Factual and Action Taken Report
of

Joint Committee
In the Matter of

Original Application No.59/2021(CZ)
Dileep Pathak
Vs
State of Madhya Pradesh & Ors.

w.r.t.

Hon"ble National Green Tribunal [Central Bench]
Bhopal Order Dated 09.08.2021

Date of Visit: 15" September 2021

Location: Bhind District, M.P.



Index

E.No. Detail of Document Page
No.
1. | Joint Committee Factual and Action Taken Report 1-11
2. | Annexure- C-1
Copy of Lol dated 01.02.2020 issued by The M.P. State Mining | 12-16
Corporation to sand contractor M/s Power Mech Projects Limited
3. | Annexure- C-2
Copy of registered agreement between The M.P. State Mining | 17-34
Corporation to sand contractor M/s Power Mech Projects Limited.
4. | Annexure- C-3 35
Copy of Sand contract surrender approval order dated 04.08.2021.
5. | Annexure- C-4
Copy of amendment order dated 01.09.2021 issued in continuation | 36
of Sand contract surrender approval order dated 04.08.2021.
6. | Annexure- C-5
Photographs of sand mines of village Dhaur taken during | 37-38
inspection.
7. | Annexure- C-6 39-42
Panchnama Copy dated 15.09.2021.
8. | Annexure- C-7
Copy of sand excavation prohibition order for rainy season issued | 43
by Collector Bhind on dated 30.06.2021
9. | Annexure- C-8
; e 5 44-107
Copy of Approved Revised Mining Plan for Dhaur-1 sand mine
10.! Annexure- C-9
Copy of Old EC transfer order issued by MPSEIAA to Dhaur-1 Mine 108-111
on dated 22.02.2020
11. Annexure- C-10
Copy of New EC order issued by MPSEIAA to Dhaur-1 Mine on |112-113
dated 29.06.2020
12.| Annexure- C-11 114-118
CTO dated 05.06.2020 issued to Dhaur-1 Mine by MPPCB
13.| Annexure- C-12 119-123
CTO dated 02.02.2021 issued to Dhaur-1 Mine by MPPCB
14.| Annexure- C-13
Copy of Approved Revised Mining Plan for Dhaur-2 sand mine 124-188

el

= .




15.

Annexure- C-14
Copy of Old EC transfer order issued by MPSEIAA to Dhaur-2 Mine
on dated 18.02.2020

189-192

16.

Annexure- C-15
Copy of New EC order issued by MPSEIAA to Dhaur-2 Mine on
dated 23.06.2020

193-194

17

Annexure- C-16
CTO dated 24.02.2020 issued to Dhaur-2 Mine by MPPCB

195-200

18.

Annexure- C-17
CTO dated 02.02.2021 issued to Dhaur-2 Mine by MPPCB

201-205

19.

Annexure- C-18
Copy of Approved Revised Mining Plan for Dhaur-3 sand mine

206-268

20.

Annexure- C-19
Copy of Old EC transfer order issued by MPSEIAA to Dhaur-3 Mine
on dated 18.02.2020

269-272

21.

Annexure- C-20
Copy of New EC order issued by MPSEIAA to Dhaur-3 Mine on
dated 29.06.2020

273-274

22,

Annexure- C-21
CTO dated 24.02.2020 issued to Dhaur-3 Mine by MPPCB

275-280

23,

Annexure- C-22
CTO dated 02.02.2021 issued to Dhaur-3 Mine by MPPCB

281-285

24,

Annexure- C-23
Photographs of sand stock yard situated in village Paryach taken
during inspection.

286

25,

Annexure- C-24
Copy of order issued by Collector dated 10.09.2021 to Mining
Department for enquiry of illegal sand stocks of the district Bhind.

287

26.

Annexure- C-25
Google site location map showing location of sand quarries in
Village Dhaur

288

27.

Annexure- C-26
Complaints enquiry report submitted by Police Thana, Lahar
through letter dated 20.09.2021

289-291

28.

Annexure- C-27
Complaints enquiry report submitted by Mining Department, Bhind
through letter dated 20.09.2021

292-299

q

A



Joint Committee Inspection Report
Original Application No. 59/2021(C2)

Dileep Pathak Vs State of Madhya Pradesh & Ors.
Hon'ble National Green Tribunal [Central Bench]
Bhopal Order Dated 09.08.2021

Hon’ble NGT (CZ), Bhopal in OA No. 59/2021 vide its order dated
09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh &
Ors.” directed under para 1, 6,7 & 8 as :-

1. Issues raised in this application are illegal mining activities
carried out by Power Mech Project Limited in Bhind District of
Madhya Pradesh, in the region other than the area which was
awarded to the contractor in the mining lease, with the use of
heavy machinery and causing degradation of environmental
rules. The other major issues which have been raised are as
under:

i.  Use of Boats (Pandubbis) to extract sand from the bottam of
the bed of River Sindh which has resulted in disruption of the
river course.

ii.  Deep pits of upto 45-50 feet are caused to be created by the
Non-Applicant no. 6 during the illegal mining by excessive in-
stream mining which has also resulted in depletion of water
level and ground water.

fii. ~ Cutting of trees to case the illegal mining activities by the bank
of river Sindh.

iv.  Use of heavy machinery such as Poclain machines, Dumpers
which have been deployed by the Non-Applicant no. 6 for
maximizing the excavation of sand and transportation of the
same under the garb of a Machine Order issued by the District
Collector which is wrong per se. Similarly, transportation of
illegally excavated sand by trucks through the kaccha road and

0A No.59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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by causing the adjoining plantaation on land to be destroyed
because of the heavy load is substantially a matter of concern.

v.  Carrying out mining activities in the area other than the area
allotted under the mining lease for over one km along the
course of River with the use of heavy poclain machines and
boats.

vi.  The use of Heavy Machinery to excavate sand from the river as
resulted in diversion of the course of the river and erosion of
the natural flow of the River.

Vii.  The Mining activity is being carried out within a close proximity
to the river bh‘dge which is in violation of the settled principles
of law.

6. We deem it just and proper to call a report on the matter in issue in present
application, from a Joint Committee consisting of:-

i Collector/District Megistrate, Bhind (M.P. ), or his representative.
ii. — One representative of Central Pollution Control Board.
ii. ~— One representative of Madhya Pradesh Control Board.

7. Madhya Pradesh Pollution Control Board shall be the Nodal agency for co-
ordination and logistic support.

8. The Committee is directed to submit a factual and action taken report in the
matter by email at ngtczbbho-mp@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF, within six weeks.

With reference to above order of Hon’ble NGT dated 09.08.2021 3
joint committee consisting of officials of Collector Bhind, Central Pollution
Control Board and M.P. Pollution Control Board conducted and Inspection of
the matter on dated 15" September 2021. The Members of Joint Committee
who carried out inspection are as follows:-

0A No. 59/2021 order dated 09/08/2021 in the matter of * ‘Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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S.No Name of Department { Name of Representative

1. Collector/District Megistrate, Shri Praveen. Fhuipagave
Bhind (M.P.), or his Additional Collector
representative. Bhind, M.P.

2. One representative of Central | Dr. Yogendra Kumar Saxena
Pollution Control Board. Scientist “C”

Central Pollution Control Board
R.D., Bhopal, M.P.

3. One representative of Madhya Shri Rishiraj Singh Sengar

Pradesh Pollution Control Board. Executive Engineer

Madhya Pradesh Pollution Control
Board,R.0., Gwalior, M.P.

As per order, a factual and action taken report has to be submitted after
visiting the sites mentioned in petition in case number 59/2021 (CZ) of Dileep
Pathak Vs State of M.P. and Ors.

(A)OBSERVATIONS:-

1. It is submitted that contract of sand mining in district Bhind was allotted
to M/s Power Mech Projects Limited by The Madhya Pradesh State
Mining Corporation Limited (MPSMCL) on dated 01.02.2020. Copy of Lol
enclosed as Annexure C-1.

2. An agreement signed between MPSMCL and Contractor Company for
sand mining in Bhind district for a period from 29.02.2020 to 30.06.2022
is enclosed as Annexure C-2.

3. Contractor Company carried out mining till 30.06.2021 and thereafter
Contractor Company surrendered the contract with due permission of
M.P. Mineral Resources Department Bhopal granted though order dated
04.08.2021 and 01.09.2021 with effect from 30.06.2021. Copy of orders
enclosed as Annexure C-3 and C-4.

0A No.59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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4. The team has visited the sand mines situated in Village- Dhaur, Tehsil-
Mihona, District- Bhind. It was observed that there are only 03 numbers
sand mines situated on the right bank of river Sindh in village Dhaur.

5. There is no sand mine in village Paryach. All 03 sand mines were seen
non operational on the day of inspection dated 15.09.2021.

6. Photographs taken during inspection are enclosed as Annexure C-5.

7. Villagers also reported that these mines are non operational since
30.06.2021.

8. Copy of Panchnama prepared during inspection is enclosed as Annexure
C-6.

9. Mining activity has also prohibited by Collector Bhind by order dated
30.06.2021 for rainy period from 01.07.2021 to 30.09.2021. Copy of the
order is enclosed as Annexure C-7.

10.During inspection of the team, one sand stock yard in out skirt of village
Paryach was observed. Photographs taken during inspection are
enclosed as Annexure C-23. Villagers reported that this stock yard was
operated by the sand contractor company M/s Power Mech Projects
Limited. As per Patwari present during inspection the stock yard is
situated on a piece of land belongs to Shri Ramdas Badai and land
bearing survey no. 87 and 362, total area 0.59 hectare. This stock yard
was found illegal since it is not permitted by mining department as well
as M.P. Pollution Control Board. Collector Bhind ordered the Mining
Department Bhind to enquire the illegal sand stock yards of the district
and submit proposal of action against illegal sand stock yards on dated
10.09.2021. Copy of the letter is enclosed as Annexure C-24.

0A No. 59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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11.The Brief description and legal status of all above 03 sand mines is

summarized as under as per record available in Mining Department

Bhind:-

Dhaur-1 Sand Mine

Title of details Description Supporting
enclosure
(Annexure)
Village Dhaur --
Survey Number 1,2,12, 45,67 -
Lease Area (Hectare) 18.230 --
GPS co-ordinates 26°15’11.08”N to 26°1529.76”N -
&
78°48’32.00”E to 78°49’03.84"E
Sanctioned Mining Manual e
Method as per (before issuance of EC)
approved Mining Plan Semi Mechanized
(after issuance of EC)
Mining Plan Approved 27.05.2020 C-8
on
Sanctioned Production 54690 --
Capacity (M?/year)
Old EC transferred by 22.02.2020 C-9
MPSEIAA on
New EC transferred by 29.06.2020 C-10
MPSEIAA on
Consent Granted by 05.06.2020 C-11
MPPCB and validity (valid till 13.05.2021)
' &
02.02.2021 C-12
(valid till 31.05.2022)

0A No. 59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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Dhaur-2 Sand Mine

Title of details Description Supporting
enclosure
(Annexure)
Village Dhaur -
Survey Number 245, 246, 251 --
Lease Area (Hectare) 11.680 --
GPS co-ordinates 26°14’56.31”N to 26°15’15.39”N -
&
78°48'28.05”"F to 78°48'44.28”E
Sanctioned Mining Manual -
Method as per (before issuance of EC)
approved Mining Plan Semi Mechanized
(after issuance of EC)
Mining Plan Approved 27.05.2020 C-13
on
Sanctioned Production 35040 -=
Capacity (M*/year)
Old EC transferred by 18.02.2020 C-14
MPSEIAA on
New EC transferred by 23.06.2020 C-15
MPSEIAA on
Consent Granted by 24.02.2020 C-16
MPPCB and validity (valid till 31.01.2021)
&
02.02.2021 C-17
(valid till 31.01.2022) |

OA No. 59/2021, order dated 09/08/2021 in the matter of -Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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Dhaur-3 Sand Mine

Title of details Description Supporting
enclosure
(Annexure)
Village Dhaur --
Survey Number 247, 290 -
Lease Area (Hectare) 15.850 --
GPS co-ordinates 26°14’39.70”N to 26°15’06.99”N =
&
78°48’17.47"E to 78°48’36.94”F
Sanctioned Mining Manual C-18
Method as per (before issuance of EC)
approved Mining Plan Semi Mechanized
(after issuance of EC)
Mining Plan Approved 27.05.2020 --
on
Sanctioned Production 47550 -
Capacity (M?/year)
Old EC transferred by 18.02.2020 C-19
MPSEIAA on
New EC transferred by 29.06.2020 C-20
MPSEIAA on
Consent Granted by 24.02.2020 C-21
MPPCB and validity (valid till 31.01.2021)
&
02.02.2021 C-22

(valid till 31.12.2021)

0A No.59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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(B)FACTUAL STATUS OF THE MAJOR ISSUES RAISED IN PETITION ON
WHITCH STATUS REPORT SOUGHT BY HON’BLE NGT THROUGH ORDER
DATED 09.08.2021

On the basis of observation made by Joint Committee and statement of

villagers recorded in Panchnama (Annexure C-6), the factual status against the
issues raised in petition on which status report sought by Hon’ble NGT through
order dated 09.08.2021 is summarized as below:-

S.No.

Detail of Issues

Factual status

Use of boats (Pandubbis) to
extract sand from the bottom
of the bed of river Sindh
which  has resulted in
disruption of the river course.

All 03 sand mines of village Dhaur
were found non operational during
inspection. No  mining activity,
pandubbi, mining machines, sand
transportation etc. were seen there
on inspection date 15.09.2021.

Deep pits of upto 40-50 feet
are caused to be created by
the Non-Applicant no. 6
during the illegal mining by
excessive in-stream mining
which has also resulted in
depletion of water level and
ground water.

No deep pits were seen at the mine
sites. River Sindh was observed in
flood condition and mines are mostly
submerged in water. As reported by
villagers and panchnama made
during inspection there was no
depletion of ground water level in
the area.

L

Cutting of trees to ease the
illegal mining activities by the
bank of river Sindh.

On mine sites no sign of tree cutting
was observed. Villagers also denijed
the cutting of trees by sand
contractor  company (as per
panchnama).

|

OA No.59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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Use of heavy machinery such
as poclain machines, dumpers
which have been deployed by
the Non-Applicant no. 6 for
maximizing the excavation of
sand and transportation of
the same under the garb of a
Machine Order issued by the
District Collector which s
wrong per se. Similarly,
transportation of illegally
excavated sand by trucks
through the kaccha road and
by causing the adjoining
plantation on land to be
destroyed because of the
heavy load is substantially a
matter of concern.

Since mines were not in operation
during inspection so no excavation
machineries and dumpers were seen
on the mines site.

As per new EC granted to mines by
MPSEIAA in June 2020 mining should
be carried out as per approved
revised Mining Plans. As per
approved revised Mining Plans semi
mechanize mining is permitted after
grant of new EC using machineries
like light weight excavators, dumpers
/ trucks, tractor trolieyes and other
light vehicles.

There is a kachcha road passing from
out skirt of village which was used by
sand contractor for transportation of
sand  from  mines (as per
panchname). No sign of tree cutting
along that transportation road was
observed on inspection. Villagers also
reported no cutting of trees along
the transportation road by sand
contractor.

Carrying out mining activities
in the area other than the
area allotted under the
mining lease for over one km
along the course of River
Sindh with the use of heavy
poclain machines and boats.

The cumulative length of all 03 sand
mines along the course of river Sindh
is about 2.10 km as per google
map/GPS co-ordinates. Google site
location map showing sand mines is
enclosed as Annexure C-25. Mining
outside the allotted lease area could
not be verified due to submergence
of mines in the flood water.

The use of Heavy machinery
to excavated sand from the
river as resulted in diversion

No diversion of river course and
erosion of natural flow of river was
observed on inspection since river

OA No.59/2021, order dated 09/08/2021 in t
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T of the course of the river and | was in flood condition and almost
erosion of the natural flow of | whole width of river was occupied by
the River. water.

7 The Mining activity is being | Dhaur-1 mine is nearest to the road

carried out within a close | bridge and nearest point of mine is
proximity to the river bridge | estimated about 650 meters away
which is in violation of the | from the road bridge as per google
settled principles of law. map and GPS co-ordinates. At the
time of inspection no mining activity
was seen neither in mines nor near
close proximity of road bridge.

(C) ACTION TAKEN REPORT:-

1. There is no mining activity seen at all 03 sand mines of Dhaur village and
also in close proximity of Road Bridge during inspection. On inspection
date due to rainy season River Sindh was under flood condition.

2. The sand contractor company of Bhind District M/s Power Mech Projects
Limited has surrendered the contract which has been approved by M.P.
Mineral Resources Department Bhopal with effect from 30.06.2021
through orders dated 04.08.2021 and 01.09.2021.

3. On the day of inspection one illegal sand stock yard at village Paryach
was found and lot of sand was dumped there. As per villagers and
panchnama this stock yard belongs to sand contractor company but no
person of company was available there. Collector Bhind ordered Mining
Department Bhind to enquire the illegal sand stock yards of district and
submit proposal of action against the illegal stock yards through order
10.09.2021.

L]
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4. Joint Committee called upon the action from Police Station Lahar and
Mining Department Bhind regarding the complains of petitioner
submitted to them time to time. Reports received from both
departments are enclosed as Annexure C-26 & C-27. Both reports
revealed that on inspection of sand mine sites in village Dhaur no

excavation of sand near bridge by machines and no sand excavation
from river water course by boats (Pandubby) was found.

Praveen fhuipagave Dr, Yogendra Kumar Saxena ¢ 7 Rishiraj Singh Sengar

Additional Collector Scientist “C” Executive Engineer
Bhind, M.P. Central Pollution Control Board Madhya Pradesh Pollution Control .
R.D., Bhopal, M.P. Board, R.O., Gwalior, M.P.

OA No. 59/2021, order dated 09/08/2021 in the matter of “Dileep Pathak Vs State of Madhya Pradesh & Ors.”
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17
Registration and Stamp Department Anneruxe C‘EL;
Madhya Pradesh

Registration Certificate

Registration Details

E-Régistratiun Number : MP042902020A1163371 ;
Registration Date 29/02/2020
Date of Printing e-Registration Certificate 02/03/2020
Market Value of Property (If Applicable) 757736807.99 f
Consideration / Secured / Premium Amount (Rs.) 2162900000
Registration Fee (Rs.) . 12166313 |
Total Stamp Duty (Rs.) 16221750
SR Name Sunil sharma |
SRO Name SUB REGISTRAR OFFICE BHIND
- Lessor-Self
Name ot TstE W .
Father/Husband's Name -- I
Address T F - 1/59 T FH Fex S, TR WS Ho¥e |, BAOPAL, Madhya Pradesh,
' - INDIA '
Lessee-Self .
Organisation Name ; Y U A% e s
Authorized Person's Name 4t HEREE Ry
Address U-22 &1 &t Ryt afer dgea ant, 7R Howo |, GWALIOR, Madhya Pradesh,
INDIA

T o
R et
. =
e

Signature of Sub-Registrar

CERTIFIEDCOPY020320208289417

Page 1 of 552° MP042902020A1163371 | 01010429022020010939




E-Stamp Code

Total E-Stamp Amount
Govt. Stamp Duty (Rs.)
Janpad Duty (Rs.)
‘Exempted Amount(Rs.)

E-Stamp Type

Issue Date & Time

Service Provider or Issuer Details

SP/SRO/DRO/HO Details

Deed Type
Deed Instrument

Purpose

Name
Address ;
Number of Persons

Organization Name

Address’
Number of Persons

< el

Page 3 of 552

Registration and Stamp.Department
- Madhya Pradesh

Certificate of Stamp Duty

E-Stamp Details
01010429022020010939

16221750 ;

16221750 Municipality Duty (Rs.) 0
0 : Upkar Amount (Rs.) 0
0

‘NON-JUDICIAL

29/02/2020 17:45:49
raghvendra singh kushwah/ SP010444306201500643
raghunath nagar ncar rekha nagar nai kachare ke pass ward25 bhind BHIND BHIND
Deed Details .
Lease Deed
Mining Lease of any term, including an under-lease or sub-lease, and any agreement to let or
sub-let, or any renewal of lease. - 0.75 percent for the whole amount payable or deliverable
under such lease.
Lease Deed
First Party Details
4T T TR
% - 1/59 AFRT F Few T , BR 9IS Holo |
1

: Second Paty Details
U-22 21 off fdtwfe dgess wnl, venfsag Tovo |
1 ]

uETue (Fraw 13(2) ) A & ¥ &F F1

CERTI FIEDCOPY020320208289417
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Registration and Stamp Department
Madhya Pradesh

Witness Seal: ;

PVIJAY KUMAR : ‘j'i,’mfﬁ P Address: 8-124/A, RAYAL NAGAR M R
MUNIRATHNAM PALLI TIRUPATI ANDRA PRADESH

RAMAKANT PANDEY T/ 3 SITA SHRAN Address: 122 BALWANT NAGAR

GWALIOR

1 S YEie Fromas / P # Rrwe 3 B § 9w 2 ade 2970272000

Sunil sharma
EEREiCEs )
39 S Srediiie
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Registration and Stamp Department
Madhya Pradesh
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Registration and Stamp Department
Madhya Pradesh

i

RAMAKANT PANDEY
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30.

Registration and Stamp Department
Madhya Pradesh

. Stamp Duty Scal:
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Page 21 of 552 ) MP042902020A1163371 | 01010429022020010939
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Annexure C-3
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Annexure C -5

Photographs Showing Sand Mines Area
In Village Dhaur, Tehsil Mihona, District Bhind

i __’ i "‘ | -"‘—'=—_4._.'.." '——_-I?-‘,.- w—
o Eﬁi ! L ﬁ -\_.

ﬁ GPS Map Camera ' a GPS Map Camera

Ruhera, Madhya Pradesh, India Ruhera, Madhya Pradesh, India
Ruhera, Madhya Pradesh, India Ruhera, Madhya Pradesh, India
Lat 26.256357° Lat 26.25662°

Long 78.817232° Long 78.818263°

15/09/21 01:55 PM 15/09/21 01:41 PM

ﬂ GPS Map Camera

Ruhera, Madhya Pradesh, India s Ruhera, Madhya Pradesh, India
Ruhera, Madhya Pradesh, India Ruhera, Madhya Pradesh, India
Lat 26.25662° Lat 26.25669°

Long 78.818263° Long 78.81804°

16/09/21 01:41 PM 15/09/21 01:39 PM




ﬁ GPS Map Camera

Ruhera, Madhya Pradesh, India
Ruhera, Madhya Pradesh, India

Lat 26.256568°
Long 78.818233°
15/09/21 01:39 PM

ﬁ GPS Map Camera

Ruhera, Madhya Pradesh, India
Ruhera, Madhya Pradesh, India
Lat 26.256683°

Long 78.818044°

' 15/09/21 01:39 PM

ﬁ GPS Map Camera

Ruhera, Madhya Pradesh, India
Ruhera, Madhya Pradesh, India
Lat 26.256702°

Long 78.818054°

15/09/21 01:39 PM

m GPS Map Camera

Gurira, Madhya Pradesh, India
Unnamed Road, Gurira, Madhya Pradesh 477445,
India

Lat 26.259533°

Long 78.822992°

15/09/21 01:22 PM
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Annexure C-7
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o KhanipPriat Mming Flan

—rRSpRe ey L

M Ik ¢ 30506
P SUBMISSION DATE : 23705/ 2020
SUEMITTED AT : Directorate
i VILLAGE : DDHOHAR
DISTRIET i BHIND
TEHSIL : MIHOMNA
MINERAL : Sand AL L
KHASRA MO . WETTASS? © Ay
| ARER 18.2300 HECTARE
] —FE-DPGEEI‘.‘I MINERAL PROBUCTION DETAILS.. ——
:' [VERR [FIN.YEAR _ |[PROD. OTY. [UNIT i
*rEAn-_-g.:|1uzqu1_:|11 ~ ||54890 CUBIC METER]
| | [rear-2[2021-2022 [54690 | /cUBIC METE‘H]
i PROPOSED PRODUCTION: ?EHR—EHEDE‘.'."HI'EB 54590 |CUBIC METER
| | | [vEAR-42023-2024 |0 CUBIC METER | |
= (YEAR-5][2024-2025 |0 lCUBIC METER|
| [TOTAL PRODUGTION (164070 GUBIC METER |J
i .
1 STATE T MLP
| LEASE PERIOD ¢ 3 Yaar
-! SANCTION GROER MO, : 546
-]i SAMCTION ORDER DATE  : 01/02/2020
|
|

MAME:

= b ek ol

ADDRISS:
DISTRICT:

S TR S ¥ ]

RGP NAME

ROQF ADDRESS

| WALID P To
' MOBILE MO

o

FATHER MAME:!

RGP REGISTRATION

MINING PLAN FOR DHAUR-1 RIVER SAND MINE (QUARRY LEASE)

LESSEE:

POWER MECH PROJECTS LIMITED
SHREE KRISHMA PRAVEEN HOTA

SUBMITTED UNDER RULES 42 OF MPMMR 1996 FOR APPROVAL OF QUARRY LEASE

T —m

e i

PLOT NO.-77 JUBLI INCLAVE BEHIND HITEX, MADHPUR, HYDERABAD, TELAMNGANA.

BHOPAL

. PREPARED BY:

! MILESH LAXMAMNRAD MASKE

: BHOOMI ENVIROTECH PWT. LTD, E-T/133, R.K. TOWER, ARERA COLOMNY, BHOFAL

: ROP/DGMMP S 206/ 2015
T A5/01 2034
; GRARITIATE
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et R
MINING PLAN &

.'\-.._\_\_

SUBMITTED AS PER THE PROVISIONS OF RULE 12 (1) OF MADHYAPRADESH SAND
(MINING, TRANSPORTATION, STORAGE AND TRADING) RULE, 2013

DHAUR-1 RIVER SAND MINE
AREA - 18.230 Ha, KASHRA NO - 1,2,12,45,67
VILLAGE - DHAUR, TAHSIL - MIHONA,
DISTRICT = EHIND (MADHYAPRADESH) Y mm

APPLICANT
POWER MECH PROJECTS LIMITED
AUTHORIZED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NOD. 77 JUELI INCLAVE BEHIND HITEX, MADH
HYDERABAD, TELANGANA :

TYPE AND CATEGORY OF MINE - OPEN CAST

PREPARED BY

NILESH LAXMANRAQ MASKE

RECOGNIZED QUALIFIED PERSOM
{REGD. NO. RQPIDGMMF/206/2019)

BHOOMI ENVIROTECH PVT. LTD.
E7/133, R.K.TOWER, LLR SOCIETY ARERA COLONY,
BHOPAL (MADHYA PRADESH) - 462039
E-mail - info.bhoomienvirotechi@gmail.com, Phone No. 6232872151
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CONSENT LETTER

The Mining Plan of Dhaur-1 Sand Mine, Village Dhaur has been prepored by
Shn Ndesh - Laomanrae Moske, the BOFP of Bhoowmi Engirotech Pog. Lid., [ROoR
o REE DOMMES 206/ 201 8] under -Madhya Pradesh Mingr Mineral Eules
1956 for approval. The lease hold areq is Iocated in Village- Dhaur; Tehsil -
Mikona, District - Bhind, M.P. covering an area of 18.230 ha.

ine LDirector Geology and Mining, Madhya Pradesh /competent Authority is
Rerely requested. to make further commespondence regarding this Mining Plan
with the person and eddress mentioned belos-

NILESH LAXMANRAOQ MASEE

Recognized Qualificd Person
(RQP NO. ROP/DGMMP/206/2019)
BHOOMI ENVIRDTECH PVT. LTI
ET/133, R.K. Tower, LLR Society Arera Colomny

Bhopal (M.P.)
E-mail - info.bhoomienviretechigmeil, com
Phone No, 6232872151

Art undertaking i this regard iz being submitted that the Mining Flan se
prepared by fhe recogrized person s with my knowledge and consent arnd
shall be cicceptable to me in all respects. [ have clearly understood the
cordends of the Mindng Flan and agree o mplement.

I Iy

Do

Flace: K-”\-ﬂpﬂ‘!

Date: 2% :lﬂ!"lﬂ Rrisfirn Provesn Kofo
1 fAutforized Beraoen)
Fower Mech Projects Limitedd



CERTIFICATE FOR FULL CONSULTATION

Thiz i to certify that the Mine Plan of Dhaur-1 Sond Mine wilage Dhawr of the
appiicant Power Mech Projects Limited, Authorized Person - Krishna Prapeen
Kota, located in village- Dhair, Tehsil - Mikona, Destrict - Bhind of Madhya
Fradesh State covering lease hold areq 18230 hectare has been prepored by
Shri Nilgsh Loxmanrao Maske, the ROP o Bhoomi Envirotech Put. Lid,, (ROP
No ROP/DGMMES/Z206/2019), in full consuliation wWith me and T hove

tnderstood s contents and agrae o implerient the some in accordanca wisk
the favs

et NEL

i

toplicont

Place: EMP‘J
Digater: 2—-3-1;' ﬂs_‘im

Krishrie FPraveen Kota
(Authorized Perasan)
Power Mech Projedts Limited

50



CERTIFICATE OF COMPLIANCE AND CORRECTNESS

Certified  that the provisions c:f related At and rules have been
considered in. the Mining Plan of Dhaur<] Sand Mire village Dheur area
of F8.230 hectare in village- Dhaur, Tehsil - Mikona, District Bhind of
Madhyn Pradesh Stote, which belongs to the applicant Power Mechk
Projects Limited, Authorized Person - Krishne Proveen Kaota.

Certified  further that the provistons mentened n Act, Rules  and
Fegulations have: been considered i the Mine Slan and wherever specific
permissions are regquired, the applicans wall approgch o the concermed
competpnt auihorities including DG M.E. for the same,

Therg {5 no wviolobon agaeinst provision of Rules, Regulations of MUE,
1961 and there iz no danrger o humean life.

The information furmizhed in the Mine Flan iz Inie ard correct o the hast
of our-fnoidedge.

p—
Place- Bhop ; Nelesh Lix aa Maske
Dete 2245/ 1O Bhoomi Envirotech Put, Lid.

A Noy = ROQPS IGMMES 206 2019

51
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& Contents A Page No |
Introduction e 3
Chapter 1.0 — General Information =0
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Chapter 4.0 - Resarve a-11
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List of Allotted Mines

2
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List of Plates
5r. No. Contents T Plate Mo, Scale ;
1 tey Pian , : 130,000
2 | Locaflon Map A X Mot to Scale
G5 |'Khasra map 3 14000
4 Goagle map 4 Med ko Scalks
2 Surface Plan and Seclion 5 1:5000
& | Production & Devetopment Plan [Pre- | B 1:8000
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v Origlnad Ground Level Data Map fi -
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MINTRG PLAN OF BIVER BED SAND MINE
Aret= 18230 Ha. ow ook River, Willnge- Bhour,
Telizil Bibvina, District =i [ML.F)

INTRODUCTION

Madhyva Pradesh State Mining Corperation Limited, Government of Madhya
Pradesh has issued LOT to Mia. Power Mech Projects Limited, Executive
Director Shri Krishne Pravesn Kots having Postal Address Flot No: 77 Jubl
Enclave, Behind Hitex, Madhptr District Hyderabad, as successfully Bidder
throwgh Aauction Process for entire Bhind District.

Accordingly, as per the provisions of rule 12 (1) of Madhya Pradesh Mines
Mineral Sand [Mining, Storage, Trading and Transportation) Rules 2019, the
mining ‘plan of Dhaur-1 River Bed Samd Mine, area 13230 ha, wvillage
Dhaur, Tehsil Mihdna, District Bhind has been prepared for a period of 03
yegrs with the sand production of 54690 Cum/year and is being submitted
to the competent authority for its appraval.

L-E.SE::E‘__.-".-"I policant ] ."n'.l']i:;-.ﬁ-ﬁ-.'_._r];rnu rﬁﬂ-.“u;.l:,;:_
M5 Power Mech Prafects Limited ROP/OGMMPA206/2019

95



MINING PLANOF BIVER BED ARG MINE
Arad — FF230 Ho, an-Sadh Rver Willage: Dhaur,
Tiha-Mbari Districe - Shlnd (P}

CHAPTER-1
GENERAL

Name of Applicant

M/ & Power Mech Projects-Limited

Executive Direcoor - Shri Krishna
Fraveen Kota

“Address Flot Na. 77 Jubl Enclave, Behibd
Hitex, Madhpur, Hyderabad,
Telangana
" - %
Tehsil -
Blsttict . . }I}F{lﬁabad_'_- i,-ﬂ'{ij
Btate Telangana P\PE_.—
PIN code Z =i
Phone +B 1 SURGR3TTTO
Status of the Applicant Company I

Hi-ﬂ.ﬁl"lﬂil which are occurring
in area and which the applicant
intends to Mine

Period of which mining lease is

granted

FSand {ordinary]

 Faor 3 yoars (As per the provisions
Fof rule 9 of Madhya Pradesh Sand

riMining, Transpottation, Storage
Fand Trading) Rule, 2319

ELDI msued in favour of applicant
ies  sucocssfully bidder on
| 01.02.2020

Name of RQP preparing the j.]‘ﬂ'ill::;h Lexmanrao Maske

mining plan

| M/s Bhoomi Envirotech Pyt Ltd.
{ BE-7/133, R K. Tower, Arera
{ Colony, Bhopal, M.P,

Registration No. of Recognized | ROP/DGMMP/206/2019
Qualified Person or
authorization of the =state
fovernment,
\,
Lessee/Applicant 21 Mitesk Lax, o Magke

M5 Power Mech Projeers Limited

ROP/DGMME/206/2019
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MINTNG FLAN OF RIVER BED SAND MINE
Avea = TE2ED Hin o Sind Bitver, Viloge-Ddeur,

Tehil-Miliama, Districs -Bhind (M.F]

CHAPTER-2
LOCATION
yooli Madhya Pradesh
District Bhind I o
Faies Mihona e
bt Dhaur —
Khasra Mo, 2 1_,‘.'-_‘-*7, 11,45;&5 ihes
 Forest Range Ty o
Forest Division/Circle = e
Lease area (hectares) 18.230 Ha

Whether the area s
i recorded te be in forest
JIPIH;H specify whether
| protected, reserve ete.)

No, The area is not recorded to be in forest.

E_D'brnamhlp} Oecupanoy

Guvt, land (Bhu-Jal)_ 18230 Ha |

Private land

Forest land

Existence of public Road/
riilway  line, if any,
nearby and approximate
distance

The aren is 50 km from district Hi; Bhind,

Tehsil Mihons is 22 km from the lesge area.

Toposheet Ne  with

Latitode/ Longitude

Land Use Pattern

{Forest, agricultural,
grading, barren, ete. )

| the diver.

The area notificd for sand remowal 15 falls in |
Survey of India Toposheet No, 54 Jf15 ,
ARMISTITO08N to 267 1500 TE'H & |
TE 4RI 00 E v TE 95 BI'E |

The Sanctioned ares ia IR 2360 ha in which |

the area of sand rémoval -is' 9.833 ha anlby,
The sand removal area js adioin from the
river bank, hence required aren have been
demarcated as restricted/ blocked. As per
Guidelines, it s preposed to remove anly
54690 cubic meter sand.

The area under stady iz non forest,
agricultural land.

Small shrubs and bushes are on the bank of

TLOT:

Le.vme,.-’ﬂpp.lnmri.:.
M5 Power Mech Profects Limited
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MINING BLAN OF RIVER SED SAND-MINE
Arpr — 182300 N i Singh Bl Wilfirge- Dhawr,
Tl Mibe, Distedct - Fhind fA4.2)

The Khasra-wise detail of the applied l¢ase area is as under:
Khasra No. Area 7 : Type of land

. : gHal |~ fAcres) 7 ﬂl
(12124567 18230 | 4504 Govt. Land (Bhu-Jaj]

The Latitudes and Longitudes of boundary Points based on village
revenue map taken by DGPS are as under:

| BP.Ne. | LATITUDE LONGITUDE
A 26°15'24.97'N | 78°403,74°E
B 26°15'18.57'N | 7874837 34°E |
€ | 26°1516.68°N | 78°485104°E
D 26°1511.08"N | 78°484735'E
o 26°15'13.36'"N | 78°4841.21'E |
7 26°15'15.30°N | 7B4B42.76'E |
G [ 26°1516.02'N | 764850 00E Z%@-
| E | 2F152976W | 7B4933TE APP OVED
Infrastructure Facilities:
_gn Available Facllities | Village Distance from the Area
T '11 Nenrest Railway Bhind = | 50.0 kin NE =
I-'Slactinn
2, | District head guarter | Bhind 50 Km T WY e
| 3 | Hational Highway /8H | SH-45 al 19.0 km 3
% Mearest Foreat Mot present within 250 m radits
5. | Nearest River / Nala Sindh The ares of sand removal is.in |
i the: bed of Sindh River

e

Lessee/Applicant A NileskeLoxmuariran Moshe
M5 Povwer Mech Profeces Limited ROF/DGMMPA206/ 2019
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MINING FLAN OF RIVER BE7 SanD (iNE
firma - 15220 Ha o Sindh River, Willgge- Dhanr,
Tehsik-Mitieaa, (Hebrict —Bhind [M.E7

CHAPTER-3

TOPOGRAPHY AND GEOLOGY OF THE AREA

Briefly describe the general topography explaining whether it is a Plain
land or hilly area and lecal geology of the mineral deposit.

Topography:

The demmatcated mining lease ares exists in the bed of Sindh River. Sindh
Biver is Perepnial source of water. The elevation of the srea bas recorded
and confirmed through DGPS. The maximum clevation observed 127m Irom

Geology: Anal

Rhind dintrict sihaated 0 the northern parts of Madhra Pme.ﬁh COVETS an
area of about 4459 sq km. It falls in the Survey of India degree sheet
numbers 540, ¥ and N between Jatitudes 25°%54° to 26748° N and Iongitudes
TA1Z bo TOO0S' E. 1tis bounded by Agra district, U.F. on the north, Etawah
and Jalavn digteict of U.P, on the east, Gwalior and Datia_ districts on the
southwest and Morena. district on the west. Bhind town is the district the
southwest and Morena district on the west. Bhind lown is the district
headquarters and Gobad, Mahgawan, Mihona, Gormumri, Machchand and
Dsboh are ather important places in the d'istrit:_- Bhind is well connected by
a networlsof all weather roads with adiacent distoict !"I:-I‘_!;:I'd-q_l_’ﬂ.ﬂE‘TE as well as
all other tewns in the district. Bhind iz connected by the Gwalier-Bhind
0.61m gauge section line of Central Railway.

Fhysiographically, a large area of the district forms part of the wast older
flond - plain including in flled river beds with strudtural plain. Struetursd
hills and valleys with denudational slope are restricted to the southwesterm
part. The area has a very gentle gradient towards northeast with highest
elevation of 190m above msl in the southwestern part and the lowest of
149m in the northwestern part. The Chambal, Asad, Kuswari, Vesull, Sindh
and Pahuj rivers drain the ‘area. Ravin and gully area hawve

Lesses/A pplicant. (5] Nilesh L' A ]
‘M5 Power Mech Projects Limited RGP SBTT
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MINING PLAN GF BIFER HE SAMND MINE
Arew ~ 18230 Ho, v Sl Riber, Village-Dhair,
Teka-Mibhowe D=t - Hhind (LR ]

the course of rivers particularly on the flaod plain inchading [ -filled
dierbed unit of Auvial geemorphic endform. It is characterized by a very
fine metwork of rilles and guliies forming dendritic drainage network, The
depth of dissection by gullies is mors ihtense along the Chambal Rivers as
compared to other rivera. The area of dissected latid/bed land dewveloped
along Kurwarl River farms a major watershed area,

The oldezt rocks exposed in the disteict belong to Gwaliar Group of Palaso-
Meso Proterozoic age [IECI[I'= mey} Clamsifisd into Singhpur, Sitla, Sithaul
and Biracli Formations. The Eil:}ghpu.r formation compriges sandstone with
shale and conglomerate at the bottem. The Sitia Sithouli and Birack
Iormations are ezsentially argillacecus comprising ferruginous shale, green
shale with interbeds of Jasper, Chert; Hematites and bands of stromatelitic
limestone, Sill of doleritic compozition oceurs within the Biroli Formation in
the southwestern part, about 2 km southwest of Guhisar. All thege
formation are expoged in the southern part. The Kaimur Groug of Vindhyan
supergroup of MNeo Prolerozoic are compresses of sandstone with miiner
shale bands, and is exposed in the south western part. Allwvium of
Quaternary age (<1 M.Y.) occupies a major part of the district. Tt is classified
inte older and younger alluvium, The older alluvium is further clazsified inte
bands and Varanasi alluvium, The Banda alluvium comprising of silt, clay
with. quartzo-felspathic sand and ferruginous nodules at places is exposed
on the sguthern band of the Chambal River, western bank of Pahuj River,
eastern hank of the Asad river and along both the bark of Kunward Sindh
ared Besuli Rivers. The inctease in width of river, meandering deformed ver
beds with changing roughness and rock bars ete. These conditions leads ot
sverloading condition of stream and send get deposited ar convenient

locations like river channel bends, sscarpments, meanders, function of other
Tiver et

\ LW,-"APFHWM i [af Nilesh La¥monioa Mk
M5 Power Mech Projects Limited R LDGMM P R08,/2019
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MINING PLAN GF RIVER BED SAND MINE
Arer - 3230 Mo, or Sindh River, Vitege-Dhonn
Tehail-Miboma, Destriat -Bhing (#4.0)

Table: General geological successions of Bhind district.

L Age o Formation | _  Lithology
Allvwrinm Band, Clay , Kankar & Silt
RECENT o Ll ;
Basic Intrnasive Diokerite Dvles 8 St
Pre-Cambrian Kaimur Bandatone Eamlat&ne,_ﬂha]e 3
I i ] ﬁwa.h::-r _"__ﬁm-l&s Banded Hematite, g
Fre-Cambrian Duartzite, Jasper, Shale &
Lacal Geology:

The local geclogy ‘of the spka consists of Sahd, Clay Kanker & Silt of
Allaviam Formation of Recent Age. The allowial formation covers the major
part of the distrct. Thickness varies from 70 to 250m and resting aver the
Yindhyan & Archacans rocks. Alluvitim consists of clay, sand & gravels. The
thickness of the clay overburden gencrally deécreazes towards north, The
thickness of the overburden more than 60 m % occurting in south of

Mehgaon,

Riv Dralnage:

The area forma the river bed of Sindh River which flow from south to north
direction., .

anspoarta of Sand;

The sand is not a in situ materdals but being carried our by Aowing water
during the menseon every vear from various catchment areas of Sindh river
basin . and - getting accumulated  at convenient locations  like berds,
cacarpments elc; and as sach the eand of the lease area iz a carried material
brought from varous locations 'anﬁ petting accumulated gt convenient

-'-?-E!Mfﬂpﬁ{ﬁm.rrt )
M5 Power Meck Projects Limited
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MIMING PLAN OF RIYER BED SAND MINE
Arsics - DT e o Tiredte Rivver, Vil Dbt
Tehsl- Mikans, District.- R (48}

s tedammie R N

varies due to the time factor tken by tiver as well as the quantity of fow
water. The depositions normally take place on owinding  eourse
(bends)f meanders Mloops / oircaiteus journey (of & river) in flow direction

The area for sand mining g v Sindh River bed. This flows from aoath to

north.

LesseesAppiicant 18 * Nile nrao Mashs
Mz Power Mech Projects Limited ROP/DGEMMP/206/2019
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MINING PLAN OF BIVER BEDSAND MINE
dAreg - JB.230 Ha o Sindh fiver, Village-Dheos
Tehsil- Mikons, District - Bind [ME)

CHAPTER-4

EESERVES
Dhaur-1 Sand Area: -
Dhaur-1 sand area is sitnated 0.7 km from village Dhaur in Sindh River.
Sindh River iz a main source of water. It flows from south to north direction
near village Dhaur,
DGPS survey has been carried out to define the topography, contours and
offsets of the lease a.n:& The Bhunaksha map iz taken as a base map for
demarcation of mine lease boundary. The shape and size of sand mine arca
had been fixed as per the sanctioned demarcated khaasra map of the lease
area by DGPS surveying Professionals.

samctioned Demadrcated Map Demarcatesd area on Google Map

The area is being fully demarcated with respect to Geographical co-ordinates
and surface reduced level talken at every points of clusters having distance
of 0.5 m from each other. To describe the elevation in detail, 0.5m contour
elevation had been picked for preparation of surface plan with cross section
which includes collection of surface reduced level in an interval of G.5m for
the reserve estimation. The masdmum elevation observed 127m from MSL
and minirim elevation of 120m from MSL. The gentle slope of the ared iz
the main reason for having sufficient guantity of sand available for removal.

' -

T

Lessee /Applicant 9] Nilesh-Letmanrao Measke
M/s. Power Mech Projects Limiced ROP/DGMMP/Z06/2019
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HINING PLAN OF RIVER BED SAND MINE
Areg = TE250 Ko, on Sindh River, VilTpge-iisanr,
Thesil-idihane, Dstrice =Sfdmd (MP.}

The thickness of sand has been observed more than 2.0 meters above the
river bed by making pits downward from surface (Fig-1). The sand available
inn the area is fine to medium-grained. pood for use in construction

PUTPOEEE, %E_
A B
vi_

Wasking Ares
|
b T THH{:;?:}E:::"-
:j ' :.":..._j“'..'i—E".'..if;‘:_"'EE
x ®

PO MO DON CORCHS SECTHON OF THE LEASE ARER

{‘7"’“_“!"."1 -..._._1‘
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1
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X X
PHRE FOREL CROSE SECTH0M OF ThE LEEGE ARTA,

Fig.- 1
Lessen/Applicant 107 Nilesh Epwfnanrao Maske
M/s. Power Mech Projects Limited ROP/DGMMP/206/2019




MITRNG PLAN OF RIVER BED SAND MINE
Area = T8 230 Mo, on Sindh River, Vitlnge- Phour,
Tefrail-pthoa, Desteict = Bhiad (MP}
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AS per as. per the Point (r) page 24 of Guidelines of Enforoement. ard

Moriittring Guidelines for Sand Mining, Ministry of Envirenment, Forest and

Climate Change January 2020 "River bed sand mining shall be reatricted
within the central 3/4th width of the river/rivulet or 7.5 meters

linward) from river banks but up to 10% of the width of the river”

R-:mz af-:gnﬂ, a_,ng its viable extraction:

:l.g-l'

annstrﬁam 3040 -m
Upstream S00m

| Minimum distance of mining area from east river bank

e S P Ul W

| Minimum distance of mining area from west river bﬂ.l}k =
IA:I'H: for sand tine which has to be left as no mining
gone s as to comply the provisions of maintain
minimum distance of mine from river bank. [10% of
river width)

S5 m g
18300 Bgm [1.83 ha)

_Tn-tal Mincable arca

18.23-1.83=16.4 ha

60% of the total area for sand extraction (As per the
Point (v} page 24 of Guidelines of Enforcement and

Monitoring Guidelines for Sand Mining, Minigtry ﬂ-!'

\

 Environment, Forest and Climate Change January EDED}

o dt0i=9.84 ha

r D
An the exiractable area of 984 ‘ha 15 almiost flat, hence the m]umr-:trﬁppnnvE

method iz adopred for reserve egtimation.

The thickrress of sand s more than 2.0 meter. The water level fluctuation in

wh

--'_‘_-_.

rector
B Mising

the river bed is from: 1.0 to 2.0m duning (Post Monsoon 1o Pre Monsos adhya Pradesh

[Cezober to June). Henee, only 1.0-meter column of the sand 5 considersd

as minsabde rezerre abovie the wmter level: Henes takking the maxirnuny 2.0 m

thiclkiness of sand the measured reserve comes to aboutl 196800 fubic

meters, The calouloton details dre as ander:-

Total sard available - $8400 m® x 2. 0m (Max. Thickneas) =

196300 m?

Total mineable sand - 98400 m2 & 1.0m (Avg, depth] = 98400 m?

But only 54690 Cubic meter sand will be excavated as per the EC

condition of MPSEIAA, Bhopal)

Thus from measured sand reseérve of about 196800 cubic meter.

54650 cubic meter aand por year will be extracted.

1

.I'Fmrfﬂlr:ll:-in:ﬁm{ 3
M5 Power Mech Projects Linlted

ROP A MM P 205 ,.rE.‘-'H &



MINING PLAN OF RIVER FED EAND MWMINE
Argd o A0 Ha, e Sindly River, ValagesDbair,
Tkl Mt Misoricr = Bhinad (ALP

CHAPTER- B

DEVELOPMENT AND PEODUCTION PEOGRE

MINING METHOD: i

Maximum depth of removal of ordinary sand [Depth restricted to
maximum 1.0 m from surface)

Thers arc basically 3 methods of mining for extraction of mineral/ore/minor
material. Theae are Mechanized Mining, Semi-mechanized Mining and
Manual Mining Methed. Mechanized mining defines by a Surface Miner
where wo. Matpower recuired. for blasting, extraction and transportation of
material.  While ~Semi-Méchamized mitiing 1% combination of both
machineries as well as manpower. While in case of Manual mining, the wark
“shall be carried out with the help of labours.

At present mining is carried out in the allotted aren by manual means and
no machinery kas been deployed for mining operations. Ta achieve the
degired production, we are planning to adopt both manus] as well as Semi
Mechanized methods as per demand-supply during the thres year mining
plan periad, the following machinery is proposed to be depioyed for sand
mining area subjected to  environmment conditions. In absence of
‘environmental approval for semi mechanization only manual method
shall be used.

“The following methods of sand and gravel mining aperations have been
suggested by Sustainable Sand Mining gunidelines 2016 (88MG'16) are as
helow:

a) Bar scalping or skimming is extraction of sand and gravel fram the
surface of bars, This method generally requires tha.t surface
irregularities be: smeothed out and that the extracted material be
limited to what could be ftaken above an imaginary line sloping
upwards and away from the water from & specified level ahove the
river's watkr surface at the timé of extraction (bypically 0.3 < (0.6 m (1-

Lessea/Applicant [iz]
M5 Power Mech Projects Linited

66



MINING PEAN OF BIVER SED SANDARNE
Arer - 1A 230 Fo. on Siedh Beer, Vilege-lhaowr,
Fen=ll-Mibona, Distrier - Bhrag |"H..“:j'

< 0t} Bar scalplog tscommonly repeated vear after vear: To mmaintain
the hydraulic control provided to upstfeam hy the Riffie Read, the
preferred method of bar scalping is now generaily to leave the top one
third (approximeately) of the bar undisturbed, mining only from the
d::r'-l.rn.a.trtam twp-thirds.

b} Dry-Pit Channel Mining
Dwy-pit channel mines are pits excavated within the active channel on
dry intermittent or ephermeral stream beds. Dry pita are often left with
abrupt upstrearn m-.:r_g-jns; from which head ¢uts are likely to

propagate Lpalresm,

¢) Wet-Pit Channel Mining
Wet-pit mining inviolves excavation of a pit in the active channel Below
the surface water in = perennial atream or below the alluvial
groundwater tabie, :

dl Bar Excavation
A pit lsexcavated at the downstream end of the bar as & source of
BEgregale and as a =ite o trap sand and gravel. Upon completion, the
pit may be connected to the channel at'its downstream end to provide
side channel habitat,

¢| Channel-wide River bed Mining
In rivers with a highly vadable flow regime, sond and gravel are
comnonly extracted across the entire active channel during the dry
season. The bed is evened out and uniformiy for nearly so) lowerned,

Az per the Bustainable Sand Mining Management Guidelines 2016, there
are 5 cxtraction method as menticned above in tolal out of which "‘Channel-
Wide River bed Mining' method shall be adopted with respect to tvpe of river
_bed d-epmi:im:. Mining shall be done in layers of l-meter des i

& :..i_l" i
LS "-J:‘:'_

a] i,

Tm,fﬂppfjcmr ] {I?j_ i Nifesh L
M5 Power Meck Projests Limited RO DGR 206,/ 2019
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MINING FLAN OF RIVER BED SAND MINE
Aree - 1823 Ba ar Sndk River, Yillage-Dhaur,
Tehsii-Mihone, Divtrict -Bhind (MPJ

— — e

ponding effect and after first layer is excavated, the process will be repeated
for the next layera.

YEAR-WISE PRODUCTION PROGRAMME

Frevious year water level regime monitoring season of river bed is observed.
The water level fluctuation in the river bed is from 0.0 to 2.00m. It mearns
the water level 0.0 to 1.0m describes a monsoon season aly-September)
where water covers the whole riverbed and flows almost uniformiy
throughout the river course. In case of river sand bed of about 1.5m water
lewel define the post monsoon season (Oetober to December) in which water
level drops and part of river bed exposed/dried in certain part of river
channel or sand mine spot due to difference in contour elevation as well as
replenished sand. In case of river having about 2.0 m water level describes
pre-monsoon season [from March to mid of June),

Druring post monszoon (October to February] mining will be carried out in
layers of 1 meter depth for maintaining the river bed water level regime,
(Plate No.6-1)

During pre-monsoon (March to June) mining will be carried out in layers of
1 meter depth far maintaining the river bed water level regime. (Plate No.6-3)

No bench can be maintained in fver sand hence bench wise mining cannot

be proposed,

: a1 g B ™ - L _--._:I' el
et ' J_: v L
L AP.I'-WE-I:IH'J: .Iri‘ﬂ Nﬂﬂ‘.ﬁ'f? T pbﬂ HWEE.

M5 Power Mech Projects Limited RO/ DGEMMP/206,/2019
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MMING PLAN (FF RIVER BED SAND MING
Aret = 18250 Ha. ar Slodk Fhey L'T.'.L;:-H.g-f.:l,l:a;..;.-,r,
Tzl Mibone, Disevicd - FHLE T

e to continues sccumuatation of sand in the ares during rainy season,
there will net be mwch depletion i the readrve of sand, hence reserve is
lileely to be remain same every year and in fature also. The Lease period of 2
:.ﬂ:afél has talken as per the provizions of nile 9 of Madhya Pradesh Sand
[Mining. Transportation, Storage and Trading) Rule, 2019. ﬂmr{lln.gl}',a
thtee years production plan can be envied as below: -

Year wise production

- = egor —iar=r

- =g | Geological | Removal
Yanr Area in | Depthin | Reservein | sand
I m [meter) cubic meter j Depth in in euhic
S el It {m?) | |meter] | meter [m?)
Istyear | 98400 2.0m L9BE0] ]I 1.0 m S4590
i year | 9B400 2.0m 196800 | 1.0m 54690
39 Year | QR400 2.0m | 198800 10m 54650

Thug from measured sand reserve of about 196800 cubic meter only 54600
cubie meter sand per year will be viably extracted without disturbing and
effecting the flow course of water level, To achisve the desired proshzction, it
is proposed to adept beth manual as well as Semi Mechanized methods as
per d-t-man-:i-si.tpplg;r during the three year mining plan period, the following
mrachinery iz proposed to be deployed for sand mining area subjected to

environment - conditions, in absence of environmental approvel for semi g"!E-D
mechanization only manual method shall be vsed, The proposed method nﬁp?ﬂ

rémoval of sand is described below: - L

I. Manual Methad of Mining W“%

In mansal methed of mining the extraction of sand will be carrled out T;;g
manually with the help of labors through spade adopting a system of
shallow pit in sand. Mo bench can be maintained i river sand henee
bench wise mining cannot be proposed. The excavated sand will be
logded inte trucks/tractors manually and transport to the atacking
place. The approach road up 1o the working site and ramp will be made
for the smopth shipment of sand from the site.
L]

L3

Lem&fﬂppi’e’can!_ ) fasgs 1t
M/ Power Meach Projects Limited
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MINING PLAN OF RIVER BED SAND MINE
Arew — 18230 Meoon Sindh Biver, Vitkagpe-Dfois
Taboidi- i o, ﬂfﬂrlﬂ'_— ﬁ'l_n‘rlt_ﬂ!':.“. 5] =

11. Bemi-Mechanized Method of Mining

In Semi-Mechanized method of mining the exiraction of sand will be
cirried out with the combination of hoth machineries asz well @
manpower, The arca aliotted 45 for o pecdod of 3 pears. Allotted ares
gonesists of 18.230 ha. ]'-'iini.ﬁg will be done with leaving =afety distance
form bank and stream for river bed sround the applied area. The river
gand: to be wetn From rdver banlk will be sxploited- amd it will be
simultaneously rectaimed by replénishéd river sand brought out during
monszoon pericd. The rver gand will be excavated by light weight
excavators & it will ke directhy loaded loto tippars and also the river sand
wiil he loaded into conveyor and it will be loaded directly inte tnacles at
atitside of the rver bed for dispateh to consumers. There iz no need for
drilling & blasting 88 sand iz soft: Therefore, Envirohment and Ecology
of the ares remains undisturbed. The minimng will be for a thicknesss of
1.0 m only. The workings will be restricted within the allotted as per the
description report. given by Mining Department. Mining activities will be
carried out in g manner so thst there i3 no obstruction to the flewr aof
water. Hoads in the allotted area for the movement af loaded trippers/
trucks will nipt require slopes more than 1 in 20 However, ‘movernent of
trippers ) tracks after rver send loading-will be: through approach roads
eonnecting to main roads. No processing of river sand will be dome,

*  Mining will be confined within central 3/4th width of the river. This
wilt prevent eollapse of bank and erosion.

= It will be done leaving a safety zone of total of 1/4th of the width of the
river from the barlks for bank protection,

* Excavated area will be replenished naturally due to sediment inflow
from the catchmment area. .

The maximum depth of sand quarrying in the river bed shall not exceed
1.1} meters measured from the un-mined bed level at any point of time or
the water table whichever iz less.

fﬁ.mﬁﬁppﬁcﬂm {16}
M Power Mech-Projects Limited RO O MM 202018

—— e TR P

70



e

%.

&
MINING PLAN GF RIVER BED SAND MINE ﬂw_-ﬁ

Aren - 10230 to, v Sindl River, Wiioge: D,
Tehail-Mihora, Pislricd -Bhing [M4F])

Details of mining machinery to be deployed and the detail

specifications
Following eguipment is proposed to be deployed for the desired production.

8. No. | Machine | Ne's Capacity
1 Light weightad Min | Max | Siagl
Excavator by 2 ms
' 2 L 1.
9 - |Dumper /] Trucks | 2 | 6] 1| l&tons |
3 Tractor Trollsy As per 4 tons
requirement
4 Belt Cormeeyoer As per 100Ton  he
R reguirement
2 Light ¥ehicles An per o
requirement.

Stand by m»a_q:hjner:,.r 1o e uged in case of any brealadowm.

Details of Excavator to be deployed for excavating and loading sand-

La. No| Description ' Value
| 1 Buckst capacity of the Excavator b2oEum
2 Proposed production per day 228 Cum/ Day
[ S4690Cum [ 290 Days ) ?
3 Mo of ahift per day e =
3 Effective working hour per shift & Hours
| To% ol & Hours | i
5 | Bucket fill factor 0.75

s Average loading by Excavator per pass | 1.3 Cum
{2 Cam x 0.75)
& Tirne required per pass 3 Minate
9 [Average sand handling by Excavator | 180 Gum

per shift [ 1.5 Cum x {60 Minute) 3
Mirute | % & Hour |

10 | Moof Excavetor reguired inone shift | 2 ¥No.
[ 228 Cum/ 180 Cum)

The prepesed anmual production is 54690 cum but as per the demand-
supply, per day production may be vary from 228 cum to 600 cum and the
arnber of excavater may vary from 2 to 6.

ﬂﬁ#&ffsmﬁmnz [17]

Jl e Power Mech Projects Limited ROP MM P 206/20T8
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MHINING PLAN OF RIVER BED SAND MINE
Arem— 1R.A00 Haon Sindi Biver, Millage- ey
Vohsit-Mifrana, Hsbrice ~8hima (A7)

Hauling of excavated sand from mines

The no of dumpers reguired for transportation of s=and has been

caleulated belows: -

L. Maximam sand excavated inca shift 53690 0240=228 m?

2. No of effective working hours in a shift -6

3. Mo of trips by 1.dumper in one hours =2

4. No of trips by one dﬁmper Ina shift =6 % Q=12

3, Total zand transported by one duomperin a shift 12 x 10=120 m?
6. Mo of dumpéers required 228/120=1.9 or say 2

7. Mo of spare Dumiper -1 e
&, Total Nos. of Dumpers required 1+2=3 W

Hence, it has been proposed to deploy minimum 2 nos + 1 no
fetandbyl dumpers each of 10 Cum capacity for hauling excavared
aand of 228 Cum in one shift, The prepessd annual production {s
54690 cum but as per the demand-supply, per day production may
b vary from 228 cum to 800 cumeand the number of ‘excavator may
vary from 2 te 6 ne's,

Code of practice for use of heavy earth moving machinery: -
Shovel! excavator
L. Shovel/ excavator will be provided with efficient warning devices, front
& rear lights and efficient brakes,
Ehovel ! excavator will be under the charge of 4 competerit person.
Mo person other than the aperator or his helper if any will fide on the
excavatnr of even enter the excavator's cabin,
4, Mo person will be permitted to ride in the bucket of a Shovel/
EXCaArator.

S (A

\ Lessen/App ficant {187 Wilesitidmmanas Moske
M/s Power Meck Prajects Limited ROP/DGHMP/206/2019
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PEINTONGE PLAN OF BiVEN BEED SAND MIVE
Area = T80 Ha, on Sredb Biver, Miage-Dhate,
Tehsil Mk, fistricr -Bhing iR

2. Mo ipflammabls material will be stored in the excavator housing ar
&b,

6. Bhovel/ excavator dippers will ‘be lowered to the grownd during
Eroasing -::rpewtipl:s-

o

When a Shovel f extavalor is to he moved from one point o another its
boom shall be kept in strict alisnment with direction of travel while
the bicket, dipper shall be held ahove the ground.

8.  No Shovel! excavator will be operated in the position whers any part
of the machines, suspendad loads or lines are brought closer thar 2 m
to the exposed high voltage line.

9. Every movement of 8 Shovel/ exmcavator shall be preceded by warning
signials.

10, When not in use; the Shovel [ sxcavator will be moved to and stood on
stable ground, the bucket shall be kept resting on-stable ground and
will never be left hanging.

11. The Shicwelf excavator will bé so spaced that there will be no danger of
accident fiom fyving & falling objects.

12, Bafety appliarnces, booms will be examined thoroughly once in & year..

153, Bmergency switches, safety limit switches will be examined and tested
ance in four months.

14, All brakes will be tested for their operation worthiness ance in a weels,

13 The following signboards will be carried in and around the machine: -

fit “Warning— Do Not Enter the Working Ranpe of the Machine™.
[ii} "Lubricating Prohibited While the Machine in Punning Condition”.

CONVEYOR BELT

Before starting of conveyor hooter will alarms to alert nearby workers
Ensure proper warning/ Alarm system before starting of any conveyor with
minirum 30 second delay

1. Do miot wear looee clothing near the conveyor belt

2. Do ot put your hands on o movine conveyor helt.

Legsee/Appdicaal fi9] Mitesh | e Maskr
M/ Power Mech Prajects Limiteid ROP/ADG M ME206,2015



MINIAG FLAN JF RIVER BED FAND MiNE
Ars - IFF35 Ha, cor Sindth Riwer, Filege - Dbt
Tehut-Mihonn, Drairicd -Bhing (A5 ]

3. 5top the-convevor belt, when it is empay. Mever stop the belt in toad

4. Do the positive isolation of all the electrical power sources of convevor
Eyslem. 1
5. A conveyor shall be used to transport only material it is capable of

handling safely.
Insure the 'OK' condition of putl cord and emergency stop switch of the

comveyor belt.

Duties of Showvel/ excavator operator: -

Af the commencement of every shift the operator will pﬁ:nc-nail}r inspect
and test the machine, paving special attention to the following details: -

%

i1,

i,

viii.

The hralkes and evéry warning devies are in working order.
Lights are in working order,
The operator will neither take out the machine for work noe will

he work the machine:unless he is satisfied that it is mechanically
shiown and in efficient working order,

The operator will maintgin 2 record of every inspection made in &
bond paged book, kept for the purpese and shall sign every entry
made their k.

The operator will keep the cab window clean so as to ensure

clear vision at all fimes.

The operator will not opérate the machine when persens are in
such praximity as to be endangered.

Before leaving the machine, the operator will lower the bucket to
the grovnd.

The cperator will not leave his machine during the shift,
Whenever, he finishes his-work, be wall hand over the machine b

his relief or ook the evcarsiors cab.
i

Lessee/dpplicant . [z Nites e Mok 3

M Power Mech Profeces Limitod ROP/DCMMP 0 /2019
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TTMING PLAN OF BIVER BED SAND BN
drza = 18220 Ha. on Sindly Bfver, Vilege-Dionr,
Tehrf-Sikons, varer - Bhind (5]

. Tie operator will not allow any unauthorized person to ride on

the maching, _
i Bvery dumper will be provided 'I.l:'_it['.l. efficient hr&kes:@— il

i, Efficlent audible warning devices will be provided with the dumpers.

ti. The dumper, if required to work after daylight hours, efficient
headlights ard taillights will be Lised.

w, Every dumper will be under the charge of a competent pcr:a:m
authorized in writing by the manager,

V. Mo person, other than the deiver or his helper, if any, will fide on a
durrsper,

vi. Mo person will be permitted to ride in the running board of a dumper,
vil..  The loaded dumpers will not be reversed on gradients,

vitl,  Bufficient stop blocks will be provided at EVEryY Hpping pointand thase
will beused on every occasion when material is dumped.

x.  Standard traffic rules shall be adopted and fallowed during movemet
of all dumpers: They shall be prominently displayed at relevant places
in the opencast workings and haulm roads.

* When oot in use, every dumper will be moved 10 and stood on proper
parking places,

x,  Neo person will be permitted to work on a chassis of 4 dumper, with
thie hody in rest pesition, wndl after the dumper body haz been
securely blockesd in position.

xii.  The mechanical wised mechanism will nat be depernded upon to whale
the body of a dumper in'a rest position.

TFE.H’-B‘F.-‘HPP.I'I{‘-FHE 217 Milagh Lﬁ(}% -

M. Powrer Mozh Projects Linsited ROP/DGMMEE06,/2019




MINTNG PLAN GF RIVER FEDEAND MINE
Ardn - T8 230 M o Siedh River, Willage-Dhaar,
'i't-.h:.‘]-:_l-l'l'nfa-_um?. Biserice =BRimd (1R

.

iy

al

b

d)

2]

Mo unautherized person will be permitted to enter or remain in any

rning points.
While inflating tyres, suitable protective cages shall be used,

Tyres will never be inflated by sitting either in the front or on the op
of the Same.

While the vehicle is being loaded [ unleaded on gradient, the same
will be secured stationary by the parking brake, and other means
suitably designed stopper Block, which could be placed below the
tyres.

At least onee in every two weeks the brakes of every dumper will be
tested as below: -

Service Brake test: - The brake will be tested on a specified pradient
and speed when the vehicle is fully Joaded, The vehicle should stop
withiiny the specified distance when the brale is spplied.

Parking brake test! - The parking brake shall be capable to hold the
vehicle when it is. [ully loaded and placed at the maximum gradient,
Maximum gradient of the roadway which is permitted anly for a period

of-at jeast 10 minutes.

A record of such test will be maintained in & bound paged book and
will be signed by the competent person carrying out the test. These
records will be countered signed by the engineer and manager

All wehicles zhall be tested and examined once at least in every &
manths,

notice shall be displayed outside every vehicle that *No Unauthorized
Travelling Allowed".

Duties of dumper operators: -

At the comimencement af every shift, the operator shall personally inspect

and Test the machine, paying special attention to the folloaing details: -

e = i %

LesseefApplicat (221 Nilesh [metfiinrae Maske

M. Powsr Mack Projects Limitad
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HINIAG PLAN OF RIVER BED SAND MINE
Aren - 182268 Ma, ar Slodh Al Vilirge-biruy,
Fohal Mk, Discriee < Bhind [P

Tyre pressure, brakes, horn and the Lighta are in working order,

H.  The driver will neither take out the maching far work nor wili he work
the machine vnless he is satisfied that it is mechanically shown and in
efficient working order.

i, The driver will maintain & record of every inspection miade in & bounid
paged book; kepl for ths purpese and shall sign every entry made there
i :

. The driver will keep the cab window clean so to engure ¢lear vision at
all times.

v.  Driver will ensure that the gear iz in neutral position before stopping
the engine. He will park the vehicle: -

(a] In reverse gear, on level roads and down gradiénts.
() In low gear, on up gradients.

vi. The driver will negotiate downhill gradients in low gear, so that
minhirnum of oraking i8 reguired,

vii, The driver will not drive: too fast, awoid distractions and  drive
defensivaly.

vl Before crossing a road [ railway line he will reduce his speed looking
both diréctions along the road or railway line and will proceed. across
tive road or ling coly if it i3 safe 1o do o,

ix. The driver will not operate the dumper in reverse unless he has a clear
view of the area behind the vehicle.

#.  The driver will see that: -

a) The vehicke is not overlaaded.
b) The material is not vaded In & dumper so as to project
Rorigontally beyond the sides of its body.
Lessee/Applicant ) 23]
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MINING PLAR OF BIVES BED SAND MINE : ]
Areg - 18230 He on Sindh River, Vitage-Dfwr,
Tehzit-Mifrona, Dickrict —E‘u'i'r'ﬂn:f_f.ld'..l"‘.j'

o gy

xi.  The driver will not allow any unauthorized person to ride on the vehicle.

xii.  When there is & peor visibility, the speed of a vehicle will be restricted

in a manner that the braking distance is meintained shorter the
distance of visibility.

The driver will not leave his machine during the shift. When he finishes his

w'::url{ he will hand over the machine to his reliever or lock the excavators:

cak:

Duties of conveyor belt

I Coniveyors are able to transport materials from one fevel to another, which
done by human lobors,

2 They can be'installed almost any where and are much safer than any
other to move materials,

3 They can moves loads of all shapes sizes and weights, also many have
advanced safety features that help prevent accidents.

Haulage and Transporting:

bostly trucks/ tipper= and tractors will be used for trapsportation of
loadable sand from the ares to conswmers. Here trucks are considered for
caleulation:

1 | Production during a year {taking 240 days of | ey
working leaving rainy season) 54690 m? I
2 | Removal of sand l:u:r_-d.a:.? (AT 3.27.5_3 e
| 3 |Cadpacity per truck —10me
4 | One tmm-:'ca-ﬁ_c?ﬂry [as safety measuré?é I Omd |

5 | Nos. of trips required per day (2287 0.=05.33] | About 26 trips

BARL Y e ; L
R N (g

\\,

Lessea/Appiicant Fr T Wilesh Lagheiran Maske
M7x Power Mech Prafects Limited BOPDEMMP/206/20719
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BN FP.AN OF RIVER TED SAND MINE
Arge = TRATD He ow Siedh River, Filloage- e

CHAPTER- &

'i"-?flil'[—.l'-if-'_-"m-.'a-a.l.. Im-tnftﬂnf Bk 24

. MANPOWER DEPLOYMENT

1. Manual Method of Mining

Proposed production per day = 228 cum/day

o Cum/ 240 Days |
Mo of shift per day = 01
Tetals numbers of Labours required in one shift =228/8 - 29

{OMSS is considers as a Scim approx.)

Unskilled 29 labors [Tentativel will be required for loading tractors/
trucks and skilled 2 person required for supervision purpose.

(Note: - OMS is considered 8 Curm)

2. Semi-Mechanized Method of Mining

Man power will be abour 14 persons as per the details given Below:

8. Ho. | Category Numbers |
1 | Buperisery Staff 0%
[ 2 | Bemi-Skilled Personnel £
. |
3 Lirvsleilled B
i -
Lerssd Mpplicant 2 257 .'H'I.[n-.::-.l:n anrGs .l-drlj,qu

M5 Power Mech Projects Limited

RE DGMMP/ 208/ 201 8



MINING PLAN OF A ER RED SAND MINE
Ardir- 18230 Ha on Siedh-fiver, Falbage-Sthawr,
Tehatl Bitfhomi, (vanioe - Bhimd (8LP )

CHAPTER- 7

USE OF

Describe the utilization of mineral and type of industry.

Sand so extracted will be agld locally as building material. It is Usiaty
mtixed with cement and other ingredients to create mortar for building, It is
also used in bricks industry.

CHAPTER-8
WASTE DISPOSAL ARRANGEMENTS

No waste material will be generated henoe waste disposal srrangements are

nol required,

|(- L

\rl.m'eef.-‘ippfﬁrnn: ' 26/ Nilesh bnanran Maske
M5 Power Meach Projects Limited ROP/DGMMP 2062019
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MINING FLAN OF RIVER BED SAND MINE
Area - IR230 Ho. an Sindh River, Village-Dhour,
Tohsil-Mikane, Districe - Bhind (32

CHAPTER-O
RECLAMATION PLAN

Mine reclamation is the process of restoring land that has been mined to a
natural or economically usable state. Although the process of mine
reclamation ooours once mining i3 completed, the planning of mine
reclamation activities occurs prior to a mine being permitted or started.
Mining reclamation i% a regalar part of mining practices which mitigates the
environmental effect of mining,

The following points for reclamation plan has been prepared as per the
Sustainable Sand Mining Management Guidelines 2016,

The baseline profile of existing condition has been taken across the sand

mine ke,
Weaking Lram -
'i"— SN e e s L
oy | ! o fEQ
'“] i e e e i et
13 .. S
b8 i

AASELINE SURVEYED CRi3ESE SECTIOR OF THE | EASE ARES

FRE MORBION CROBS SECTION OF THE LEASE AREA

The vertical section of sand mine is being shown to differentiate the existing
profile and proposed excavation plan of mining. In addition, the mining
activity have been proposed ahove sand water level.

=

(2
Lessee/Applicant [27] NiteshJikmarnrag Maske
M5 Power Mech Projects Limited ROP/DGMMP/206/2019
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HINING PLAN OF BIVER BED SAND MINE
Arem = TR.220 Hix oa Sirdls River, Viltage-Dhrur,
Teheit-Miborg, INstrict - Bhind (MR
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P el CEEEE NECTROH O THE Lifa W Ares

The ctoss-section of the replenished bar expected to be same as the baseline
data taken prior to execution of sand mining. This is solely depend on the
annual rainfall throughout the upstream side of the sand mine area,

Flantation will be carried preferably cn the river bank and along the road
used for transportation or the area proposed by the Gram Panchayat after
permission of land owner in case of private land.

FLARTING FLAN

The removal of sand from the river bed only, witheut disturbing the water

flow or the water level in the river under study. Sindh River is a perennial
souroe of water,

The sand removed from the area will be automatically accumulated [ filled
up during rainy season,
L]

: | lkgﬁ--*'

Lesses/Applicant 28] Nilesh Lipvtmanran Maske
M/s. Power Mach Projects Limited ROPTDGMMP/206/2019




MIING PLAN OF RIVER BED SANT: MINE
Areg = JE2T0 H, e Saedh Rives, Willage-thone,
Tifteil-Mibora, District -Shing (M47)

This iz an sutematic natural activity hence special plan for reclametion of

the area 15 not required.

The maonitoring of plantaton sholl be done on quarterly basiz and dead
saplings shall be replaced by new saplings. Water sprinkling shall be done
every day in the évening time. Tree guard shall be provided as much sz
possible.

] e

\ LessegApnlicant 125 i Nr'f::-,.::l‘r Xrraasen Misie
M5, Poower Mech Projects Limised Rgp/noMMP2oaizms
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MINING PLAS (O RIVER BES SAXD MINE
Arga = T8 230 Fan on-Seadd Sover, Wilege-Maairr
ket Miteuin, District <@g [ME ]

CHAPTER-10
Mine Clagure Plan

The Progressive Mine Closure Flan is being submitted under MPMME 1996
amended rale 42 .0

Method of Mining: G Eﬂ

The removal of samd will be done by manually through local labors and its
transportation will be through trucks/ tippers/tractors. The approach road
up to the working gite and ramp will be mode for the smooth shipment of

sand from the site, During a year about 54690 cubic meter of sand il
only be removed,

Reasons for closure:

Not applicable as the sand removed from the ares will be automatically
accumnllated [ filled up during rainy season.
Hence detailed fmine closure nlan is not required

Statutory Obligation:

Any legal statutory obligations from State Gowernment, Mineral Resoures
Department, Ministry of Envirenment & Forest, State and Central Polluiion
Contrel Board or by any ather Govt. Organization will be imiplemented,

Closure Plan Preparation:

Applicant

M/s Power Mech Projects Limited

Autherized Person - Shri Krishina Pravees Kota
ROQP:

Nilesh Laxmanrao Maske,

BEOF Mo, ROP/DGMME/206/2010

i
.

-

I-rms..-’.-“.pm'imrzt_ 307 Nilesh Lo rene Maskhe
M /s Power Mech Projeces Linvitéd ROP/DGMMP 206 /2019
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MINENG PLANGF RIVER BED SAND MINE
Area— 12220 Ha. g Sl Biver, Viiloge-thear,

Mite Description
Geology: Please refer chapter 3.0 of the mining plan.
Reserves: Flease refer chapter 4.0 of the mining plan.

Infrastructare:

Statutory Buildings will be biilt of temporary siructures, which can be
dismantled easily and 2old as scrap st the final stage of closure,

L Mine Machinery:

Flease refer chapter 5.0 of the mining plan.

Disaster Management & Risk Assessment:

Mo high risk accidents are anticipated. as the project is an open cast
manually mining operation in a fairly stable area and fee from Jand
subsidence, sarthquake etc. no taiing dam is proposed  and risks
associated with it will not come into picture.

However, im case anything happens then the designated Mines Manager will
ralee Care and manage the situation. A communication and transport faclite
will be provided by the lease owner gt their disposal which will help in
evacuating persons involved in sny accidents.

Care and maintenance during temporary discontinnance:

During such time, the area will be fenced and remporary staff will be
arranged For taking care and maintenanee

L]
\\ -’--“-“-#e-‘.-"ﬂppfl';mrr e - 1317
Mfs. Poswer Mech Projeces Limited ROF/DGMMP/206,/2019
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MINIG FLANOF RIVER BED SAND MTNE
Aregr - 18230 Mo oe Singdh fver, Filinge-Dhaar,
Tifsil-tuhowa, Digerict &t [H45 )

CHAPTER-11
ANY OTHERS RELEVANT INFORMATION

Mo other relevant information is required.

Applicant

\L ature of authorized person

/8. Power Mech Projects Limited

\g\ Lessee Mpplicant 1327 Milech Eagmanran Masks
M= Pawer Meeh Projects Limined L b SR e )
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MINING PLAN OF RIVER BED SAND MINE
Area - 18230 Ha. an Sindy Fiver, Village-Diar,
Tehsil-Mitrone, District —Bhind (M.P)

ENVIRONMENT MANAGEMENT PLAN

OF
DHAUR-1 SAND QUARRY

Area— 18.230 Ha, Khasra No 1,2,12,45.,67
Village Dhaur, Tehsil Mihona,

District Bhind, Madhya Pradesh

APPLICANT
POWER MECH PROJECT LIMITED

AUTHORISED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NO - 77 JUBLI ENCLAVE, BEHIND HITEX, MADHPUR
HYDERABATD - S5(H181

PREFARED BY

NILESH LAXMANRAO MASKE

RECOGNIZED QUALIFIED PERSON
(REGD. NO, ROPDGMMPZ06/Z01%)

BHOOMI ENVIROTECH PYT LTD
ETI83 RE.TOWER, LLR SOCIETY ARERA COLOMY,
BHOPAL { MADHY A PHADESH|-442030
Email - Info.bhoombenvirotechigmail.com, Phome Mo, 8232872151

) 'Ill(i 2y

& Lessee/Applicant (33] Nileshlemanrag Maske
M5 Power Mech Projects Limited ROP/DGMME/206/2019




WM FLAN OF RIVER BED .'|'.i.I'I':D MINE
= TELIR. o Bodls Raver Willage-rur
'.Icf'rsl! .'I-|'|ﬁ-{|n-:, Diseret = Shing (W]

EHWRDH][EHT MANAGEMENT PLAN

The environment management plan i a complete package of impact

mitigations, wast_é manimisation, Jﬁanagum:nt and institutional measures to

ke taken during bmplementation and operation of mining. to eliminake (he
addverse envirenmental impacts or te reduce them to the seceptable el

The emrvdironmental features which are likely to be affected by mining activities

are land use, topography, drainage pattern, zoil, A guality, water resources
and water quality, ecology and hiaman health

All the above mentioned features ave addressed in this plan to ensure the
sustainable development and judicious utilisation of non-renewsble resources
with keeping the pollution level within permissible assimilative Hmit. The

details are summarizing below:

1. Salient Features of Mining area;

| Mame of Sand Mine

Village Dhaur X
Gram Panchayat Gram Panchayvat Dh.aur
Khasra Mo, 12124567
Area 18.230 ha
| Name of River/Nalla __Sindh River =
Tehsil | Mihona
Driztrict __t ‘Bhind 1
Bridge/Culvert Mot Present 5 ;
Anicut/Stop Damy/ Dam Mot Present
‘Other permanent straclures Wt Present
| Latitude and Longitude of Sand [[ A | 96°1524.07'N | 78°49'3,74° E |
Mine 26°15'18.57'N | 7T8°4847 34'E |
€ | 26°15'16.68'N | 78 48'51.04°E |
D | 26°15'11.08"N | 7R"48'47 35°R
26°15'13.36"N | TE"A8'41.21'E

26°15'15.30°N

TE"a8 42 TE'E

26°15'16.02'N

7B"48'32.00°E

::r:r:h*qﬂl;i:-nm

26°LE'20 76N

Width of the river of sand mine
ELIEEL

TR EYTE

'Dﬂwnsh'ﬁ-am 200 m
Upstresm 500 m

from the river Bank

Minimum distance of mine ares

Abonat O n;:_iﬂr

Width of the Sand Mine area 95 meter =3 &5’_’1}
idﬂ#-e,.-"ﬂppnffmnr_ 5 34 b IK Nilesh anrao Maske

M/s. Power Mech Prajects Limited

RO GHHF;‘EE&;‘TI!JIF
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MG PLAN O SIVER SED SAND MINE
Argly = TE2F0 Ho, oif Sieth Rover Fiflage-Dhur,
TehglMikand, (¥sirice ~Bhind (ME]

Lengih of the Sand Mine area 230 meter e

Thickness of the Sand in Mine | 2.0

ares !

Weiter level of Sand Mine area 1.0m to 2.0 m |
_Proposed depth of mining Average 1.0m |
| Proposed production 24690 m> of sand per year /1

State average daily emplovihent | 31 Manually
{and statatory peraonals 14 {2emi Mechanized| e

2. Human Settlement: ;
Nearest village Dhaur is present sbout 0.70 km from the lease area:. Mo
villages or humean dwelling are within the mining lease area, So there will not
beany need for re-zettlement.

3.Land envireonment:

The proposed mining operations will only be confined to the mining arca of
2.84 ha and it is not going to affect the surmounding areas, Mining will be
carried sut both semi mechanized and marually through lecal labors adepting
&8 system of shallow pit in sand. The depth of working will be restricted to 1.0
m o during post mensoon & pre-monscon. The method of mining will be apen
cast. Mo bench can be maintained in river sand hence bench wise mining
cannot be proposed. Due to continues scoumulation of sand in tHe area during
rainy season, there will not be much depletion in the reserve of gand, hence
reserve is filkely to be remain same éﬁcr_l.r Year and in futire also,

A Air Environment:

Mining of zand does nol have any activity which becomes the source of air
pallution. Only vehicles used for transpartation purpose may cause moderste
emissions, within the permisaible norm of Hmit. Haulage road also generate
dust due to movement of transport vehicles.

1. Development of green belt along the river bank and approach road.
2. Grading of haul roads, service roads time to time, to remove the
accurmiated dusty materials.

\[ Eﬁheef&up.iimnt 3 {35} !
MA% Power Mech Projects Limited RQP/DEMMP/206/2010
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B Water Environment:

MING PLAN OF RTVER BEDSAND MiVE
Argn = JEZ 30 Hg. g Sindth Srver, Ylfmge- Dinroer,
Tarezil-Mikara, Urntvick ~Ehied [4.2°)

3. The approach road to aite of mining area from the nearest public road for
the‘transporiation of raw ﬁmt-ﬂrial,-"ﬁnm products must be paved or hard
surficed,

4. Active haul road inside the works should be adequately wetted with
WE e,

3. Wheel cleaning facilitice should be provided, for delivery tricks/tractors
ledving e works for the removal of muad.

Likely impact of mine on water table

The depth ef worldng will be restricted to 1.0 m during post monsean and pre-
monsoon ffom the surface without disturb the water level, Waker will niot he
uszed for any processing applications in the present mining area. Henee, there
is no question of eifluent generation. The water will be used only for sprinkling
on haul roads, diast suppression: purposes at loading, affarestation purpase
and domestic use like washing/ drinking etc.

Details of modification/diversion of natural drainage system
/Obstruetion of water channels and measures taken

Mo moedification [/ diversion are required.
Measures taken for minimizing silting and contamination of water

Mot regusiTed,

Top Soil Manage ment:
Nat reguired,

Tailing Dam Management:
MoL requirad.

L

Lessea/Applicant 176} ' Wilesh Lainanran Muske
M5 Power Mech Prajocts Limited ROEDEMME 206 /2010
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MM PLAN OF YRR BER SANE MINE
Aveq = IR 230 Mo an Sindh: River, Fillage I,
Tehen-Mikana, District - Siind (MR

Eeguirement of water for Mining operations

Water is not required in sand mining. Although small quarntity of water ig
required for drinking and dust suppression purposs which will be meet out
from the bore well friver nienriy.

Source of water
Mot required in sand mining

5. Nolse d Vibration:
No generation of noise and vibration as it is a sand mining project. Transport
vehicle may generate nolse which will be within the permissible norm of lnit,

Storage of explosive (like capacity and type of explosive magazine)
Not applicable,

7. Human Environment:

The contribyting factors that affect the health of people are dust, gassous
pollutants, neise in the mine. These are categorized as sccupational hazards.
The varicus mining operations like loading/unloading and vehicle movement
Dvolve risks and will have to be performed with' safety norms.First —Ajd kit

ancl emergenicy medicines will be kept at mining site.

SBocial Infrastructure
It is expected that the project will Iead ta much feeded craplovinent
opportunities in the villages which will contsibute to the socio-roonomnic

development of this area,

Eehabilitation and Rescttlement R & R} Plan
Not required as the area is away from village and free from rehabilitation,

e = S A L

\ Lessre/Applicant {27} Nilesh Lafhanrog Maske

M s Pawer Mech Profects Limited REP/DCMMP/286/5019
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H.'.HI NG PLANOF RIVESR BED SAND M TNE
Aree -~ 1TE230 Ha. an Sthdh River, Fifege-Dhao,
Tohsil: Mihoe, Discricn -Shing (AP

Aforestation Program

Total mo, of trees to be Planied: = 1000

Phase Name of Troos No. of Location
Flants
to be
Planted
ist Bargad, Sissoo, Pipal, S00 Approach road -200 nos apto
Year Meermn, Kadam, Manga, 200 m both sides of approach
Amla, Mahua road from mine arca. Along the

river bank-200 nos

Dhaur Village area- 100 nos in
village . ‘area  liké achool
premises, Aanganwadi,
Panchayat bhawsn and village
rodd where suitable space is
available [or plantation.

2nd Bargad, Sizaco, Fipal, SO0 Approach road -200 nos upto |
Year Neem, Kadom, Mango, 200 m beth sides of approach
Arle, Mahua road from mine area. Along the

river bank-2040 nos

Village ares- 100 nos in village
area like schiool | premides,
Asnpanwadi, Panchavat
bhawan and village road where
suitable space iz awailabls Tor
plantation.

Sewerage systen

In view of the personals sngaped in the project the seworage svstem will be
developed wit_h required numbers of wash room/toilet nearby the quarry area.
This may avoid polluting the land / water [ air of the area.

Environmental monitoring:

Ta assess the prevalling quelity of the air, water, noise et a regilar
monitoring of these parameters will be made to arrive at improvement,
profection measures,

1

Lessee, Applicant 1387 RilespERamanran Maske
M= Power Mech Projects Lintited RO/ DGMMP 2062019



M ENANG PLAN OF KIVER BED SAND MINE
Arsd - 18220 By, g Skl River, ilage-drete,
Tt Wit Er.-r-rm:t Sk (P

ANNUAL C8R COST

Sr. Particulars " Cost to be incurred |
No. | fin Ba/year) .

1 Evistribution of ﬁudy material 1}35:::‘;{? "f:::'p:!.r
etc.) and school uniform for poor students

£ | Medical asaistance on regular [

1 basis) periodical eheck up of health of |
| Workers engaged in' the mine and also to | 00, 000,00 f
the villagers of nearby village

3 Frowvide bore well for drinking water with
over head tank facllity and toilets to nearky

villages |

nature
Praject Proponent

&1 ture

Recognized Qualified Person

o el E

Lesgpe/Annlicant s NMilesh nr.rJ.;:.r.'h:rq.'.'Lrﬂ_l'l-fﬂ.':.'m
M5, Power Mech Projects Limited RGP/ DEMMELI06 2015
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MINING PLAN OF RIVER ERD SAND MINE
Area - 1230 Ha. oo Sindh Kider, Village-Ditour,
Telesii-Mitsareg, DEOice —BEhind (AP}

e ' i

THE REPLENISHMENT STUDY OF RIVER SAND

DHAUR-1 SAND QUARRY

Area — 18.230 Ha, Khasira No 1,2,12.45,67
Village Dhaur, Tehsil Mihona,

District Bhind, Madhya Pradesh

APPLICANT

POWER MECH PROJECT LIMITED

AUTHORISED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NO - 77 JUBLI ENCLAVE, BEHIND HITEX. MADHPUR
HYDERABAD - 500081

PREPARED BY
NILESH LAXMANRAO MASKE

RECOGNIZED QUALIFIED PERSON
(REGD, NO, ROP/DGMMP206/2019)

BHOOMI ENVIROTECH PVT LTD
ET133 R.E. TOWER, LLE SOCIETY ARERA COLONY,
BHOPAL{ MADHYA PRADESHR48211%
Erail — info bhosmienviroteehi@pmail.com, Phane %o, 6IFERTI151

- e | s y )
Lessee/dApplicant [0 Nilesk Latfgnras Maske
M /5. Pawer Mech Projects Limited ROP/DGMME/2068/2019
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MIRLAG FLAN OF BIVER BED SANDHTNE
Arpa - LEZ30 R tin Sieciii Biwer, Fillnges Dy
Tebsni- i, Crsbrich o Gaiogd fH5 ]

REPLENISHMENT STUDY

The River Replenishment are siudied on {ollowing parameters:

i) Place of origin, Catchment aréq, Tributaries, General pml‘lz of river

i

stream:

- - e '_ -
Sindh River MQVEE

The Sindh River is the biggest nver flowing in the Malws region of Madkys Pradesh state, I
originates on the Malwa Plateau in Vidisha district and flows north-northenst throngh the
districts of Guna, Ashoknagar, Shivpur, Datia, Gwalior s Bhind in Madhva Prodesh o join
Yamuria fver in Etawah district in Unitar Pradesh, just after the conflusnes of the Chambel river
with the Yamana river. It plays a major mle in the inigation system of he state.

The total length of the cver is 470 km. out of whichi 461 km are in Madhys Pradesh and about 9
kem are i Utlar Pradesh. The major tributaries of Sindh River are Kunwari, Pabuyj, Parbati amd
Tinhuar.

Total carchment area of the nAver in Madhya Pradesh i 26699 km?. Sisdh River comes. in
Kamiwari sindi sub-sub bazin.

Thi major part of catchment area of Sindlh River covers Deccan trag in Vidhisha and Guna. district,
Bundelkhand Grgiss Complex in Daniva District and Alhswiom of Guaternary age . in Bhind diswrict
Bundetkhand Gueiss Complex consists of Pink granites, grev granites, Quarte reefs and mafle dykes
with xetiodithic older gneisses and motasedimentary enclaves, The alluvial fermation covers the
major part of the bhind district Thickness vartes from 7 to 250m and resting cver the Vindhyvan &
Archaeans rockd. Atoviom congists of clay, sand & pravels. The thickness of the elay overbuarden
generally decreases tvards ng:ll'th.'.l:hitkl'r.Es:; of sand and gravel aguifers vary from 3 ko 17 m. The
thickness of the overburden mare than 60 m is accurring in south of Mehigaon., These formations of
the catchment aréa are much favarabile far the forfraticn of sand,

ii} Geology / Lithostratigraphy:

Bhind district situated in the nerthern parts of Madhya Pradesh covers an sred of dbout 4459 )
k. It falls in the Survey of Indin degres sheet murmbers 41, K sud ¥ between latitudes 35754° o
26"8" N and longitudes T8Y12 to 79908 B Tt is bounded by Agra districs, UP. on the north,
Erawah and Jeloum district of ULP, on the ssst, GwsHor and Datia dizsiriels on the mnﬂlﬂ.'-.le-,s.. amd
Morena digtrict on the west. Bhind wwn 15 the district the southwess and Marenadj

Lessee/Applicant : [41] Nilessh Lkl
M5 Power Mech Projects Limited BOP/DGMET
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SN FLAN OF BIVER BED SAND MG
Arv - THZE0 H. o Siwdh River, Vilage-Dour, OVED
s Miteane, Disteict ~Bhind (MF)

west Bhind town ks the district. beadguanters and Gohad, Mahgawan, Mibons, Gormund,
Machchand amd Daboh are gther importans ploces in’fhe districe. Bhind s well connected by a
netwirk of all wenther reads with adjaeent district beadagisarers as well 2s 1l other fowns in the
district. Bhind 1 conmgcted by the Gwalior-Bhind 0.61m gauge section line of Central Bailway.

The oldest rocks exposed in the districl belong to Gwahor Group of Palaco-Meso Protersaoie
age (1800 m,y.} Classified into Singhpur; Sitla, Sithauli and Bimoli Fonpations. The Singhpuar
formation comprises sandstone with shale and conglomerate at the bottom, The Sitia Stthouli
and Birscli formations are. essentinlly argillacecus comprising ferrugingus shale, green shale
with intesbeds of Jasper, Cheet, Hematites and bands of stromatolitic limestone. Sill of doleritic
eompasison sequrs within the Biroti Formafion in:the southwestamm part, about 2 kan southwest
ol Guhisar. All these formation ap¢ exposed in the southesn part The Ksimir Group of
Vindhyan Supergroap of MNeo Proterozoic ane compresses of sandstons with miner shale bands,
rnd is expiged in the gouth western pare. Alluvium of Quaternary age (<1 MY OeLupits 3
mipor part of the distnct, It is clossified inte older and younger altuvium. The older alluvivm s
fucther classified ino bands snd Varanasi allivivm, The Banda allovium comprising of silt, ¢lay
with quartzo-felspathic sand and ferniginous nodules o1 places is cxposed on the southern band
of the Chambal River, western bunk of Pahuj River, eastemn bank of the Asad river and along
both the bank of Konwan Sindh and Besali Rivers. The merease in width of river, reandering
defoered river beds with changing roughness and rock bars ete. These conditions leads o
overioading comdition of stream end sand get deposited ot convenbent locations fike river channe!
bense, esearpvents, mennders, junchion of cther river elc,

iif} Climatic Data & Annual Precipitation:
The Climate of Bhind 15 chavacterized by general dryness, except during ihe southsnest

ingnsoon season. The year may be divided into4 seasors. The winter soason is from Decembar

Ao Februnry is follewed by the ssanmer sepson from March to about-middie of ane. The péricd

froen Maddle of June to about the ¢ad of Septomber is the south-west monsoon scason, Oélober
and November constinnte the post-monséon of relreating motsoon season,

In Bhind, there iz 1ittle rainfall throwghout the vear. Accarding 1o Kappen and Geiger, this
climate is clazsified us BSh, The températirs here averages 25,8583 The minfull here i around
90 per wear

Lme:efﬂ?:-pﬁbam- i 42}
M/s. Power Mech Projects idmited RQP/DEMME206/20T5

96



AN P LA OF I VER SR S el -}
Aren - 18250 . on Sl b ﬁ'.lw.l l'n'l'n?_g:' D.ﬂuur, %
Tehisil-Miharia, Dsirict < Bhind [34,85 E‘.:ﬂ’

Annual Precipitation:

The sverage annoaal cainfabl of Bhind 15 6683 . The gpatial varistion of the disirict is not teo
magch, About 2% of the anmaal sinfall is received an the south-west monsaon manths, On an
averige 1;]1;:!: are 33 raimy daysin a wesr. The heaviess rainfall dn the 26 houss reconded at any
station in the district was 295.9mm ot Bhind on 6h Septerber, 1910,

v} Erosion & Weathering :

Shbte the temperature varinmon . during varions scagons in 8 vedr % guile considerable high
degree of weathering is likely 1o result. The rainfall being modernte, the poaentinl of
transprtation of weathering material inso the river is abso moderate. Cawchment area being an
E”;u"'iﬁm depoasit it stands a good chance of petfing weathesed and eroded sand

v) Sedimentation & Transportation: In the context of striam sedimen
is inorganic and organic material that is transpored by, suspended in, or deposited by streams.
Sediment Joad, which i the quantity of sediment ransported by a stream, iz 2 function of strean
discharge, soil and land-cover features, wiather conditiony, Tand-use sctivities, and misity other
factors. Sediment load canied by sireams and rivers can be composed sither of fine materials,
mosthy wilts'and clave, o Jarger inatedals such ws sand.

When o river erodes the eroded material becomes the river’s load and the river will then
transport this Joad through its course until it depesits the load. There ae 2 few different ways
thata river will transport load depending an e mnch energy the river has and how big the foad

i,

Piysiographically, a large avea of the distniet forms part of the vast older food plain incliading in
filled river beds with structural plain. Swectural hills and valleys with denudationi) slope e
restricted o the southwestern part. The srea has o very gentle pradient towards tortheast with
highest clevation of 190m above msh in the southwestern part ond the lowest of 149m m the
northwestern parl. The Chambal, Asad, Kunwan, Vesull, Smidh and Pahui rivers drain the ares,
Rivin and gully ares bave developed along the course of tivers particularly on the flood plain
teluding in -fifled Averbed unit of fluvial geomorphic landform, [t is charscterized by a very
fing network of rilles and guilies forming dendritic draisiage tetwork, The depsh of dissection by
gulbies 5 miore intense aiong the Chambal Rivers as compared 1o other eivers. The aren of
disseeted landibad land developed afonig Kunwari Fiver forms a IRAjOT Water,

Lessee/ Applicant ' 143] Nilesh L
M5 Povier Mech Projects Limitad ROPADGMMP 2 D6,/ 201 9
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MINING PLAN OF RIVER BED SAND MINE
sireq - 18230 Ha. on Sina River, Village-Dhaur i Lix E—"‘-‘b_
Tehetl-Mitvons, District -Dhind (M)~ — i _,,ﬁ;ﬁ,

D'n the hasis of the ph}rsmguphy and gradient of e bagin area, the Sml:lh Hml:rn'ampnm bar e
quantity of sediment load which replenish the sediment in the river in suitable places.

vi) Engineering Structures STOP DAM/ CHECK DAM! BARRAGE/
HYDAL DAMS :

Man - made structures like stop dam / check dem / barrape / and hydle dams also affects the
sand flow and act as check over the sand deposition in downstream area. As per Google map from
origin to QL ares such struchure not constructed,

vii} Activity near river bank:

Any man made activity such as rock mining / trenching/channcling/canal ete, produce large
quantity of fines of existing rocks with transports in river bed may deposited rearby the arca in
TIVET CouTse,

viii} Tributaries znd jts conflonences: A
stream may be 1% veder 10 3™ crder, Uit (o 2 streambed W 4 major one, kave & great impact on
deposition of sand where some physiographic features are also Tave imperative role:

a. Tritartary / confluence
b. Meanders

©. Negative reliefs

d. Slope f gradients

| Sindh Basin _ [ G

FIGURE - TRIBUTARIES OF YAMUNA RIVER w

Lesses/Applicant [44] Nilesh Lighfanros Maske
M= Power Mech Profects Limited ROPFDEMMP/206,/2019



MINING PLAN OF BIVER RED SAND MINE
Arag - PEIE He. on Siadh River, Villagre-Dhaier,
Tehsi-Mrhono, District —Shind (M.P.}

Annual Rainfall Qv

The average annual rainfall of Bhind is 668.3 mm. The spatial variation 8T the district is not too
miach. About 92% of the annual rainfall is received in the south-west monsoon months, On an
average there are 33 rainy days ina year.

Month-wise Rainfall Data of Bhind Distriet of last five years
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Reclamation Plan
Whole mining Lease arca of Dhaur-1 Sand Qoarry is 18.230 ha and muning will be done in the
enhire ares excluding Ramp area and its periphery,

Maximuam depth of mining is 1.0 m.

At final stage lesse arca is reclaimed by the river water in the rainy season and the quarry is fully
covered by the mineral again. So that desired quantity of 54690 eum will be casily replenished
over the granted area due to the above Fictors.

The proper concern is taken that no aquatic body or indirectly is affected by the miming activity

Replenishment of sand \

Thie Mining Plan is prepared in such a way that the mine pit will be opened from downstrenm
side in such fashion that they provides avesve for wtmost deposition of sand. These pHx would
b reducing velocity of the water fiow carrying sediments from upstream during monsoon to
replenish e pits with sand . It is expected that this plan would lend for annie replenishment of
extracted quantity of sand during the pormal rains fmonsoon. Average momsoon iz alsoul
668 Imrnyear in Bhind District.

Consequence of replenishment
Bused on the above grounds it is envisaged that the quentity extracted during premonsoon shall
be replenished during monsoon. i, e, Tuly to Beptember every yoar provided st

Lessee/Appiicant [45] Mitesh 1
M /s Power Mech Projects Limited ROF/ 0 Ffzﬂﬁffﬂf 9
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CERTIFICATE 0V BOPThed the Plans & Sections are
prejured buked on the Loam Mag anthenticated hy the

Kimte Goveremie %V\
MILESH LaXMsANBEAC MASKE

Cualified Farsan)
BHOPAL (MLE)

APPLICANT
FOAVER MECH MEONECTS LIMITED
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| Anneryve %é"‘?
State Environment Impact Assessment Authority, NI.F}.
{Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http://www.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755-2466970, 2466859,

Fax:0755-2462136

No.: Us”r ISEIAAS
Dateiny .p o 5g

To

Power Mech Projects Limited,
Krishna Pravin Kota Executive Director
R/o Flat No. 248 Sector-2,Shakti Nagar,
Hahibganj Bhopal MP-462024.

Case No . 4848/2015: Prior Environmental Clearance for Sand Quarry (Open cast manual methoed) in an
area of 18.230 ha. for production capacity of 54,690 cum/year at Khasra No.-1, 2, 12, 45, 67, Village-
Dhour, Tehsil Mihona, District-Bhind (MP) by Power Mech Projects Limited,Krishna Pravin Kota
Executive Director R/o Flat No, 248 Sector-2,Shakti Nagar,Habibganj Bhopal MP-462024.

The case was discussed in 598" SEIAA meeting dtd.20.02.:2020 and it was recorded that........

(1) It was noted that the PP had applied in Form-l for Prior Environmentai Clearance of 18.230
ha. for production capacity of 54,630 cum/year at Khasra No.-1, 2, 12, 45, 67, Village-Dhour,
Tehsil Mihona, District-Bhind {(MP) by Sarpanch Gram Panchyat Parrayach District-Bhind
MP.

(2)  The Prior Environmental Clearance letter was issued SEIAA vide L.No. 2071/SEIAA/13
dtd.31.3.2018 in the name of " Sarpanch Gram Panchyat Parrayach District-Bhind MP .

(3) It is noted that PP has requested vide no PMPL/MD/BHOPAL/BND/19-20/048 dtd.10.2.2020
to make amendment in the Prior EC letter by changing the name of PP of the mining project
namely " Power Mech Projects Limited,Krishna Pravin Kota Executive Director R/o Flat
No. 248 Sector-2,Shakti Nagar,Hahibganj Bhopal MP-462024..” in place of Sarpanch
Gram Panchyat Parrayach District-Bhind MP. ™. 3

(4)  1tis noted that in support of his request the PP has submitted the following documents
' i. No objection letter of previous Project Proponent (to whom prior EC was granted) for

transfer of prior EC in the name of Power Mech Projects Limited,Krishna Pravin
Kota Executive Director Rlo Flat No. 248 Sector-2,Shakti Nagar,Habibgan]
Bhopal MP-462024, ;

ii.. Notarised affidavit of CEO, Janpad Panchyat Mehgaon, District Bhind MP
" mentioning that no legal action/ credible action has been initiated against the
mine till date and commitment to comply all the standard and specific conditions
stipulated in the prior EC issued. .

iii. Copy of Prior EC issued by SEIAA vide letter No. 2071/SEIAA/18 dtd.31.3.2018.

iv.  Copy of Environmental Management Plan of Power Mech Projects Limited,

Krishna Pravin Kota Execufive Director R/o Flat No. 248 Sector-2,Shakti
Nagar,Habibganj Bhopal MP.

A ]
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V. Copy of Approved Mining Plan with Replenishment Plan of Power Mech Projects
Limited,Krishna Pravin Kota Executive Director R/o Flat No. 248 Sector-2,Sakti
Nagar,Habibganj Bhopal MP.

vi. Lease transfer osder issued by Mineral Resource Department order to of Power
Mech Projects Limited, vide letter No. 553/132/2020/12/1 dated 6.2.2020,

(5)  Itis noted that in EIA Notification 2006 as per Para-11 Transferability of Environmental
Clearance (EC) there is a provision of transferring the EC.

Para-11 :- A prior environmental clearance granted for a specific project or activity to an
applicant may be transferred during its validity to another legal person entitled to
undertake the project or aclivify on application by the transferor. or by the
transferee with a written “no objection” by the transferor, to, and by the regulatory
authority concerned, on the same terms and conditions under which the prior

environmental clearance was initially granted, and for the same validity period.

No reference to the Expert Appraisal Commitlee or State Level Expert Appraisal
Committee concerned is necessary in such cases.

In context of above it seems that PP has submitted adequate documents to make the change in the
name of PP as per E!A Notification 2006 (Para-11). Hence, prior EC issued SEIAA on 31.3.2018 in
the name of " Sarpanch Gram Panchyat Parrayach District-Bhind MP™ is hereby transferred to
Power Mech Projects Limited,Krishna Pravin Kota Executive Director R/c Flat No. 248 Sector-
2,Shakti Nagar,Habibganj Bhopal MP-", for Sand Quarry in an area of18.230 ha. for production

- capacity of 54,690 cum/year at Khasra No.-1, 2, 12, 45, 67, Village-Dhour, Tehsil Mihona, District-
Bhind (MP)." on the same terms & conditions and validity period under which the prior environmental
clearance was initially granted. All concerned be informed accordingly.

Hence, the Prior Environmental Clearance .issued to Sarpanch Gram Panchyat Parrayach District-
Bhind MP. SEIAA vide letter no. 2071/SEIAA/M8 dtd.31.3.2018.for production capacity of 54,690
cum/year at Khasra No.-1, 2, 12, 45, 67, Village-Dhour, Tehsil Mihona, District-Bhind (MP)is hereby
transferred to Power Mech Projects Limited,Krishna Pravin Kota Executive Director R/o Flat No. 248
Sector-2,Shakti Nagar,Habibganj Bhopal MP. on the same terms & conditions and validity period under
which the prior environmental clearance was initially granted. ;

(Jitendra Singh Raje)
‘ %.\/ Member Secretary
Endt No. / SEIAA/20 Dated: . e

Copy to:- .
p);' Principal Secretary, Department of Environment, Government of Madhya Pradesh, Mantralaya, Bhopal,
2. Secretary, SEAC-ll, Research and Development Wing Madhya Pradesh Pollution Control Board,
Paryavaran Parisar, E-5. Arera Colony Bhopal-462016 )
3. Member Secretary, Madhya Pradesh Pollution Control Board, Paryavaran Parisar, E-5, Arera Colony,
Bhopal-462016.
4. Coliector, District - Bhind, M. P.
5. Divisional Forest Officer, District - Bhind, M. P. ; .
6. LA, Division, Monitoring Cell, MoEF& CC, Gol, indira Paryavaran Bhawan, Jor Bagh Road, New Delhi- 110
003. '
7. Direclor (S), Regional office of the MoEF, Westem Region, Kendriya Paryavaran Bhawan, Link Road No. 3
Ravi Shankar Nagar, Bhopal-462016.
8. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills, Bhopal — 462002,
9. District Mining Officer, District «- Bhind, M. P. -
10. Sarpanch, Gram Panchyat Parrayach, District Bhind (MP)
11. Data Entry Operator, SEIAA for upload on website.
12. Guard file i _ : /

(Dr.Sanjeev Sachdev)
Officer-In-Charge

4848/2015
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7.5\2 To, - f _
Sarpanch - oo LY
Gram Panchayat, Pérr:a.ya'Ch, i \v{}
Tehsil- Mihona y
District — Bhind (M.P.) : : ' -

Sub: Case No0.4848/2015 Prior Environmental Clearance for Sand Quarry (Open cast

s#= manual method) in an area of 18.230 ha. for production capacity of 54,690 cum/year at

Khasra No.-1, 2, 12, 45, 67, Village-Dhour, Tehsil Mihona, District-Bhind (MP) - by
Sarpanch, Gram Panchayat, Parrayach, Bhind (MP)

The case was discussed in 472" SEIAA meeting dtd 14.03.2018 and it was recorded that........

" The prior EC was issued to M/s Esteem Infrabuild Pvt. Lid. Shri Kailash Chandra Gupta," Sub Lessee,
Madhya Pradesh State Mining Corporation Limited, R/o P-4, Lal Bahadur Nagar, Durgapura, Jaiour (Raj.)
vide Letter No 5468 dtd. 03.03.2017 and vide L.No. 267 dtd 19.04.2017 for an area of 18.230 ha at Village-
Dhour, Tehsil-Mihona, District-Bhind (MP)" g

As per New Sand .Mine Policy 2017, Mineral Resources Deparnment, Govt. of M.P. has
. allotted/transferred non-operational sand mines to gram panchayat/ local body vide letter No. F-19-
26/2017/12/1 dated 23.11.2017 and modification lefter No. F-19-26/2017/12/1 dated 09.02.18. PP
(Gram Panchayat, Parrayach, Bhind) has requested Collector, Bhind to make amendment in the Prior
EC eiter by changing the name of PP of the mining project in the name of Gram Panchayat,
Parrayach. The above application has been forwarded by MP. State Mining Corporation Itd. Gwalior to
SEIAA for transfer of prior EC in the name of Gram Panchayat, Parrayach, Bhind vide letter no.
sand/2017-18/Bhopal/Q dtd. 19.02.2018. '

PP (Gram Panchayat, Parrayach, Bhind) has submitted the following documents in  suppert of his
request:

1. Application of Sarpanch, Gram Panchayat Parfayach. Bhind for transfer of Prior EC in favour
Uy of the Gram Panchayal Parrayach, Bhind.

e 2. No objection letter of previous Project Proponent (to whom prior EC was granted} for transfer
of prior EC in the name of Gram Panchayat Parrayach, Bhind.

. 3. - Notarised affidavit of Sarpanch/Secretary, Gram Panchayat Parrayach, Bhind, mentioning
that no legal action/ credible action has been initiated against the mine till date and
commitment to comply all the standard and.specific conditions stipulated in the prior EC
issued.

4. Lease transfer order issued by Office of Collector (Mining Division) to Gram Panchayat,
Parrayach, Bhind vide. letter No. 4374 dtd.15.01.2018.

5. Copy of Prior EC issued by MPSEIAA vide letter No. 5568 did. 3.03.2017 and vide L.No. 267
did 19.04.2017. § ;

6. NOC of MP. State Mining Corporation Iltd. Gwalior for transfer of EC in the name of Gram
Panchayat, Parrayach, Bhind vide letter sand/2017-18/Bhopal/Q dated 19.02.2018.

As per the notification,issued by MoEF&CC on 14.09.2006, the policy on transferability of EC is as
follows:-

11. Transferability of Environmental Clearance (EC):

A pr_for environmental clearance granted for a specific project or activily to an applicant may be transferred during its
validity to another legal person entitled to undertake the project or activity on application by the transferor, or by the
transferee with a written “no cbjection” by the transferor, to, and by the regulatory authority concerned, on the same
terms and conditions under which the prior environmental clearance was initialfy granted, and for the same validity



period. No reference to the Expert Appraisal Committee or State Level Expert Appraisal Committee concerned s
necessary in such cases "

After detailed discussions on the MoEFE. &CC Notification regarding transferability and perusal of the
above information, it has been decided to transfer the Prior EC Issued on 3.03.2017 and did
19.04.2017.in favour of Sarpanch Gram Panchayat, Parrayach, Bhind in the place Shri Kailash
Chandra Gupta, M/s Esteem Infrabuild Pwvt Ltd., P-4, Lal Bahadur Nagar, Durgapura, Jaipur for

cast manual method) an area of 18.230 ha. for production capacity of 54,690 cum/year ¥
at Khasra no.- 1, 2, 12, 45, 67 at Village- Dhour, Tehsil- Mihona, District-Bhind (MP) is -
hereby transferred to Sarpanch, Gram Panchayat, Parrayach, Tehsil- Mihona, District —
Bhind (MP) on the same terms & conditions and validity period under which the prior
»environmental clearance was initially granted. :

: i

; (P. Narahari)
0 T}Dg : B Member Secretary
Endt No. / SEIAA/18 Dated: 3/« 31/ §
Copy to:- : .
1. Principal Secretary, Department of Environment, Government of Madhya Pradesh,
Mantralaya, Bhopal.

2. Secretary,__SﬁEAC Re‘search and Develo_bment Wing __K«‘[adhya Pradesh Pollution
Control Board, Paryavaran Parisar, E-5. Arera Colony Bhopal-462016

3. Managing Director, M.P. State Mining Corporation Ltd., Paryavas Bhavan, Block-
1(a), 2nd Floor, Arera Hills, Jail road Bhopal (MP). -

4. Member Secretary, Madh_ya Pradesh Pollutioh Control Board, Paryavaran Parisar, E-
5, Arera Colony, Bhopal-462016.

\_5—Collector, District - Bhind, M. P.
" 6. Divisional Forest Officer, District - Bhind, M. P.

7. LA. Division, Monitoring Cell, MoEF& CC, Gol, Indira Paryavaran Bhawan, Jor Bagh
'Road, New Delhi- 110 003, : : - g

8. Director (S), Regional office of the MoEF, Western Region, Kendriya Paryavaran
- Bhawan, Link Road No. 3 Ravi Shankar Nagar, Bhopal-462016.

9. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills,
" Bhopal — 462002

10. District Mining Officer, District - Bhind, M. P.

1. Shri Kailash Chandra Gupta, M/s Esteem Infrabuild Pvt. Ltd., Sub Lessee, M.P. State
Mining Corp. Ltd., P-4, Lal Bahadur Nagar, Durgapura, Jaipur (Raj.) - 477001,

12. Data Entry Operator, SEIAA for upload on website. .
13. Guard file '

‘ Ny

(Dr. Sanjeev Sachdev)
Ofﬁcer—in~Charge
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44, State Environment Impact Assessment Authority, M.P.
B "__ﬂir.eistry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization'

Paryavaran Parisar, E-5, Arera Colony
Bhopal - 462016

visit us http:/Mmww.mpseiaa nic.in
Email : mpseiaa@gmail.com

- Tel.: 0755 -2466970, 2466859
Fax:0755-2462136

No. [3¢  ISEIAAKYY

Date:.ﬁq. 2 ,51/0 ;ﬁ?/o

To, ' :
Power Mech Projects Limited

Krishna Pravin Kota Executive Director
R/o Flat No. 248 Sector-2, Shakti Nagar, -
Habibgang Bhopal MP-462024

Sub.: Case No. 4848/2015: Prior Environmental Clearance for Sand Quarry (Open cast manual
. method) in an area of 18.230 ha. for production capacity of 54,690 cum/year at Khasra
No.-1, 2, 12, 45, 67, Village-Dhour, Tehsil Mihona, District-Bhind (MP) by Power Mech
Projects Limited,Krishna Pravin Kota Executive Director R/o Elat No. 248 Sector-2,Shaki
Nagar,Habibganj Bhopal MP-462024.
Ref.: Your Letter dated 19.06.20

The case was dicussed in 598 SEIAA meeting dated 20.02.20 and it was recorded that ........_
In context of above it seems that PP has submitted adequate documents to make the change in
the name of PP as per EIA Notification 2006 (Para-11). Hence, prior EC issued SEIAA on
31.3.2018 in the name of " Sarpanch Gram Panchyat Parrayach District-Bhind MP" s herehy
fransferred to Power Mech Projects Limited, Krishna Pravin Kota Executive Director R/o Fiat No.
248 Sector-2, Shakti Nagar,Habibganj Bhopal MP-". for Sand Quarry in an area of 18.230 ha. for
production capacity of 54,690 cum/year at Khasra No.-1, 2, 12. 45, 67, Village-Dhour, Tehsil
Mihona, District-Bhind (MP)." on the same terms & conditions and validity period under which
the prior environmental clearance was initially granted. All concerned be informed accordingly.

As per above decision, the prior EC was transferred to Power Mech Projects Limited,Krishna

Pravin Kota Executive Director R/o Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal

vide letter No. 4551-52/SEIAA/20 dated 22.02.20. PP has requested vide letter dated 19.06.20

alongwith approved revised mining plan to consider change in configuration for above sand

mining as per revised mining plan submitted by him.

After discussion, the request of PP has been considered as per provision given in following

clause 7(ii) (b)- Prior Environmental Clearance (EC) process for Expansion or Modernization or

Change of product mix in existing projects of EIA notification 2006:-

. "Any change in configuration from the environmental clearance conditions during execution of
the project after detailed engineering shall be exempt from the requirement of environmental
clearance, if there is no change in production and pollution load. Fhe project proponent shali
Inform the Ministry of Environment, Forest and Climate Change / State Level Environment
Impact Assessment Authority and the concerned State Pollution Control Boarg”

In context of above, the mining shall be carried out strictly as per the approved revised

mine plan subject to no change in sanctioned production capacity and pollution load in

accordance with the Sustainable Sand Mining Management Guidelines, 2016 and

Enforcement & Monitoring Guidelines for Sand ‘Mining, 2020 issued by the MoEF&CC,

Gol ensuring that the annual replenishment of sand in the mining lease area is sufficient

to sustain the mining operations at levels prescribed in the mining plan ‘/r—
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Endt No / SEIAA/20 Dated:
,/’ Copy to:- ;
3’/ 1. Collector, District Bhind (M. P.)

2. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan Arera Hills,
Bhopal — 462002.
3. District Mining Ofﬂcer District mad (M. P.).

4. Guard file. - /

(Dr. Sanjeev Sachdev)
Officer-in-Charge



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 114

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Fresh CONSENT NO: *** PCB ID: 130725
Outwar d No:100396,05/06/2020 Consent No:AW-51651
To,
The Occupier,

M/s. M\s Power Mech - Projects Limited ( Dhaur - 1 Sand Mine - 18.230 Hectare), Bhind,
Kh. No. 1,2,12,45,67, Village - Dhour Tehsil Minona Distt. Bhind (M.P.),

City : Dhaur,

Tal : Mehona, Dist : Bhind, (M.P.)

Subject: Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: 1. Your Consent to Operate Application Receipt No. 1000023 Dt. 12/03/2020 and last communication received on
dated 10/06/2020
2. MPSEIAA transfer the environmental clearance vide letter no 4551 dated 22/02/2020 (4848/2015).

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing

rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/05/2021, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Kh. No. 1,2,12,45,67, Village — Dhour, Tehsil — Minona, Distt. - Bhind (M.P.) ,
b. Mining Lease area: 18.230 ha
¢. Product & Production Capacity:
Activity / Product Qty / year
Mining of Sand 54,690 Cubic Meter Per year

Note:- 1) Mine Management shall ensure that the mine shall operate with valid mining lease and valid Environmental Clearance. As per OM

dated 25/03/2020 of MoEF&CC the validity of EC is extended till 30/06/2020 therefore after 30/06/2020, mine shall operate with

valid environmental clearance.

2) For any change in above mining lease area, production capacity, PP shall obtain fresh consent from the Board.

3) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 10/2020 (CZ) on dated
01/06/2020, NGT OA 17/2019 (CZ)on dated 26/11/2019 and in OA 360/2015 (PB) pertaining to sustainable sand
Mining.

4) Mine management shall complied with the Enforcement & Monitoring Guidelines for Sand Mining issued by MoEF&CC on
January 2020

The Validity of the consent is up to 31/05/2021 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto:-
1. District Mining Officer, (Mining Section), Collector office, Bhind Dist. Bhind (M.P.) for information.
2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

é m_‘__:_r.;;; l:.:,F““er Regional office, MPPCB, Gwalior (M.P.) ; J‘éf /.f"“ Af e ‘.:T?
e-Signed On 05/06/2020 16:39:34 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # 1X6765561J

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:1/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 115

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
1. The daily quantity of sewage at out fall of the unit shall not exceed 0.60 KL/day

2. Sewage Treatment :- The applicant shall provide septic tank and soak pit around 100 meter away from the bank of the
river and maintain the same properly to achieve following standards-

pH Between 55-9.0
Suspended Solids Not exceed 100 mg/L.
BODs Days 27 °C Not exceed 30 mg/l.

COD Not exceed 250 mg/1.

3. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

4. Recording of Monitoring Activities & Results-
i. The applicant shall make and maintain online records of all information resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as
follows:

(i) The date, exact place and time of sampling

(ii) The dates on which analysis were performed

(iii))Who performed the analysis?

(iv)The analytical techniques or methods used and

(v)The result of all required analysis
iii. If the applicant monitors any Pollutant more frequently as is by this Consent he shell include the results of such
monitoring in the calculation and reporting of values required in the discharge monitoring reports which may be prescribed
by the Board. Such increased frequency shall be indicated on the Discharge Monitoring Report Form.
iv. The applicant shall retain for a minimum of 3 years all records of monitoring activities including all records of
Calibration and maintenance of instrumentation and original strip chart regarding continuous monitoring instrumentation.
The period of retention shall be extended during the course of any unresolved litigation regarding the discharge of pollutants
by the applicant or when requested by Central or State Board or the court.

5. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

6. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

7. Disposal of Collected Solid waste-

Solids, dirt, silt or other pollutant separated from or resulting from treatment shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water Any live fish, Shall fish or other animal collected or
trapped as a result of intake water screening or treatment may be returned to eaters body habitat.

8. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

Additional Water condition.:-

Mine management should provide toilets for labors. Consent No: AW-51651

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:2/5




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 116

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis: The Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated:
16/11/09. Some of the parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 ng/m3 24 hrs. basis)

c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 ug/m3

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m?

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m3

2. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

3. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

4. Approach roads shall be made pucca to control the fugitive emissions of particulate matter generated due to transportation
and internal movements.

5. PP shall take effective steps for extensive tree plantation of the local tree species for general improvement of
environmental conditions.

Additional Air condition.:-

1) Mine management shall provide pucca road for material transportation

2) Mine management shall not use village road for transportation.

3) Mine management shall provide fugitive emission control arrangements.

4) The vehicle used for the transportation of sand shall be PU certified and shall be properly maintained to reduce the noise.

Consent No:AW-51651

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:3/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 117

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

1. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

2. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new
Owner/partner/Directors/proprietor should immediately apply for the same.

3. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

4. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act/ Rules.

5. Balance consent/ authorisation fee, if any shall be recoverable by the Board even at a later date.

6. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

7. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

8. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

9. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Additional condition.:-

1. If the stream is dry, the excavation must not proceed beyond the lowest undisturbed elevation of the stream bottom,
which is a function of local hydraulics, hydrology, and geomorphology

2. The mine management shall ensure the conservation of river ecology & its Natural course. Established water
conveyance channels should not be relocated straightened or modified.

3. Tree plantation shall be carried out in open area available along the bank of River to conserve its Natural course.

4.  The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level. No in
stream mining shall be done.

5. The mining activity shall be done manually. Mining will be done with the help of spade, basket & shovel by lifting &
loading the sand in small trolleys .No dumper/trucks shall be used. Heavy vehicles shall not be allowed on the banks
for loading/transporting of sand.

6.  The sand shall be transported by small trolleys up to the Mineral stacking yard. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity.

7.  Transport vehicles will be covered with taurpoline to minimize dust/sand particle emissions. Vehicular emissions
should be kept under control and regularly monitored for compliance of emission norms. Vehicles used for
transporting the mineral should be covered with tarpaulins and optimally loaded.

8. After mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

9. Mine management shall submit the annual replenishment plan.

10. The mine Management shall submit environmental statement for the previous year ending 31st March on or before
30th September every year to the Board.

11. The mine Management shall comphpRgehall eaéblevh@dActs/Rules, directions, guide lines issued by

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:4/5




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 118

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

MoEF/CPCB/MPPCB from time to time as required and, if applicable.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 , The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
renewal purpose you shall have to make an application to this Board through XGN at least Six months before the date of
expiry of this consent. The applicant without valid consent (for operation) of the Board shall not bring in to use any outlet for
the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

€ piniing rom LTI .%.’j;é mickrg
- . ‘

Lo lita baw m 0 Aadbuiae

e-Signed On 05/06/2020 16:39:34 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # 1X6765561J

Consent No:AW-51651

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:5/5




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 119

Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Renewal CONSENT NO: *** PCB ID: 130725
Outwar d No:101955,02/02/2021 Consent No:AW-52916
To,
The Occupier,

M/s. Power Mech - Projects Limited ( Dhaur - 1 Sand Mine - 18.230 Hectare), Bhind,

Kh. No. 1,2,12,45,67, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.),City : Dhohar,
Dist : Bhind, Tal : Mehona, SIDC : Not In SIDC, Latitude : 26.1436 Longitude : 78.4855

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1056561 Dt. 29/01/2021

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing
rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/05/2022, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Kh. No. 1,2,12,45,67, Village — Dhour, Tehsil — Minona, Distt. - Bhind (M.P.) ,
b. Mining Lease area: 18.230 ha
c¢. Product & Production Capacity:
Activity / Product Qty / year
Mining of Sand 54,690 Cubic Meter Per year

Note:- 1) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 10/2020 (CZ) on dated 01/06/2020, OA
09/2018 on dated 12/06/2020, NGT OA 17/2019 (CZ)on dated 26/11/2019 and in OA 360/2015 (PB) pertaining to sustainable sand
Mining.
2) Mine Management shall ensure that the mine shall operate with valid mining lease and valid Environmental Clearance.
3) Mine management shall complied with the Enforcement & Monitoring Guidelines for Sand Mining issued by MoEF&CC on
January 2020

The Validity of the consent is up to 31/05/2022 and has to be renewed before expiry of consent validity. Online application through

XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act\
* General conditions
CCto:-

1. District Mining Officer, (Mining Section), Collector office, Bhind Dist. Bhind (M.P.) for information.

2. Director, Geology & Mining Khanij Bhawan 29-A, Arera Hills, , Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Gwalior (M.P.)

TLET

B irding .‘::riﬂ' il zf,éf/r_,_,! -'hé-m';’;r?
I';f'

Pealily Ear

e-Signed On 02/02/2021 19:14:24 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV #6YS7TW4K 14J

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:1/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 120

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
1. The daily quantity of sewage at out fall of the unit shall not exceed 0.60 KL/day

2. Sewage Treatment :- The applicant shall provide septic tank and soak pit around 100 meter away from the bank of the
river and maintain the same properly to achieve following standards-

pH Between 55-9.0
Suspended Solids Not exceed 100 mg/L.
BODs Days 27 °C Not exceed 30 mg/l.

COD Not exceed 250 mg/1.

3. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

4. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

5. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

6. Disposal of Collected Solid waste-

Solids, dirt, silt or other pollutant separated from or resulting from treatment shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water Any live fish, Shall fish or other animal collected or
trapped as a result of intake water screening or treatment may be returned to eaters body habitat.

7. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

Additional Water condition.:-

Mine management should provide toilets for labors.

Consent No:AW-52916

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:2/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 121

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. Ambient air quality at the boundary of the mining lease shall be monitored and reported to the Board regularly. The
Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated: 16/11/09. Some of the
parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 ng/m3 24 hrs. basis)

c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 ug/m3

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 ug/m3

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 ug/m3

2. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

3. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

4. Mine management shall submit evacuation plan for the transportation of sand.
5. PP shall take effective steps for extensive tree plantation of the local tree species along the evacuation route for general

improvement of environmental conditions.

Additional Air condition.:-

1) Mine management shall not use village road for transportation.
2) Mine management shall provide fugitive emission control arrangements.
3) The vehicle used for the transportation of sand shall be PU certified and shall be properly maintained to reduce the noise.

Consent No:AW-52916

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:3/5




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 122

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

1. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

2. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new
Owner/partner/Directors/proprietor should immediately apply for the same.

3. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

4. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act/ Rules.

5. Balance consent/ authorisation fee, if any shall be recoverable by the Board even at a later date.

6. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

7. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

8. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

9. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Consent No:AW-52916

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:4/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 123

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

Additional condition.:-

1. Tree plantation shall be carried out in open area available.

2. The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level.

3. The mining activity shall be done as per environmental clearance.

4.  The sand shall be transported by small trolleys up to the Mineral stacking yard. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity.

5. Transport vehicles will be covered with taurpoline to minimize dust/sand particle emissions. Vehicular emissions
should be kept under control and regularly monitored for compliance of emission norms. Vehicles used for
transporting the mineral should be covered with tarpaulins and optimally loaded.

6.  After mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

7. Mine management shall submit the annual replenishment plan.

8. The mine Management shall submit environmental statement for the previous year ending 31st March on or before
30th September every year to the Board.

9. The mine Management shall comply with all the relevant Acts/Rules, directions, guide lines issued by
MoEF/CPCB/MPPCB from time to time as required and, if applicable.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 , The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
renewal purpose you shall have to make an application to this Board through XGN at least Six months before the date of
expiry of this consent. The applicant without valid consent (for operation) of the Board shall not bring in to use any outlet for
the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

NTLET

E_. Seraing ."‘::-:[-.'Il.-'a' fj,é;/.(._,_,! .n:.-.,;,q,-;':r?
I':f'

[ ar: m FF Amidbuiae

e-Signed On 02/02/2021 19:14:24 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV #6YS7TW4K 14J

Consent No:AW-52916

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:5/5
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MINING PLAN FOR DHAUR-2 RIVER SAND MINE (QUARRY LEASE)

11.6800 HECTARE
':F;;E;:CIISED MINERAL PRODUCTION DETAILS., — I
| [YEAR |FIN.YEAR  |PROD. OTY. [UNIT | t
|¥EAR-1{2020-2021 {35040 |CUBIC METER | |
|¥YEAR-2(2021-2022 35040  [CUBIC METER]| | |
YEAR-3|2022-2023 (35040 |CUBIC METER| | |
YEAR-42014-2015 |0 |cuBrc METER| | |
YEAR-5/2014-2015 [0 __lcunic METER| | |
TOTAL PRODUCTION (105120 CUBIC METER | l
- - )
: MLP
13 Year
i 546
: 01/02/2020

SUBMITTED UNDER RULES 42 OF MPMMR, 1994 FOR APPROVAL OF QUARRY LEASE
LESSEE:
HAME: POWER MECH PROJECTS LIMITED
FATHER MAME: SHREE MRISHMA PRAVEEN HOTA
ADDRESS; PLOT NOL,=-77 JUBLI INCLAVE BEHIMND HITEX, MADHPUR, HYDERABAD, TELANGAMA
BISTRICT: BHOPAL
! PREPARED BY:
ROE NAME s MILESH LAXMANFAD MASKE

RiF ADDRESS

RGP REGISTRATION : RQPF/DGMMP/206/2019
WALID UP T : 15701/ 2024
MORILE RO T OERRSTFIZTE

e
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MINING PLA!\E”;M

s

SUBMITTED AS PER THE PROVISIONS OF RULE 12 (1) OF MADHYAPRADESH SAND
(MINING, TRANSPORTATION, STORAGE AND TRADING) RULE, 2019

DHAUR-2 RIVER SAND MINE
AREA - 11.680 Ha, KASHRA NO — 245,246,251
VILLAGE - DHAUR, TAHSIL ~ MIHONA,
DISTRICT - BHIND (MADHYAPRADESH)

APPLICANT
POWER MECH PROJECTS LIMITED
AUTHORIZED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NO. 77 JUBLI INCLAVE BEHIND HITEX, MADHPUR
HYDERAEAD, TELANGAMNA

Wﬂ\lﬁn
ok
TYPE AND CATEGORY OF MINE - OPEN CAST
Pueg ) REAnE
wadnye Pra
PREPARED BY
MNILESH LAXMANRAD MASKE
RECOGNIZED QUALIFIED PERSON
(REGD. NO. RQPIDGMMP/206/2018)
BHOOMI ENVIROTECH PVT, LTD. 2

ETiM38, RK.TOWER, LLR SOCIETY ARERA COLONY,
BHOPAL (MADHYA PRADESH) - 462039
E-mail - info.bhoomienvirotech@gmail.com, Phone No. 6232872151
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CONSENT LETTER

The Mining Plan of Dhawe-2 Sand Mine, Viloge Dhaur Ras been prepared by
Shr Nilesh Lazrmanree Maske, the RQP of Bhoomi Envirofech Put, Lid,, (RQF
No. ROP DGMMPS 206720090 wnder Madhya Pradesh Mior Mineral Bules
1996 for approval, The lease hold area s lopared e Yillage- Dhaor, Tehsil -
Mihong, District - Bhind, M.P. covering an area of 11 680 ka,

The Director Geology-and Mining, Madhye Prodesh fcompetent Authority (s
herehy requested to make further correspondence regarding this Mining Flan
with the person and oddress mentioned Belous

NILEEH LAXNMANRAQ MASKE

Recognized Qualified Person
(RQP NO. RQF/DGHMMP/206/2019)
BHOOMI ENVIROTECH PVT. LTD,
ET/133, R.K. Tower, LLR Society Arera Colony

Bhopal [M.P.}
E-meil - info.bhoomieneirotech@gmueil, com
Phone No. 5232872151

An anderfaking 1 this regard (e bebig submilted thot the Mining Flan so
prepared by the recognized person is with my knowledge and consent arid
shatl be acceptable fo me #oall réspects. | hove cdearly understood the
contenis of the Mining Plan and agree to implement.

Plaee: ﬂHﬂFﬁ L.

Digte! '13:' ﬂi.’m rizhna Praveen Koba
. fAuthorized Person)
Powver Mech Projects Limited
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CERTIFICATE FOR FULL CONSULTATION

This is fo certifyy that the Mine Plan of Dhawr-2 Sand Mine village Dhaur of the
apphcant Power Mech Projects Limited, Authorized Parsan - Krishro Proveen
Kota, located in village- Dhaur, Tehsil - Mikone, Digtrict - Bhind of Madhya
Pradesh State covering lease hold area 11.680 hectare has been prepared by
Shri Nilesh Loxmanros Maske, the ROP of Bhoomi Enpirotech Put Lid,, (ROFP
No RQPY DGMMBR/ 206/ 2010, in full consullatian width me and [ have
understood iz conbernts and agree oo i

the: law C

et the same in aocordanos with

i

Flace: [{ "'i:"'p‘&"'—' /f “ Applicant

Date: 23 I E:EJ' s Krishra Praveen Kota
fAnthonized Person)

Pouser Mach Prajects Limited
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CERTIFICATE OF COMPLIANCE AND CORRECTHNESS

= Certified thal the prodisions of relabed Act and rules howe been
considered i the Mining Plan quMur—E Sand Mine willoge Dhour arga
of 11,680 hectare n willage- Dhowr, Tehsil - Mikora, Dizsiricti- Bhind of
Maodhya Prodesh State, which. belings oo the applicant  Power Meck
Projects Limited, Authorized Person - Krishna Praveen Koto.

o Corbified further thal the provisions mertioned in Act, RBules and
Regulations hove baen considerad in the Mine Flan and whererer specific
peErmisgions are reguired, the applicont will approack o e concerned
competent authorities including DUG M5, for the same.

* There (g no violation against provision of Rules, Regulations of MME,
1961 and there s no danger to human life.

»  The information fimished in the Mine Flon is tue and correct to the best

af sur Enowledie,
Place- Bhopal Nilesh Doxmanran Maske
Date. 224 2o Blioomi Eriviretech Put Lid

RQP Mo, - ROPSDGMMPS 306/ 20009
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List of Plates
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SAINTNG LAl OF BEER FED-SAND MINE
Area - TI.AE0 Ma .'.ln_"'.‘l'ndk.l?i'.h-'.l.-. Fidage-iharr
Fhsits Mifong, déebrive <20 inn (AR )

INTRODUCTION

Madhya Pradesh State Mining ‘Corporstion Limited, Government of Madhya
Fraclesh hes izsued LOI to Mfs. Power Mech Projects Limited, Executive
Birector S8hri Krishna Praveen Kota having Postal address Flat No. 77 Juhbii
Enclave, Beldnd Hitex, Madhpar Thistrict Hyderabad, as successfally Bidder
through-auiction Process for entire Bhind District,

Aceordingly, as per the provisions of rule 12 (1] of Madhya Pradesh Minor
Mineral Sand (Mining, Storage, Trading and Transportation] Rules 2019, the
mining plan of Dhaur-2 River Bed 3and Mine, area 11.680 ha, village
Dhaur, Tehsii Mihona, District Bhind has been prepared for a period of 03
years with the sand production of 35040 Com fyear and i ix b?ng submitted
ta the competent authority for its approval.

Lessee/Appiivant 11 Nilesh Loxmenron Maske

M5, Poveer Mech Projeces Limited ROP/DGMMP 20612015
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MINING BLAN O BIVER BED SAND MINE
Araa - 11680 Ha an Sisdl B Vilkage- Dl
Viehsih Midrone, Diserict -Bivind (8.0}

CHAPTER-1
GENERAL
A | Name of Applicant M/s. Power Mech Projects Limited
Ex=cutive Director - Shrl Krishna
| Praveen Kota
Address " Plot No. 77 Jubli Enclave, Behind
i Hitex, Madhpur, Hyderabad,
Telangans
LT e
Tehsil Sz i
District Hyderabad
Btate £ ) ﬁ]'amm
PIN code , s
 Phone +B19989237770
| B. | Status of the Applicant Company
C. | Minezralls) which are occurring ' Sand [ordinary)
in area and which the applicant
intends to Mine {
0. | Period of which mining leage is | For 3 years [As per the provisions |
granted of nile © of Madhva Pradesh Sand
[Mining, Transportation, Storage
. and Trading) Rule, 2019
|
- LO1 issued in favour of applicant
as  successfully  bidder on
Q102 2020
E. |Name of RQF preparing the | Nilesh Laxmanran Maske R
| mining plan M s Bhoomi Envirotech Put. Lid.
| E-7/133, B. K. Tower, Arera
i St Colony, Bhopal, M.P.
F. | Registration Ne. of Recognized | ROP/DOGMMP/206/2015
Qualified Person or
authorization of the state
Eovernment,

_.E.E‘H_E‘l!_.-"'.r;l;l:lpl'iiEHI : 2} HF?EEJ wenpnnre Moske

© M5 Power Mech Profects Limited ROP/DGMMP/206/2019
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AMINIHAG PLAN OF BIVER BED ZANT MiNE
Area - 1 LEET Ha, aon S River, Village-Dhoger,

Tef=il- Mivame, Diseriet - Skl JM.5

CHAPTER.2
LOCATION
i"-E:;te T G e L Madhya Pradesh
District Bhind =
Taluka Mihona ) =
Village Dhaur
| Khasra No. 345,246,251
Forost Range Mo
Forest Division/Clrele Mo
Lease area [hectares) 11.680 Ha I
Whether the area is | No, The area is not recorded to be in forest,

recorded to be in forest
| lplease specify whether
| protected, reserve ete.)

ﬂwmr:hiﬁf&nupnmr

L

Govt, land [Bhu-Jal)
Private land
Foreat tand

| 11.680 Ha
|"._

|...

Existence of public Road/
railway line, if any,
nearby and approximate
distance

The srea iz 50 km from distnict HO Bhind
Tehsil Mihona is 22 km from the lease aren

.‘-I‘ﬂpﬂhﬂt No
Latitude/ Longitude

with

The arca notified for sand removal is falls io |
Survey of India Toposheet Mo, 543015
26"14'56.21"N 10 26%15°15.39'N &
TEMB28.05°E to 784844 258"(

Land Use Pattern

[Forest, agricaltural,
grading, barren, etc.)

o

The Sanctioned area is 11.680 ha in
the area of sand removal s 6.22 ha only.
|T°he sand removal area is adjoin fram the
| river bank, hence required area have been
| demarcated &s restricted, blocked. As per
Cuidelines, it is proposed to remove only
35040 cubic meter sand,

The area under study is non forest, non
agricultural lend.

Small shrubs and buashes are on the bank of
the river,

' _i-F.:iIEEfﬂP.I‘}f.I-{'ﬂﬂI
M5 Pawer Mech Profects Linyited

Nﬁu'ﬂﬂ?‘i‘z&ﬂféqrw Moske
RPN M P ARG 29
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Arsa - 1100 Mo as Sndh River, Vilfage-(ar,
Tzt G, Dineetes - Bleingd MR

The Khasra-wise detail of the applied lease area iz as vader:

| Khasra No. Area Type of land
[l (Haj {Acres)]
245,246,251 | 11.680 28.85 | Govt Land (Bhu-Jaj)

The Latitudes and Longitudes of boundary Points based on village
revenue map taken by DGPS are az under:

EP. No I._-ﬁ_Til;I'EDE_ LONGITUDE

A 26°15'11.91°N | 7R°48'43.06°E

B I6 15660N | 784844 38E |

c PE*157.02'N | 78°4B37.97'E

P | J6"1459.85°'N | 7B4EBTASE |

E 26°145631°N | 7B 4832 50°E |
F | 26°1456,78'N | 7A4B3042°E
B F5°156.00°N | 784836 94°F
=B 26°156.82"N | 7TEMEZHO5'E
1 | 26°1515.39'N | 78'483391'E
=9 26°1515.30'N | 78°4842.76°E

e

" K !':26-“15'13.36"14 78 4841.21°E
o K
Infrastructure Facilities: -

—

| Er. Available Facilities |Village Distance from the Area
o. |

| I. | Nearest Raitway | Bhind | 50.0 km NE o

Station :
4. | DMstrict head gusiter | Bhind 50 Km

| 3. [National Highway/SH | - SH-45at 19.0 km

[- 4. | Nearost Forest e Not present within 250 m radins

' | The area of sand removal 1% in

the bed of Sindh River

1
Lessee Appiicant 3 4 H.ireiﬁ_gxmenraa Maske

M= Power Mech Prajects Limited REP/DGMMPA206,/2019
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MINING PLAN OF BIVER BED SAND MINE
Area~ 13,660 Ho. pa Sl Rives Hithagre- (Haur,
Tehsit-Mifons, fFniros -Fhind (4.0

CHAPTER-3

TOPOGRAPHY AND GEOLOGY OF THE AREA

Briefly desctribe the general topography explaining whether it is 8 Flain
land or hilly area and local geology of the mineral deposit.

Topography:

The demarcated mining lease sres exists in the bed of Sindh River, Sindh
River iz Perennial source of water, The elevation of the area has recarded
and confirmed through DGPS. The maximuim elevation ohserved 130m from
MSL and minimum clevation of 123m from MSL. The general grownd slope
is towards North direction. The area is almost fat, devoid of vegetation.

Geology:

Bhind district situated in the nerthern parts of Madhya Pradesh covers an
area of about 4459 sq k. it falls n the Survey of India degree sheet
aumbers 54, K and N between latinades REIEA" to 26048 N and longitudes
SEO1R to TOOOA' E. It is bounded by Agra digtrict, Vi.P. on the north, Etawah
arid Jalawn district-of U.P. on the east, Giwalior and Dratia districts on the
southwest and Morena district on the west. Bhind town is the district the
soisthwest and Morepa district on the wesl Bhind town iz the district
headquarters and Gohad, Mahgawan, Mihona, Gormumri, Machchand and
Oaboh are other important places in the districl. Bhind & well connected by
a network of all weather roads with adjacent district headguarters as well a5
all other towns in the district. Bhind i ronmected By the Gwalior-Bhind
0.61m gauge section line of Central Railwray.

Physiographically, a lasge ared af the district forms part of the vasl alder
flood plain including in filled mver beds with structural plain. Structural
hills and valleys with demadational slope are restricted to the southwesiern
part, The area has a very gemile gradient towards northeast with highest
elevation of 190m above msl in the southwestern part and the lowest of

140m in the northwestern part. The Chanibal, Asad, Kunwari, Vesuli, Smidh

LEE!:‘EG;-"‘E::II’J:H‘HE f51 Miles
M5 Power Mech Profects Limited ROP/DGMMP 206/ 201F
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Area - 11850 Ho. or Siedl Brver, Filege-Dfavy
Tefisil-Mikhona, Sistrct -Bhind (4.7

the course of rivers particularly on the flood plain ancheding in -flled
riverbed Gt of favial geamorphic landform: It iz charmcterizéd By a wvery
firie network of rilles and gailies forming dendritic drainage netwark, The
depth of dizaection by guliés iz more intenae slong the Chambal Rivers as
compared to other rivers. The area of dissected land/bad land developed
aleng Kunwari River forms & major watershed area,

The akdest rocks exposed in the district belong to Gwalior Group of Palazso-
Mese Proterozoic age (1800 niy.) Classified into Singhpur, Sitla, Sithauli
and Biraoli Formations. The Singhpar formation comprises sandstone with
shale and conglomerate at the bottom. The Sitia Sithouli and Biraoli
formations are essentially argillaceous comprising ferruginous shale, green
shale with interbeds of Jasper, Chert, Hematites and bands of stromatolitic
hmestone. Sill of daleritic convposgition occurs within the Biroli Formation in
the southiwestern part, about 2 km southwsst of Guldsar, Al these
formation aie exposed in the southern part. The Kaimur Group of Vindhyan
Supergroup of Ned Proterozoidc are compresses of sandstone with minor
shale ‘bands, ‘and iz exposed in the B th western part, Allavium of
Cuaternarny age [<1 M.Y.) occupies a major part of the district, It is classified
into older and younger alluvium, The older alluvium is further classified intao
bands and Varanasi alliviom. The Bands allovium comprising of silt, clay
with quartzo-felapathic sand and ferraginous nodules at places is exposed
ot the sowthern band of the Chambal REiver, western bank of Pahuj Eiver,
eastern bank of the Azad river and aleng both the bank of Kunwari S-in:;]h.
and Besuli Rivers. The increase in width of river, meandering deformed river
beds with changing roughness and rock bars ete, These conditions leads ot
overloading condition of stream and sand get deposited at convenient
locations like river channel bends, escarpments, meanders, function af ather
river etc

—— ==

Lessee/dppl icant 1&] Nile abran b Maske
M5 Povear Mech Profeces Limited ROPS DM B2 0642018
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Table: General geological successions of Bhind district,

| Aps Formation . . Lithology
Alluviwm Band, Clay . Kankar & Silt
RECENT S
Basic Intrasve Delerite Dykea & Silt

Pre-Cambrian | Keimur Sandstone iSam:iﬂtr:-ne, Shale

Gwalior Serles  Banded Hematite,

Pre-Cambrian Cuartzite, Jasper, Shale f

Local Geology:

The local geology of the area consists of Sand, Clay Kanker & Silt of
Allavium Formation of Recent Age. The alluvial formation covers the major
part of the district. Thickness varies from 70 1o 250m and resting over the
Vindbyan & Archasans focks. Alluvium consists of clay, sand & grivels, The
thickness of the clay overburden generally decreases towards north. The
thickness of the overburden more than B0 m is sccurring in south of

Mehgann.

River & Drainage:
The area formz the river bed of Sindh River which flow from south to nocth
direction,

Transpeortation of Sand:

The sand is not a in situ materials but being carried out by flowing water
during the monscon every year from various catchment areas of Sindh river
basin and getting ‘accumulated at convenient locations like bends,
ESCATpIMENLS ebe, and ag such the zand of the legse area iz a carried material
brought from various locations and eetling accumnzlated &t convendent
places in the flow direction 6f the river. The eize af the a tibpted sand

desseafdpnlicant : }?j' Naﬂ.?
M5 Power Mech Prajects Limited QP DGMP/ 208 /2019
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Aren - 1400 ifa. on Sndh Biver, Witage-Dhaar,
Tehsil-Mihowna, District <Bhind (MO

varies due to the time factor taken by river as well as the gquamity of fow
water. The depositions normally take place on  winding course
[bends] fmeanders floops foircuitous journey [of a river) in fow direction,

This flows from =ouath to

L]
" Lesses/Applicant 18] Ee Hffesh%ﬂn:aﬁrﬂmke

M5 Power Mech Projects Limited ROP/DEMME/EOE 2019
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MINING PLAN OF EIVER BED SANDT MINE
Area - 11680 Ho. or Siadh fiver, Viliage-Diawr
Tehaf-Mibope, District -Bhind (4.9

RESERVES TAPPRC
I SPROVE.

Dhaur-2 sand area iz situated 0.7 km from village Dhaur in Sindh River,
Sindh River iz a main soarce of water. It fiows from =outh to north direction
near village Dhaur.

DGES survey has been carried out to define the topography, contours and
offzets of the lease aren. The Bhunaksha map iz talen as 2 base map for
demareation of mine lease boundary. The shape and size of sand mine area
had been fixed as per the sanctioned demarcated khasra map of the lease
area by DGPS surveying Professionals.

Sanctioned Demarcaped Map Demarcated area on Goosle Map

The area is being fully demarcated with respect to Geographical co-ordinates
and surface reduced level taken at every points of clusters having distance
of 0.5 m from each other. To describe the elevation in detail, 0.5m contour
elevation had been picked for preparation of surface plan with cross section
which includes collection of surface reduced level in an interval of 0.5m for
the reserve estimation. The maximum elevation observed 130m from MSL
and minimuam elevation of 122m from MSL. The gentle slope of the area is
the main reason for having sufficient quantity of sand available for removal.

Lessee/Applicant .M Nilesh Laxmanras Maske
Mz Power Mech Projects Limited ROP/DEMMPA206,/2016
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MINING PLAN OF RIVER BED SAND MINE
Areq - 11,680 Ha. on Sendh River, Villape-Dhaur,
Tehsil-Mifiona, et ~Fhivd (MP]

The thickness of sand has been observed more than 2.0 meters ahove the
niver bed by making pits downward from surface (Fig.-1}. The sand available
in the area is fine to medium-grained, good for use in construction

PUrpaEes.

CEOBECE T T
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Arer - 11680 Mo, on Sirdh Rheer, Village-hawr,
TotfwsitsMibama. Mrler - Bhind THLP. }

Az perocas perothe Pant (r) page 24 of Guidelines of Enforcemedi and
Monitoring Guidelines for Sand Mining, Ministry of Epvirotrnent, Forost and
Climate Changes January 2020 "River bed sand mining shall be restricted
within the central 3/4th width of the riverfrivolet or 7.5 meters

=]
{inward) from river banks but up to 105% of the width of the river t?;:v
Reserve of sand and its viable extraction: {}1."' o

Total lease area : i 11 HBO !'I;FI. s + =

| The width of river in mining area 520 m |

 Minimum distance of mJnlan from east river bank 0.m
Minimum distance of mining area from west river bank | 120 m

| river width) I
| Total Mineabie area | I1.680-1.32=10.36

Area for sand mine which has to be left as no m.im.ngI 13200 Eqn:l [1.32 hal
zone S0 as to comply the provisions of maintain
minimum distance of mine from river bank. [10% of

| ha

| 60% of the total area for sand extraction [As per the | 10 36x60%-5.22 ha |

Point (r] page 24 of Guidelines of Enforcement and

Monitoring Guidelines for Sand Mining, Ministry of *-..Eul f
iJ‘-[lr;_‘.:cu:E‘

; “:H-T.'-
Environment, Forest and Climate Change January 2020) B
Az the extractably area of 6.22 ha is almest flat, hence the '|.-|:_:||:|;|1:|i.t'll|_':|_t

2D
miethod s adopted for reserve estimation. o ki

Gﬂ'ﬁg"r:_ o '-tn‘ﬂ'f'

et

The thickness of sand is more than 2.0 meter, The watsr level fluctuation in
the Tiver bed is from 1.0 to 2.0m during {(Post Monscon 1o Pre Monsoon
{;f.'f":_tﬂi:'f-‘l' ta June], Hence, only 1.0-meter column of the sand is considered
as mineable reserve above the water level: Hence taking the meaxinum 2.0 m
thickness of sand the measured reserve comes to about 124400 cubic
melers, The caleuiation details are as under:-

Total zand available — 62200 m? x 2.0m [Max. Thickness) = 124400 m?
Total mineable sand - 62200 m? % 1.0m (Avg. depth) = 62200 m3

But only 35040 Cubic meter sand will be excavated as per the EC
condition of MPSEIAA, Bhopal)

Thus from measured sand reserve of about 124400 cubie meter, only

35040 cubic meter sand per year will be extracted, W
Lessae/App licant 17] » Nitesh Lasmitnruo Maske

M5 Power Mech Projects Limited AQP/DGMMP/206/2019
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Aren - 31800 Ha-an Swmah Hiver, Village- i,
Fotecil-Sitrome, ddctnics = Mhdad (WP

CHAFTER- &

DEVELOPMENT AND PRODUCTION PROGRAMME

MINING METHOD:

Maximum depth of removal of ordimary sand [Depth restricted to
maximum 1.0 m from surface)

There are basically 3 methods of minlng for extraction of mineral fore ! minor
matetial, These are Mechanized Mining, Semi-mechenized Mining and
Manual Mining Method, Meéchanized mining defines by a Surface Miner
where no Manpower required for blasting, extraction and transportation of
material. While Semi-Mechanized mining is combinaton of both
machineries as well as manpower, While it case of Manual mining, the work
shall be carried out with the help of Iabours.

At present mining is carried out in the allotted area by manusl means and
no machinery has been deploved for mining operations. To achieve the
desired: produdtion, we are planning to adopt both manual as well as Semi
Mechanized methods as per demand-supply during the three year mining
plan period, the following machinery is proposed to be deployed for sand
mining area subjected te environment conditions. In absence of
environmental approval for semi mechanization enly manual method
shall be umed,

The following methods of sand and gravel mining operations have been
suggested by Sustainable Sand Mining guidelines 2016 (S8MG'16) are as
below:

a} Bar scalping or skimming iz extraction of sand and gravel from the
surface of bars. Thiz method generally veguires that  surface
irreégrularities be smoothed out and that the extracted material be
imited to what could be taken above an imaginary line zloping
upwards and sway from the water from a specified level abiowe the

river's water surface at the time.of extraction (typically 0.3 4 0.6 m (1-
lesree/Appticant ; _,I‘l 2 Nl i .L;m nrae Mesie

M Power Mech Profects Limited ROE{OGMMES 20672019
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A - T1 G Ha, ga Sindh River, ¥ollage- o,
Tebsil-Milvira, (Wireior < Bhind (. £]

b)

d)

&)

2 ). Bar scalping s commicnly repeated vear after year. To maintain
the hydraulic sontrol providéd to upstream by the Riffle head, the
preferred methad of bar sealping is now generally to leave thc LOp e
third {approgimstely) of the bar undistarbed, mining. anly from. the

downsiream wo-thinds,

Dry-Pit Channel Mining

Dry-pit- channel mines are pits excavated within the active channel on
dry intermitient or ephemeral stream beds. Dy pits are often left with
abrupt upstream marging, from which head cuts are likely o
Propagate upstream,

Wet-Pit Channel Mining

Wet-pit mining involves sxcavation of a pit in the active channe] below
the surface water in a perennial stream or below the alluvisl
grovindwater table.

Bar Excavation

A pit I8 excavated at the dewnstream end of the bar as a source of
aggregate and as & site 1o trap sand and gravel, Upan completion, the
pit may be connected to the channel at its downstream ened to provide
side channel hatitat,

Channel-wide River bed Mining

I rivers with a highly variable flow regime;, sand and gravel are
commonly extracted across the entire active channel during the dry
season. The bed is evered out and uniformly (or nearty sof Iowrered,

A2 per the Sustainable Sund Mining Management Guidelines 2016, there
are 3 extraction method as mentioned above in total out of which '‘Channet-
wide River bed Mj:'ung, methed shall be adepted with respect 1o type of river

bed deposition, J'-{inmp_ ehall be -:Jc::m: in layers of -1-m . o avoid
Lﬂi‘me,-’.-tppfu:nnt ﬂ_?,i' b Nilesh o Moske

My Power Mech Prajects Linited

ROP/ DCHMP/ 206/ 2019
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MINING PLAN OF RIVER BED SAND MINE U‘-JEB‘

Areg -~ 11650 Ha. an Stedk River, Fillsge-(thoar,
Tehsil-Mibona, District -Ehind (M.P.)

ponding effect and after first layer is excavated, the process will be repeated
for the next layers,

YEAR-WISE PRODUCTION PROGRAMME

Previcus vear water level regime monitoring scaszon of river bed is chserved.
The water level fluctuation in the river bed is from 0.0 to 2.00m. It means
the water level 0.0 to 1.0m describes a monsoon scason uly-September)
where water covers the whole riverbed and flows almost uniformiy
throughout the river omirse. In case of river sand bed of about 1.5m water
level define the post monsoon season (October to December) in which water
level drops and part of river bed exposed/dried in certain part of river
channel or sand mine spot due to difference in contour elevation as well as
replenished sand. In case of river having about 2.0 m water level describes
pre-monseon season (ffom March to mid of June},

During post monsoeon {October to February) mining will he carried oul in
layers of 1 meter depth for maintaining the river bed water level regime.
{Flate MNo.G)

During pre-monsoon (March to June) mining will be carried out in layers of
L. meter depth for maintaining the river bed water level regime, [Plate No.6)
No bench can be maintained in river sand hence bench wise mining cannot

be proposed.

L e

'+ Lessze/Applicant T14] Nilesh Laxmanran Maske
M5, Pawer Mech Projects Limited ROP/DGMMP/Z06,/2019
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Dhaes g continues accumulaiion of sand in the ares during rainy secaso,
there will niot be much depletion in the reserve of sand, hence reserve s
likely o be remain same every vear and in future alao. The Lease period of- 3
years has taken as per the provisions of rule. 9 of ?n{ladh}'a Fradesih Sand
(Mimintg, Transportation,  Storage and Trading) Rule, 2019, Accordingly,

three years production plan can be envied s2 below: @
APEF%D‘JEL

Year wise production

cubic meter sand per year will be wiably extracted without disturbing and
effecting the flow course of water level, To achiewe the desired production, it
is propozed to adopt both manial as well as Semi Mechanized methods as
per demand-supply during the three year mining plan period, the following
mechinery is proposed to be deployed for Sand mining ares subjected to
envirenmetyt conditions, In absence of environmental approval for seml
mechanization only manual method shall be Wﬂﬂﬂﬂpmd method of

removal of sand is deseribked belomr: - : 'L'l.‘
-----""--'.I

I. Manual Method of Mining Direstor
In manual method of mining the cxtractiuaagﬁg;;h & carried out
manually with the help of labors through “Eﬁi‘sﬁiupﬁng posystern of
shallow pit in sand. No bench can be matotained in river sand hence
bench wise mining cannot he proposed, The excevated sand will be
loaded into trucksftractors manually and transport to the stacking
phace, The approach road up to the working site and ramp will be made

lor the synmooth shipment of sand from the site,
L]

Lessee A pniFoant {1?,! - Nilesh anrgo Maske
Mn. Power Mech Projeces Limited ROP/DGMMP/206,2679

Geological Removal Proposed
Areain | Depthin | Reserve in sand Production
oo m? fmeter] | cubic meter | Depth in SO EabEese |
T {m?) [meter} meter (m¥)
15 year | 62200 2.0m 124400 1.0m 35040 .
2od year | 62200 |  2.0m 124400 1.0m 35040 |
3 Year | 62200 |  2.0m 124300 1.0m 35040
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Semi-Mechanized Method of Mining

In Semi-Mechanized methaod of mining the extraction of sand will be
carried ocut with the combination of both machineries as weil as
manpower, The area allotted is for a period of 3 years. Allotted area
consists of 11680 ha. Mining will be done with leaving safety distance
form hank und. atream for river bed around the applied area. The river
sand to be won foom Theek Bank will be exploited and it will be
simultaneously reclaimed by replenished river sand brought out during
monsoon period. The river sand will be sxcavated by lizht weight
excavators & it will be directly loaded inte tippers and also the river sand
wiit be Ioaded iote conveyor and i will be loaded directly into trucks at
outside of the river bed for dispatch to consumers. There is ho peed for
drilling & blasting a5 sand is soft. Thersfore, Environment and Ecology
of the area remains undistorbed. The mining will be for a thickness of
1.0m only. The workings will be restricied within the allatted as per the
degcription report given by Miving Department, Mining activities will be
cartied out in & manner so that there i= no obstruction to the flow of
water, Roads in the silotbed areo for the movement of loaded trippera/
trucks will not requive slopes more than 10 20. However  movenient of
trippers/ trucks after river sand leading will be through aparaach roads
connecting to main roads. Mo processing of river sand will be done.

+  Minirg will be confined within csntral 3/4th width of the river. This
will prevent collapse of bank and erosion.

= It will be done Icaving & safety zone of tatal of 1 /4th of the width of the
river from the banks for banlc profection,

* Excavated area will be replenished natumlly due to. sediment inflow

freen the catchment area.

The maximum depth of sand guarrying in the river bed shall not exceed
2.0 meters meagured from the un-mined bed tevel at any point of time or

the water table whichever ia less. -

Lesses Appiicant I16] Nitesh Tarmanrae Maske
M5 Power Mech Projects Limited ROPADGMMEP/2 06019
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Details of mining machinery to be deployed and the detail
specifications

Following equipment is propozed to be deploved for the desired production.

8. Mo, | _ Machine | No's [ Capacity 1
1 | Light weighted | Min | Max | Stand —
| Excavator g by 2 m?
{1 4 3~ |
2 . |Duimper f Trocks | 2 | & 1 18 tans |
3 Tractor Trolley | AS per 4 tons |
reguirement i

4 EBelt Conveyor As per 100Ton b I
reguirement - '

3 Light Vehicles Az per ' -

' = ; reguirsment |

Stand bw machinery to be uszed in caze of any breakdown,

Details of Excavator to be deployed for excavating and loading sand.

8. No| Description Value —

1 | Bucket capacity of the Excavator 2.0 Cum

2 Proposed production per day 146 Cum/ Day

A {35040 Cumy/ 240 Days )
3 |No of shift per day One
4 | Effective working hour per shiit G Hours
i & 7% of & Hours )
5 | Bucket fill factor 0.75

¥ | Average loading by Excavalor per pass | 1.5 Cum
|12 Cumx 0,75
| = | Time required per pass " 3 Minute
=2 -&#Eﬁééé&nd handling by Excavator 180 Cum
i | per shift [ 1.5 Clm x| 60 Minute! 3
. | Minute | x & Hour |
| 10 | No of Excavator required in one shift | 1 No,
. I 146 Cumy 180 Cum)

The propomed anmual production is 35040 cum but as per the demand-
supply, per day production may be vary from 146 cum to 600 cum and the

numtber of excatator may vary from 1 to 4., /F‘E;ﬁb‘
Lesses fpplicant Lo 77 Wilesmrbinasfanron Maske
M5 Povwer Mech Projects Lirmited WF;’DEHHF{?P-E;‘?H 19
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NG FLAN DF SIVER SET SAND MilE
Area - 1 LGHE Ho. an Siedh River, Villoge-Dhur,
Tehsr-Milona, PEIF -Bfind ()

Hauling of excavated sand from mines

The no of dumpers required lor transporiation of sand has been
caloulated below: =

Maximum sand excavated in a: shift 35040 240=146 m?

Mo of effective working hours in a shift - 6

Mo of trips by 1 dumper in one boiirs =2

No of tripe by one dumperin & shift =6x 2=12

Total samd transported by one durnperin a shift 12 x 10=120 m?
Mo of dumpers required 1467 1230=1.22 ar say 2

Mo of spare Dumper -1

Taotal Moz, of Dumpers required 1+42=3

o A R s

Henes, it has besn proposed to deploy minimum 2 aos + 1 oo
|standby] dumpers esch of 10°Cum capacity for hauling excavated
sand of 146 Cum in one shift. The proposed anoual production is
So040 cum but as per the demand-supply, per day production may
be vary from 14& cum to 600 cum-and the number of excavatar may

vary from 2 1o Hna's:

Code of practice for use of heavy ¢arth moving machinery: -
Shevel/ excavator
1. Shovel/ execavator will be provided with efficlent warning devices, front
& rear lights and efficlent brakes,
Showvel) excavator will be under the charge of & competent persar.
3.+ Mo persen other than the operater or his helper if any wili ride on the
exRcavator or even enter the excavator’s eabin,
4, ‘No peéraon will be permitted to ride in the bucket of a Showvel/

EXCEVATLGE.

L]
" Lesses/Appricant PR RN HITE‘EEXEWHFGDHES#E
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MENTMG PLAN OF BITER RED AN MINE
Area— TLAR Ha. o Bk Bivicrs Plage Ohazr,
Tehsii-Mbane, Dineicl —Bhing [M.8)

— - —

&, Ma inflammable matenal will b stored incthe excavator housing o
cam,

6. Shovel/ excavator dippers will be lowsred to the ‘ground during
greazing operation.

7. Whern a Shovel/ excavator is. to be meved from onz poinl to-another is
boom shall be kept in strict alignment with direction of travel while
the barcleet )/ dipper shall be held above the ground.

E. Mo Shovel! excavator will be operated in the pasition whers any part
of the rmachines, suspended loads or lines are brought closer than 3 m
in the expozed high voltage line.

9. Ewvery movement of a Shovel/ excavator shall be preceded by warning
signals.

10, When not inase, the Shovelf excavator will be moved to and stood on
stable groutd, the bucket shall be kept resting en stable ground and
will never be left hanging.

11. The Shovel/ excavator will be so spaced that there will be no danger of
accident from flying & t.'alling ohijects,

12, Bafety appliances, boomes will be examined thoroughly once in a year,

13 Emergency switches, safety liomt switches will be examined and tested
otice in four months.

i< All brakes will be tested for their operaticn worthiness onece in a week,

15, The following signboards will be carried in and arcund the machine: -

[il *"Warning— Do Not Enter the Working Range of the Machine"
[ii} "Lwbricating Prohibited While the Machine in Bunning Cendition™

CONVEYOR BELT
Before starting of conveyvor hooter will alarms to alert nearby workers
Ensure proper warning/ Alarm system before starting of any conveyor with
minimum 30 second delay.

1. Do not wear looge clothing near the conveyer belt

2. Do rot put Your bands on a moving conveyor belt

T LesseefApolicant {3 .‘:l',?m 1 Nilesh Loxmianras M asive
M5 Power Mech Projects Linted ROP DGMMP /20672018



MINANG PLAN (°FF BIVER SE SAND MINE
Arp o 71680 B (1 Srodl River, Vilape-Daone,
Twhatl- Mk, REcrice -Ghind (M.F)

3. Etep-the comvevar belt, when it is empty. Mever stop the-belt in load.
4. Do the positive isolation of all the electrical power acurces of conveyor
SyEtETT:.
5. A conveyor shall be used to transport only material it is capable of
Handling aafiely.
Insure the SO conclition of pull cord and emergency stop switch of the
conveyor belt,

Duties of Shovel/ excavator operator: -
At the commencement of every shift the operator will personally inapect
and test the machine, paying special attention to the following details: -
t. . The brakes and every warning device are in working order.
. Laghts are in working order.
ili, The operator will neither take put the machine for work nor will
he work the machine unless he is satisfied that it is mechanically
shown and in eficient working order.

iv.  The operator will maintain a record of every inspection made in a

bond paged book, kept for the purpese and shall sfgn every entry
made their in:

v. The operator will keep the cab window tlean so as to ensurs

clearvision At &ll times.

vi, The operator will not operate the machibe when persons are in
such proximity a5 to be endangered.

vii.  Before leaving the machine, the operator will lower the biicket to
the ground.

viii. The operator will not leave his machine during the shift,
Whenever, he finishes his work, he will hand over the machine to
his relief or lock the excavators cab.

i P = T W.- 3
Lesswe/Applicant f20] Nilesh Lobrfianran Maske
M /s Pawer Mech Projeces Limited ORGP E DG /2019
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MINING DLAN OF RIVER BED SAND MINE
Arca - 17660 K anShadh River, Alnge-Dhimar,
el Methoma, fistrict = Bhind (A2 ]

% The operator will not sllow any unautherized person to ride on
bt ~BPPROVED

E Every dumper will be provided with efficient brakes. 7 _

the machiee.

ii.  Efficient audible warning devices will be provided with the dumpers.

. The duwmper, if req'slired to work after daylight hours, efficient
headlights and taillights will be used.

iv. Every dumper will be under the charge of a competent person,
suthorized in writing by the manager,

Y. No person, other then the diirer of his helper, if any, will ride cn &
dumper.

vi. Mo person will be permitted to ride in the ronning boasd of a dumper.
wil.  The loaded dumpers will not be reversed on gradients.

viih.  Sufficient stop blocks will be provided at cvery tipping point and these
will Bre used on every dccasion when material is dumped.

i®. Stundard traffic ruies shall be adopted and followed during movesmnent
af all dumpera. They ahall Be prominently dizplayed at relevant places

in the opencast workings and haulm roads.

x  When oot in use, every dumper will be moved to and stood en proper
poarking places.

xi. No person will be permitted to work on a chassis of a dumper, with
the body in rest position, until after the dumper body has been
securely blocked in position.,

. The mechanical wised mechanism will not be depended upon to whole
the body of o dumper in a rest position.

f.mm,-’.—’:ppf-fmnt f21] Nitesh Lisimanron Masks
M Power Mech Projects Limited ROFS DA 200200
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Xin

Y.

.

b}

e}

d)

Mo unauthonzed person will be permatted to eoter o remnain in any

turning points
While iriflating tvres, soitable protective cages shall be used.

Tyres will never be inflated by sitting either in the front or on the tap
of the Same:

Wrile the vehicle s Deing loaded | unloaded on gradient, the same
will e secured stationary by the parling brake, and other means
suitably designed stopper block, which sould be placed below the
tyres.

At least once in every two weeks the brakes of every dumper will be
testech as Belorw: -

Service Draloe test: - The brake will be tested on a specified gradismt
and speed when the vehicle is fully loaded. The vehicle should stop
withiny the specified distance when the brake Is applied.

Parking bralke test: - The parking brake shall be capable to hold the
vehicle when it is fully loaded and placed at the maximum gradient.
Maximnum gradient of the roedway which is permitted only for a period
of at Lleazl 10 minutes.

A record of such test will be maintained in a bound paged book and
will be signed by the competent person carrving out the test. These
recorcls will be countered signed by the engineer and manager.

All vehicles shall be tested and examined once at least in every 6
monts. .

notice shall be displayed outside every vehicle that “No Unauthorized
Traveliing Allowed™.

Duties of ﬂ.-'mnper operators: -

At the commencement of every shift, the operator shall personally inspect

and test the machjne, paying special attention to the followi

details: -

LessaefApplicant T A Nifash

chrrpp Masko

M/s. Power Mech Profects Limited ROP/DEMMEF206,/2015
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MINING PUAN OF RIVER BED SAND MINE
Avr— 1T GBS Mo wn Stedl Siver, Village-Ghaar,
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i,

Tyre pressuce, brakes, orn and the Lights are in werking order.

Thiee driver will neither take out the machine for worlk nor will he work
the machine unless he i3 satisfied that 1t s mechanically shown and in
efficient working order.

The. driver will maintain & record of every inspection made inoa boand
paged book, kept for the purpose and shall sipn every entry made there

iri,

v, The driver will keep the cab windew clean se to ensure clear vision at
all timea,
v, Driver will enaure that the gear i3 in meuiral positicn: before stopping
the engine. He will park the vehicle: -
[@] In reverse gent, on level roads and down gradients.,
(taf Irn lowe g@ear, on up gradients.
%i, The driver will negotiate downhill gradients in low gear, so that
miinimum of braking is required,
vil, The driver will not drive too fast, -avoid distractions and dreive
defenaively.
wiii, - Before crossing o road / raibéay line he will reduce his speed locking
both directions siong the road or railweay line and will proceed ‘across
the road or tine only if it i3 safe to do sa.
in. The driver will not opetate the dumper in reverse unless be has a clear
view aof the area behind the vehicle.
X0 The dover will zee that; -
#) The vehicle is not overloaded.
b) The matérial - ig ot lpaded in a dumper zo as 1o project
horizonially beyond the gides of its hody
L]
Lessee/dppiicant . = {23} Mitest L nroo Maske

M Power Mach Projects Lirited RQP;’DGMHP;E{?MEHIQ
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MINING PLAN OF RIVER BED SAND MINE
Area = 11680 Ha, ax Sikdh River, Village-Disaur,

xi.  The driver will niot allow any unautherized petson to ride on the vehicle.

xii.  When there is a poor visibility, the speed of a vehicle will be restricted
in a manner that the braking distance is meintained shorter the

distance of visibility.

The driver will not leave his machine during the shift. When he finishes his
work, he will hand over the machine to his reliever or lock the excavators
eab.

=

Duties of conveyor belt

I Conveyors are able to transport materials from one level to another, which
done by human lobors.

2 They can be installed almost any where and are much safer than any
other to move materiais.

-3 They can moves loads of all shapes sizes and weights, also many have
advanced safety features that help prevent accidents,

Haulage and Transporting:
Mostly trucks/ tippers and trectors will be used for transportation of

loadable sand from the area to consumers. Here trucks are considered for
calculation:

1 [ Production during a year (taking 240 days of
working leaving rainy seasonj 35040 m?
2 | Removal of sand per da}r' - 146 m_3 T
f 8 Capacity per truck 10 m3
| 4 | One truck can carry [as safety measures| Om?
| |
e e M ] S S, B SR LW ' i,
@ | Nos. of trips required per day {146/ 9 =16.22) | About 17 trips: |
st : |

Lessee/Applicant s R '.'m%anﬁﬁ Maske

M5, Power Mech Projects Limited ROFP/DGMMP/206/2019
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MG PLAN OF BIFER BED LAND 2MINE
Arew = § 1880 Ha, an Siadh River, Fillage-Dhooar,
Tl Mbane, $steant -Sidnd .".1-:'.!*.}_ |

CHAPTER- &
MANPOWER DEPLOYMENT

1. Manual Method of Mining

FProposed production per day = 14& cum/day
BSBoCum/ 240 Days )
No of ahifl per dav = 01

Totals numbers of Labours required in one shift =146/8 = 18

[OMS is considers as a Boum appros.)

Unskilled 18 labors (Tentative) will be required for loading tractors,
trucks and skilleéd 2 person required far supervision purpose.

INate: - OMS is considered 8 Cum)

2. Semi-Mechanized Method of Mining

Man power will be about 8 persons as per the details given below:

| 8. No. | Category | Numbers

_i_ l—:éﬁi-a-}:h:':s':}i:'}'r T IR (S T

I~ 2 | Semi-Skilled Personnel 03

|L 3 Unskilled o4 1
— —. - !

Lassea/Applicant s  Witesh Laxmanron Mpske
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MIING PLAKN GF RIVER BED SAND MINE
Areyr - L LAMD B, ne Singh River, I-'T.'Jas.puﬂ.l,.;.-pr.
Teiyzil- Mitrana, Bistrvct - Shind M)

CHAPTER- T

USE OF MINERAL

Describe the utilization of mineral and type of industry.

Sard so0 extracted will be sold locally as bullding materizl It is usually

mixed with cement and othér ingredients to create mortar for 'mudmg It is
also used-in bricks industry.

CHAPTER-B
WASTE DISPOSAL ARRANGEMENTS

No waste material will be generated hence waste disposal arransements sire
not raguired,

Lessie/Appiicant [z26] Nilesh Taxmanras Maske
M5 Power Mech Prajects Limited ROFP/DGMME/206/2019
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MINIRG PLAN OF RIVER BED SAND MINE
Area = 1168F Ha. an Sindlk River, Village-fhaar,
Tedesit-Mikana, District -Hhind (M.F)

CHAPTER-9
RECLAMATION PLAN ED

Mine reclamation is the process of restoring land that has been mined to-a
natural or economically usable  state. Although the process of mine
reclamation occurs once mining is completed, the planning of mine
reclamation achvities oocurs prior to a mine being pormitied or started.
Mining reclamation iz a regular part of mining practices which mitigntes the
environmental effect of mining.

The following points for reclamation plan has been prepared as per the
Bustainable Sand Mining Management Guidelines 2016,

The baseline profile of existing condition has been taken both along and
acrozs the sand mine bed,

PSR . L I,

! !
- ‘F&e c3 =

EASCUNE FHWT T CRMGA SECT KLH OF THF LFSAE ARER
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-

it
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' ——
Iﬂ - — L
[ —_— e — =

FIROE RSO TN TR0 DF TN LN LN SRR

The vertical section of sand mine is being shown to differentiate the existing
profile and proposed excavation plan of mining. In addition, the mining
activity have been proposed above sand water level,

i
Lessee/Applicant 2] *H}%% Maske
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MINING PLAN OF BIFER BED AN D MINE
Arer - L1680 Ha, on Siedh Biver, Winge-Divowr,
Thell-Mihong, Discrio -B.hi.HE{H.PJ
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The croas-section of the replenished bar expected to be same aa the baseline
data taken prior to éxecution of sand mining. This iz aolely depend on the
annual rainfall throughout the upstream side of the sand mine area.

Plantation will be carried preferably on the river bank and along the road
used for transportation or the arca proposed by the Gram Panchayat after
permission of land owner in case of private tand.

The removal of sand from the river bed only, without disturbing the water
flow or the water level in the river under study. Sindh River is a perennial
source of water.

The sand removed from the area will be automatically accumulated | filled
up during rainy season.

Lessee/Applicant fz&‘j“ : i anroe Maske
M5, Power Mech Projects Limited PQI',-’IJE:HMP‘J’EEE,J’ETHQ




ITMING PLAN OF BIVER BED AN MINE
Arga - 11,689 Ha. on Sivdh River, Village: Dhawr.
Tehsil- Mitanms, Dstrice - S (4 7]

This 15 an automatic natural activity henee special plan far reclamation of

the ares 15 riet reguired.

The menitoring of plantation shall be done on gquarterly basis and dead
saphings shall be replaced by now saplings. Water sprinkling shall be done
tvery day in the evening time. Trec guard shall be provided as much as

possible.

b

Lessee/dpnlicant ,I'.?E.Ij-_ ' .‘-‘r‘!& ] i'r:'I.:IrJr.n:ﬂ Mnske
s Power Mech Projects Limited REE/DEMMP/206/2019
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HINING PLAN OF BIVER BED SAND MINE
Arem - FLARE Ho, on Sindh Rived, Filfage-Thasr,
Tehzii-Mikona, Wneind —Fivaad M8 2

CHAPTER-10
Mine Closure Plan

The Progresdive Mine Clostre Plan is being submitted under MPMME 1996

amended make 43 0. y
RPPROVE-

The removal of gand will be done by manuaally through local labors and s
transportation will be through trucks ! tippers fractors, The approach road
up to the working site and ramp will be mede for the smooth shipment of
sand from the site. During a vear about 38040 cubic meter of sand will

only be removed,

Method of Mining:

Reasons for closure:
Mot applicable as the sand removed from the area will be automatically
accumulated / filled up during rainy season

Hence detailed mine closure plan is not required.

Statutory Obligation:

Ay legal statutory obligationa from State Government, Mineral Resoures
Department, Mimistry of Environment & Forest, State and Central Pollution
Control Board or by any other Govt, Organization will be implemented,

Closure Flan Preparation:

Applicant

M /s, Power Mech Projects Limited

Authorized Person - Shri Krishna Praveen Kota
ROQP:

Miiesh Laxmanras Masle,
ROF Mo, ROP/DGMMP/206/2019

Lessee Applicant ,IEE - Nifesh %mrrﬁﬁ-ﬁska

My Power Mech Profects Limited ROP/DGMMP/266,/201%
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NN PLAN OF RIVER BED SAND MINE
Area = 72890 Ho. oa Saoh River, Fillage-tkany
TehshMikarma, Dirreker —Shind (M2 J

Mine Deseription
Geology: Please refer chapter 3.0 of the mining plan. o R

Reserves: Please refer chapter 4.0 of the mining plan. 4

Infrastructure:

Statutory BEuildings will be built of temporary structures, which can be
dizmantled easily and sold as scrapat the final stage of closure.

Mine Machinery:
Fleaze refer chapter 5.0 of the mining plan.
Disaster Management & Rizsk Assessment:

Ne high risk accidents are anticipated, as the project is an opets cast
manuelly mining operation in a fairly stable ares and free Fom land
subsidence, earthquale etc. no talling dam is proposed and risks
associated with it will not come inte picture,

However, in case anvthing happens then the designated Mines Manager will
take care and manage the situation, A communication and tranaport facilisy
will be provided by the lease owner at their disposal which will help in

evacuating gpersons involved In any aocidents.,
Care and maintenance during temporary discontinuance:

Dring such time, the area will be fenced and temparary staff will be
artanged for taking care and maintenance

1
1 d-'_'_'_'_-

Lessee/Applicant 121] Nifesh Laxmanrod Moske
% Power Mech frofects Limited ROP/DEMMP/ 206201 0
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MG PLAN OF BIVER ED SANE MINE
Area = T1EED Ba, o Siadk Rhve, Lafage-[Hauy,
Tedooil-Mehang, DistrreT —tivind FRLF )

CHAPTER-11
ANY OTHERS RELEVANT INFORMATION

Ko other relevant information is required:

M/a. Power Mech Projects Limited

Lessea/Applicant T‘EE‘} Nilesh Lixmuamrap Maske
Mfs Power Meck Projects Limited ROPAGMMP 20e/2013
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HINING PLAN OF SIVER BED SAND MINE
Aren - TLEFO Fiw, on Siadh fieer, Village-Dheww,
Tehsi-Mihoma, Piieice -Rhing [P}

ENVIRONMENT MANAGEMENT PLAN

OF

DHAUR-2 SAND QUARRY

Area—11.680 Ha, Khasra No 245,246,251
Village Dhaur, Tehsil Mihona,

District Bhind, Madhya Pradesh

APPLICANT
POWER MECH PROJECT LIMITED

AUTHORISED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NO - 77 JUBLI ENCLAVE, BEHIND HITEX, MADHPUR
HYDERABAD - 500081

PREPARED BY

MILESH LAXMANRAOQ MASKE
RECOGNIZED QUALIFIED PERSON
(REGD. NO, ROPDGMMP/206/2019)

BHOOMI ENVIROTECH PYT LTD
EIE R TOWER, LLR SOCIETY ARERA OOLONY,
BHOFAL{ MADITY A PRADESH 46035
Email - Imfnhivoomicnvirateshilgmail, com, Phone Mo, 6232872151

| c
Leszea/Applicant NS {33] Nilesh Lo anras Maske
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AIWENG PLAN OF RTVER DED SAND MINE
Area - TLEME g an Simdh iver, Yilfege Dhowr,
Tehril-iiheng, tivirice -Fhied [M.E]

ENVIRONMENT MARAGEMERT PLAN

The emvironment mensgement pian i3 ‘a complete package of impact
mitigations, waste ‘minimisatich, meanagement atd instituticnal measuTes to
be taken during implementation and operation of mining to eliminate the
aciverse environmental impacts or to reduce them to the acceptable Tevel,

The environmental features which are likely to be affected by mining activities
are land use, topography, drainage pattern, soil, air quality, water resources
and water quality, ecology and human health.

All the above mentioned features are addressed in this plan to ensure the
sustainable development and judicious vtilisation of non-renewshle resources
with keeping the paoliution level within permissible assimilative limi
cetaiiz are summeartzing below:

1. Salient Features of Mining area:

| Name of Sand Mine Dhaur-2 Sand Mine
| Village 3 Dhaur L
Gram Pancheavat Gram Panchayat Dhaur
Khasra Nao. 24526351
Area | 11.680 ha i
Name of River/Nalla | Sindh River
Tehsil Mihora
| District =) Bhind
| Bridge [ Culvert Not Present
PAndeut/Stop Dam /Dam Mot Present
Other permanent struchures Mot Present i
Latitude and Longitude of Sand || A | 26715 11.01°N | 78°3844.06°E
Mire B | 36°156.60'N | 78°4844.38'F
C | 3p"15'702'N ’?'ﬂ-"‘fiEE'? ST E
D | 26°14'59.85'N | 78°38°37.45°F |
E | 26°14'56.31"N | 7T8"48'32.50'E
F | 36°14'56.78"N | 78°48'30.32°E ||
G | 26°156.99°N | T8°4536.94'E |
H | 26°15'6.82°N | 78°48'28.05'E
"1 | 26°1515.39°N | 76°9833.91°F
J | 26°15'15.30°N | 78°48'42.76°E
7 E | 26°15'13.36'N | 78°484131°E ||
Width of the river of sand mine
FLCEREL

Lesses Applicant
Mfz Power Mech Projaees Limited

— — - e - SR

520 m
ﬂ""f . Nitesh %mma Maskea

ROPTHGMMP/206/2019
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MINIEG PLAN JF RIVER BED AN MINE
Aver — 1 LGB i ar Simeh Riwar, Viinge-Dharer,
Tetaibhiilioma, Deetrice ~Ghiod [0}

_—

[ Minimum distarice of mine orea About O meter
{ from the river bank i T = =
L"l.Ei::iah af the Sand Mine area | Mg 300 meter
| Length of the Sand Mine area 580 meter
Thickneas of the Sand ir Mine.| 2.0
ATEn
Water level of Sand Mincarea | 1.0mtc2.0m |
Proposed depth of mining Average 1.0m |
Propoaed production 35040 m?3 of sand per year |
Stare average daily cmployment | 20 (Manually)
and statutory personals :

2. Human Settlement;
Mearest wvillnge Dhaur is present abeut 0.90 km from the lease area. No
villages or human dwelling are within the mining lease area, 8o there will not
be any need for re-settlement.

3.Land environtnent:

The proposed mining operations. will ::-nij.r be confined to the mining area of
6.22 ha and it is not going to affect the surrounding areas. Mining will be
carried out both semi mechanized and manually through local labors adopting
a aystem of shallow pit in sand, The depth of working will be restricted to 1.0
mr during post monscon & présmonsocn. The method of mining will be open
cagt. Mo bench can be maintained in river sand bence bench wise mining
cannot be propossd. Due to continues accumulation of sand in the ‘ares during
rainy seanon, thers will mot be much depletion In the reserve of sand, hence
reserve-is ikely to be remain same every year and in fature also,

4. Afr Envritonment:

Mining of gand does not have sny activity which becomes the source of air
pollution. Only vehicles used for transportation purpose may cause moderate
emissions, within the permissible norm of limit. Haulage road alse generate
dust due to movement of trangport vehicles.

1. Development of green belt along the river bank and approach read.
2. Orading of haul ropds, service roads time to time, to remove the

aocumlated dusty materials. w
: st |

i i =
Lessesdpplicant [35] Nilesi Epxmanras Moske
M5 Power Meeh Projects Limited RQP/DGMMP206/2019
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MIMING PLAROF SIVER BED SAND MIAE
Area - 11500 Hir ot Stoeath River, Village: Dhirar
Teh=zil-Mrhoma, District -Jhimd (2]

3. The approach road ta gite of mining area from-the neares: pubhic road for
the trapsporiation of raw matérial/Tinal products moast be paved or hard
surfmced,

&, Active haul road inside the works should be adequatsiy wetted with
wrgter,

5. Wheel clesning facilities sheuld be provided, for delivery trucks/ tractors

leaving he works for the remonal of mad.

S, Water Environment:

Likely impact of mine on water table

The depth of werking will be restricted to 1.0 m during post monsoon-and pre-
monsocn frome the surface without disturb the water level, Water will not be
used forany processing apphlications in the present mining arsa. Hence, there
ia no guestion of efffuent generation. The water will be used ocnly for aprinkling
an haul roads, dust suppression purposes at loading, afforestation purpose
and domestic uae like washing/drinking ete.

Details of modification /diversion of natural drainage system
fObstruction of water channels and measures taken

Mo madification / diveraion are reguiced,
Measures taken for minimizing silting and contamination of water

Mot requared,

Top Soil Management:

Mot recuuired.

Tailing Dam Management:
Not required.

essee/Applicant 3 _|’3'E|.'j‘ Nkt Tixmasnroe Maske
s Power Megh Profects Lirmited ROEMNGMMPA20GE 2019
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MINING PLAN OF fIVER BED SAND MINE
Avea - 1SR Hoo on Siwfly Siver, I-T.'.'n.-_e_lu-ﬂl'rmm
Tefwii-Mihona. Déebnck - Shing {M.0)

- P e —

Regquirement of water for Mining operations

Water iz noi required in sand onining. Although small guantity of water iz
required for drinking and dust suppression purpose which will be meet out
from the bore wellfriver nearky,

Eource of water

Not required inand minimng

6. Noise & Vibration:
Mo generation of noise and vibration as it is a sand mining project. Tranapett
vehicle may genera"te noize which-will be within the permissible norm of Hmit

Storage of explosive (like capacity and type of explosive magazine)
Mot applicable.

T. Human Environment:

The contributing factors that affect the health of people are dust. gaseous
pollutants, niise in the mine. These are categorized as occupational hazards,
The various mining operations: ke loading/funloading and vehicle movernent
involve risks and will have to be performed with gzafety norms.First -Aid kit

and emergency medicines will be kept at mining site.

Soeial Infrastructure

It is expected that the project will lead to much tiedded  employment
epportuniticas in the villages which will contribute to the sccio-economic
developmierit of thiz arca.

Rehabilitation and Resettlement (R & R) Plan
Mot required as the area is away from village and free from rehabilitation,

Lessee/Applicant ) 137 T Niles manrio Maske
M5 Priwer Mech Profects Limited ROP/DGMME 2 06,/2019

169



MINING PLAN OF RIVER BEDSAND MiNE
Argn ~ 3 LB M. an Siwdh River, ViliegeOhaer,

Tehsil-pMihona, dirielel -Bhimd M8

Aforestation Program

FPhaze Name of Trees No. of
Plant=
to ba
Planted
15t Bargad, Sissoo, Pipal, 500 Approach road -200 nos upto
Year Neem, Kadam, Mangas, 200 m both sides of appreach
Amka, Mahua road fram miné arcs. Along the
river banlk-200 nos
Dhaur Village area- 100 nos in
village =area like achool
premises, danganeadi,
Panchayat bhawan and village
roacd where snitahle space is
available for plantation.
2rd Bo.rgad, Siggon, Pipal, 500 Approach road -200 nos upto

Year Meem, Kadam, Mango,
Amia,; Mahia

204 m both sides of appreach
road from mine ares. Along the
river bank-200 nos

Village area- 100 nog in village
aress  like  school  premises,
Aanganwadi, Panchayat
bhawsn and village road where
suitable szpace is availables for
plantation.

\

Sewerage system

It view of the personals engaged in the praject the sewerage system will he

developed with required numbers of wash rocm f tollet nearby the quarry area.
This may avoid polluting the land | water / air of the ares.

Environme ntal monitoring:

Toassess the prevailing guality of the air, water, néise ete. a regular

monitoring  of these parameters will be made to arrive at improvernent/

Protechion measures.

.l.e::e I.':',.-".-"I,.':',E'n!Ent
M5 Pawer Mech Projects Limited

i28]

Nilosh ::-::m-!- rap Maske
P DM MEB 20672010
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MINING PLAN OF SIVER BET SANT MING
Arem — 650 Ho, on Siadh R'uw._l\"f'll:l_ge-m‘.‘-ﬂw_
Tehsi-Mihona, Diserice -Ofnd JMA)

ANNUAL CER COST

Sr. | Particulars | Cost to be ineurred
No. | : {in Re/year)

i ) - —— 4
1 | Distribution of Study material [Book, Copy |
Fete) amd school uniform for poar students

— 'l
£ {Medical asaistance on repular

I | basisfperiodical check up of health af

t workcers engaged in the mine and also to 1 O0.000.00

lthe villagers of nearby village A

3 Provide bore well for drnking water with
over head tank facility and toileta to nearby

villages
SRR Signature
Project Proponent
3 3 Recognized Qualified Person
\ Lessee/Applicant 3 3, T??j T  Nilesh Loxmanrao Maske

M2 Power Mech Projects Limited ROF/DGMME206/201%



MINING PLAN OF RIVER BED SAND MINE
Area = 1680 Ha. oa Siedh River, Fillage-Dhour,

\xﬁéﬂmppm-ang I @Ay
M5 Power Mech Projects Limited

DHAUR-2 SAND QUARRY

Area— 11.680 Ha, Khasra No 245,246,251
Village Dhaur, Tehsil Mihona,

District Bhind, Madhya Pradesh

APPLICANT
POWER MECH PROJECT LIMITED

AUTHORISED PERSON - SHRI KRISHNA PRAVEEN KOTA
FLOT NO -77 JUBLI ENCLAVE, BEHIND HITEX, MADHPFUR
HYDERABAD - 500081

FREPARED BY

NILESH LAXMANRAO MASKE

RECOGNIZED QUALIFIED PERSON
{REGD. NO, ROPDGMMP/206/2019)

BHOOMI ENVIRDTECH PYT LTD
ET133 LK. TOWER, LLE S0CIETY ARERA COLONY,
BHOPAL | MADHY A I'-'I-L-"._HE,"GHJ—dﬁ,"‘l]EB‘
Erteail — infoe bhamienvirotech@ gmodl.com., Fhane Mo, A232872151

5

 Nilesh Loxmanrao Maske
ROP/DEMMP/206/2019
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NN PLAN O RIVER BEGSAND MINE
Araa = Ll Ha.ar Stedlk Brvar, Villgge-Dhals
Theil-Mikeng Diroer -Bhiad (WP}

REPLENISHMENT STUDY

The River Replenishment are studied on following parameters:

i) Place of origin, Catchment area, Tributaries, General profile of river
streanm:

Sindh River

The Sindh River 5 the biggest civer flowing inthe Malwa pagion of Madbya Bradesh state, 1t
origisatos on the: Malwa Ploteau in Vidithe district and flows nonh-northeast through the
districts of Guna, Ashoknagar, Shivpiari, Datiz, Gwahoe and Bhmd m Mosdthya Prvdesh o jein
Yamuma rver in Etavwah disicict i Utlar Pradesh, just afier the conflaence of the Chambal river
with the ¥anmuna tiver. 1t ploys a major tole in fhe immigation svstem of the siate,

The tatal length of the river iz 470 k. out of which 46F ko are 10 Madhya Pradesh and about O
km are in Uttar Pradesh. The major tributaries of Sindh River are Kunwari, Pabnj, Parbati and
Iviabuar,

Total cetchment area of the tiver in Madhya' Peadesh & 26699 k. Sindh River comes in
Kounveari sindh subesub basin,

The major part of catchment area of Sindh River covers Dicean wag ia Vidhisha and Guna district,
Bundelshanid Gnetss Complex in Datiya Bistrictand Afluviom of Quaternary age in Bhind district.
Buridelkhand Grieiss Comples conzisis of Bak graites, groy granites, Qurartz reefs and mafic dyvles
with xennlithic oider gneisses and mesasedimentary enclaves. The alluvial formation covers the
majar part of he bhind district. Thickness varics from 70 to 250m and resting over the Vindhyan &
Avchaeans coc ks Allwvidm-consists of clay, sand £ gravels The thickness of the ciay averburden
generally decreases towards poxth. Thickaess of sand and gravel aguifers vary from 3 te 37 m, The
thickness of the overburden more than 80 m is securring in south of Mefgaon.. These fermatians of

the catchment area are much Fvorable for the formation of sand.

ii) Geology / Lithestratigraphy:

Bhind distract situated in the nosthern parts of Madiya Pradesh covers an area-of about 4459 sg
k- It falls in the Survey uﬂndii'dngﬁ:r: shiel purmbers 541 K and N between latindes 25754 1o
2EME N and longitedes 782 to 7908 E. It is bounded by Apra district, ULE. on the nodh,
Etawah and Falapn district of U.P. on the east. Gwalior and Datia districts on the auu:hw‘csf and
Morena district on the west, Bhind town is the district the southwast-and

"Lessee/Mpplicant o e Nilesh Sageteh :
M Power Meck Projects Limited RQP,-‘DE‘H.I-?P;EE-:},-‘EI'J‘IF
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FINING Hlas OF #II-"-}.'H BESAND MINE
Area - 11580 Ha'on Sindh Bfver, F¥itfage- Do,
Teksi-Mitona, Diztrict - RBhind (&2

wesh Binnd town 15 the chstrict headguartas and Gohad, Mahgavan, Mihona, Gormun,
Machehond and: Dabod are: oilver LA placEd i the diztrier. Bhind 15 well cannecied by @
rezbarosk of all weather moads with adjpcent district beadguarters as well as all ather towns mohe
district. Bhind is connectad by the Gwalior-Bhind 061 m geage séction line of Central Raitway.

The oldest rocks sxposed in the district belong to Gwalior Group of Palaco-Meso Proterossic
age (TR0 ) Classifed 1nio Slnﬂj'tp'll-r. Sutla, Sithanti ansl Biraoli Formations. The Singhgar
formation comprises sandstone with shale atd conglomerate a1 the botlom, The Sifa Sithouli
and Birnoli formations are esseptzally Srgilacemis comprising fermapincug shale, green shale
with-interbeds of Jasper, Chen, Hematites and bands of sffomatolitic limestene. Sill of doleritic
composition oeeurs within the Birsli Formation in the southwestern part; about 2 km southaees
of Guhisar. All these formation are exposed in the sewthern par. The Kaimur Group of
Vindhyan Supergroup of Meo Proteroeoic ure compresses of sandstone with minor thale bands,
waal iz cxnposed in the south westémn part, Alluviom of Quatemary age (<1 M.Y.) occupies a
tiajor part of the distrier. Tt is classified inte older and youmgper alluvium, The older alliviem i
farther classified imo bands and Varanasi alluvinm, The Bamta alluviam comprising of silt, clay
with quartzo-folspathic sand and ferriginous nodules at places is exposed on the swuthen band
of the Chambsl River, western bank of Pahuj River, enstern bank of the Asad river and along
both the bank of Kenwar Sindh and Besali Rivers. The increase In width of river. meandering
deformed river beds with changing roughress and rock bars e These condition: leads ot
averloading condition of sieear and sand get deposited at convenient locations like river channel
bends. escarpments; meahders, junction of other dver eic.

iii} Climatic Data & Annual Precipitation:

The Climate of Bhmd is. chamucerized by general domiess, except during the south-wes
emsntn srasin, The vear may be divided inio 4 seasons. The winter season s from December
e February is followed by the summer season from March o abeut middle of June. The period
from Middle of June to about the end of September ks the south-west monsoon scason. Celaber
and Movember constitute the post-moasoon or retreating monsson seasin.

I Bhind, there is Nttle rainfall throughout the year According o Kippen and Geizer, this
chimate iz clagsified as BSh. Thé tempersture here averages 23,8583 The rainfall here is arcund
THO peTvear.

Lossee, Applicant E f: ;}E'J'

=

M5, Power Meph Projects Limited ROP/DEMMP206 /201
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MINIAE PLAN OF BI¥ER IED SAND MINE
Arey = LT 00 He, an Sy River: Vitage-tikae,
Tersi-Mihaor, .'J'.‘s_rrl'n:t ~Hing (MLF )

Annual Preécipitation: -

The average annual rzinfall of Bhind is 66583 mm. The spatiab varistion of the districs s nat oo
mueh. Abont 92% of the annuel ranfall 15 recervedan. the south-west mansoon months, Oa an
wverige there are 33 rainy days in o year The beaviest rainfall in the 24 hours recordsd ar any
station in the district was 295 9mm a7 Bhind on 66 Seplamber, 1950,

iv} Erosion & Weathering :

Stnee the temperature: variation during varioes seaseas in @ yvear i€ quile considershle kigh
degree of weathering is likely o resull. The ramfll being moderte, the porential of
trnsportation of weathening material into the river 15 alse moderate. Caichment area being an
luvium deposit it Stanads o good chares of getting weathered and eroded gamd.

v)  Sedimentation & Tramsportation: In the context of  siream sedirsent
is inorganic and organic material that is transported by, suspended in, or deposited by strearms.
Sediment lond, which is the quantity of sediment transported b & stream, is & functiom of stheam
discharge, 5ol and land-cover features, weather conditions, land-use petivities, and many othes
factors. Sediment load carried by streams and rivers can be compesed gither of fire materials,

masthy silts and clays, or larger materials such a5 sand.

When & rver erodes the eroded material becomes the river's load and fie river will then
tanspart this: load through its course until it deposits the load, Theve are s few ifferant wivs
that & river wilk ransport load depending on how miuch enesgy the nver has and how big the load

i5

Physicraphically, o large wrea of the distrigt forms part of the vast older lood plain meluding in
hilked river beds with structural plain. Structiral hills and valleys with desudational slope are
resiricted 1 the southwestern part. The aten has a very geatle gredient towards nothesst with
highest elevation of 190m above msl in the southwestern part and the lowest of 14%m in the
eathwestern part, The Chartbal, Asad, Kunwari, Vesull, Singh and Pabag rivers-drain the area.
Ravin and pally area hove developed lomg the course of rivers pamicularty on the flood plain
inchading in -filled riverbed usit of Mavial gromorpine. landform, Tt i characterized by a VETY
fine network. of rilles and gullies forming dendvitic draimage retwork. The depth of dissection by
gullies & more intense along the Chambal Rivers as compared 16 other rivers, The agea of

dissected lanebad land developed elong Kunwar River formis 2 major watershed areg,
' Lesseefdpplicont 43 : N&iﬁﬁ

s Fower Mech Profects Limived R/ T MM P 206,/201 0
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MINING PLAN OF BIVER RED SAND MINE
Ared - TEGH0 Ha, e Sindh Biver, Vitlage-Dhaor,
Telai!-Mibona, Distriet —Bhind [BLP.)

Om the basis of the phvsiography and gradient of the basin area, the Sindh
quantity of sediment lead which replenish the sediment in the river in suitable places.

vi} Engineering Structures STOF DAM/ CHECK DAM/ BARRAGE/
HYDAL DAMS :

Man — made structures like stop dam / check dam / barrage / and hydle dams also affects the
sandd flow and act as check over the sand deposition in downstream area, As per Google map from
origin to QL area such stracture not constricted.,

vii) Activity mear river bank:
Any man made activity such as rock rrﬁning." trenching/channeling/canal ete. produce large
quantity of fines of existing rocks with transports in river bed may deposited tarky the area in

FIVET CORTSE.

viil} Tributaries and its confluences: A
siream may be 1™ order to 3™ order, that 1o a streambet 10 a major one, have a great impact on
deposition of sand where some physiographic features are also have imperative role:

& Trbulary / confluence

b. Meanders

. Megative rehefs
d. Slope [ gradients

L
FIGURE - TRIBUTARIES OF YAMUNA RIVER
| A

* Lesser/Applicaat [44] " Nilesh Laxmanireo Maske
M5 Powar Mech Projects Limited ROP/DGMMP/Z06 2019
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MINING PIAN OF RIVER BED SAND MINE
Area = 11880 Mo, ar Sl Bver Villoge-Dibawr,
Tehzil- .ld'.lfr.:mu. D.I:itﬂi‘: -B'n‘“l'm:l' |"|'|'I.FJ

—— = LR

Annual Rainfall
The average annual rrinfall of Bhind is 6683 mm. The spatial varation of the district is not oo

much, Aboat 92% of the anmaal rainfall 8 recedved in the south-west monzoon months. On an

average there are 33 ramy davs i a vear,

Month-wise Rainfall Datn of Bhind District of last fve years
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Reclamation Plan
Whale mining Lease aren of Dhaur-2 Sand Quarry fs 11680 ha and mining will be done in the
entire aren exchading Ramp arca and its peripheny.

Maximurm depth of mining 15 1.0 m.

At final stage lease area is reclaimed by the river water in the miny season and the quarry is fully
covered by the mineral agein. So that desired quantity of 35040 cum will be easily replenished
over the granted arca due to the abowve factors.

The proper concern is taken that no agquatle body or indirectly s affected by the mining activicy

Replenishment of sand

The Mining Plan is prepared in such o way that the mine pit will be opened from downstream
side in such fashion that they provides avenwe for utmost deposition of send. These pits would
be reducing velocity of the water flow carrying sediments from upstream during monsoon to
replenish the pits with sand . It iz expected that this plan would lead for annsal mpbmishmm. of
extracted quantity of sand during the nonpal min= /monsoon. Average monsoon is about
G2 3dmevvenr in Bhind District

Consequence of replenishment
Based on the above grounds it is envisaged that the quantity extracted during premonsoon shall
be replenished during monsoon. |, e, July to Seprember every year provided strict cdmpliance of

Lessee/Applicant 5] Nilesh Liwrdtnran Maske
M5 Power Mech Projects Limited ROP/DGMME/ 206,/2019
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MIVENG PLAN OF RIVER RED SAND MINE
Aren = 11600 He. on Sindh Sfver, Vilfage-Dbaer,
__Teﬂﬂlﬂm Dvrrfet —hind (K5}

_——= =

Annual Rainfall
The averape annual rainfall of Bhind i 6683 mm. The spatial variation of the district is not too-
much. About 92% of the anmual rainfall is reeeived m the south-west monsoen menths. On an
average there are 33 raimy days ina vear,

Muonth-wise Rainfall Data of Bhind District of last five years
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Whole mining Lease area of Dhanr-2 Sand Quarry is 11.680 ha and mining will be done i the
entite area. excluding Ramp arca and its periphery.

Maximnam depth of mining is 1.0 m.

At final stage lease ares is reclaimed by the river water in the riny season and the quarry is fully
coversd by the mineral sgain. So that desired quantity of 35040 cum will be casily replenished
over the granted area duc to the above factors,

The propes concem is taken that no squatic body or indirectly is affected by the mining activity

Replenishment of sand

The: Mining Plan is prepared in such 2 way that the mine pit will b opened from downstresm
side in such fashion that they provides avenue for utmost deposition of sand. These pits would
b reducing veloeity of the water flow carrying sediments from upstream during moonsson - to
replenish the pits with sand . It is expected that this plan wouold lead for anmunl mpmmﬂ.{ of
extracted quantity of sand dusing the normal mins ‘monsoon. Average monsoon is aboul
Go8 Imnvvesr in Bhind Distres

Consequence of replenishment
Based om the above groupds it i2 envisaged that the quantity extracted during premonsoon shall
be replenished during monsoon. i, ¢, July to September every year provided stept liance of

e B SHTY il = -—
Lessee/Applican: f45] Nitesh Llwnfonran Maske
M5 Power Mech Projects Limited RGP DGMME/206/2019
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MINING PLAN OF BIVES BED SAND MikE El%%ﬁ/
Argr - LLGED M or Sindl Siver, Wirege-Diveur,
the rlllr:ai amel periodic relense of water from the weservains Tocnted upslmm (i Imm 10 Ca Iy

the load and deposit it m the trapesites and or send extraction pits, which may alow the

- ddiomal extaction of about 189 s=nd.

In mutshell. it i mentoned that the volome of sond removed during excavation shall be

replenished during monsoan. The production capacity 25 quoted in the Mining Plan, It sould be

reasonable 1o bring up that the capacity (a5 per-Mining Plan) may be allowed for EVETY SE500,
& from October 10 pre-muonsoon perod.

Conclasion

The Sindh River in the quarry-lease aren in mahare stage therefore there is every possibility that
whatever quantity of sand semoved from the river bed would be replenished during the rainy
season depending upon the quantum of remfall. Approximarely 100 percent of this wag replaced
by natuel provesses. The mend was observed Sindh River gained more sand that it lost At
places where the smaller river join the larger river the mate of deposition becorne much more, In
such case ahic the amount of sand extzacted manaally would be replenished by the erosion cyobe
of the river during the ramy season_ In the matare stage the fiver aozally becomes graded due

o which what even quantity of sand is trarsported in that part of the river bed where the velocity

i suddenly reduced. Sand removed from the Sindh River is replemszhed a1 8 constane rae,

“beeanse rver at the quarry tease area in matuse stage which is favesable stage for replenishment

The district receives high rainfall mostly durmg fuly to September which will beteads to 1he
depositon of the sufficient quantity of the sand every year within the old warking aren. Sindh
River i3 11" Order River so it is an ocean of sand. Hence it is conclsded that the annusl
priduction capscity which will be excivated ai the QL area will be replenished easily

Year wise production & replenishment

\

Crealogical m;m:"ﬂ Proposed | Replenishment of
Areain | Depthin | Reserve in ﬁ!ﬂﬁ!ﬂ Hand
LR m? {meter] | cubic meter AvE. i cubie in cwbic meter
) | DRI er () ()
» (meter) i
latyear | 62300 | 2.0m 124400 1.0m 35040 35040
2o year | 62200 | 2.0m. | 124400 | 1.0.m 35040 35040
34 Year | 62300 | 2.0m 123400 1.0 m 35040 35040

In the Dhaur-2 sund deposit only 1.0 m thickness of sand 35040

for- menlogical
reserve, so it is easily replenished ot the time of monsoon

Lessee/Applic ant 5] Mile .a.'m-:mr:m:' Maske
M5 Power M ach Prajects Limited ROP LMM P 2062015
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SURFACE PLAN

DHA. «UR-Z SAND MINE
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POET BORES0ON CROSE SECTION OF THE LEABE AREA
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MILESH EAMANRAD MASKE
{Revogabard Chualifipd. Percal

EHOOMI ENVIROTECH FYTLTIL

RHOFAL (M.P).
AFFLICANT
FIWER MECH FROSECTE 1

LT_l Eillrrinn.l.'d Quarry

h—# Slld
E Approsch Boed

E River Bank

@ MEL
E Contour Line
@ Blacked Area

ﬁ Wadir Logped Area

FRODUCTION PLAN

DHAL'R-Z SAND MINE

T S e T |

AREA - 11680 HA

VILLAGE DHALR, TEHSIL MIHDNA

DESTRICT - BHING (M. ™,
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ﬁgﬂy State Environment Impact Assessment Authority, M.P.
N and Climate Change, Government of India)

Environmental Planning & Coordination Qrganization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us hitp:/anw.mpseiaa.nic.in
Email : mpseiaa@gmail.com
Tel.: 0755 - 2466970, 2466859
Fax:0755-2462136

No: YUK isEINAY

To. Date:;gu-f)X'r{)"’af“

7 Power Mech Projects Limited,
Krishna Pravin Kota Executive Director
R/o Flat No. 248 Sector-2,Sakti Nagar,
Habibgang Bhopal MP-462024

Sub:- Case No0.4202/2015: Prior Environment Clearance
methad) in an area of 11,680 ha. for produclion cap
245, 246, & 251 at Village-Dhour, Tehsil-Mihona, District-Bhind (MP)
Panchyat Parayach, Tehsil-Lahar, District-Bhind MP Regarding tran
name of Power Mech Projects Limited,Krishna Pr
No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-462024.

The case was discussed in 597" SEIAA meeting dld 17.02.2020 and

for Sand Quarry (Open cast manual

acity of 35,040 cum/year at Khasra no.-
by Sarpanch Gram
sfer of EC in the

avin Kota Executive Director Rfo Flat

it has been recorded

thal s
(1) " jt was noted thal the PP had apphed in Form-l for Prior Enwranmental Clearance of 11.680 ha  for
produclion capacily of 35040 cum/year 4l Khasra no -245. 246, & 251 at Village-Dhour, Tehsil-Mifiona,
Districl-Bhind MP by Sarpanch Gram Panchyat Parayach, Tehsil-Lahar, District-Bhind MP.
(2) The Prior Environmental Clearance letter was issued SEIAA vide L.No. 1834/SEIAA/18 dtd.1.3.2018 in the

name of " Sarpanch Gram Panchyat Parayach, Tehsil-Lahar, District-Bhind MP .

{3} it is noted that PP has req
amendment in the Prior EC letter by chan
Projects Limited,Krishna Pravin Kota Executive Director Rfo Flat No.

Nagar,Habibgang Bhopa
District-Bhind MP. "

vested vide no PMPL/MD/BHOPAL/BND/19-20/050 did 10.2.2020 to make
ging the name of PP of the mining project namely " Power Mech
248 Sector-2,Sakti
| MP-462024.." in place of Sarpanch Gram Panchyat Ajnaar, Tehsil-Lahar,

(4)

It is noted that in support of his request the PP has submitied the following documents

i, No objection letter of previous Project Proponent (to whom prior EC was granted) for transfer of prior
EC in the name of Power Mech Projects Limited,Krishna Pravin Kota Executive Director R/o
Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-462024.

Notarised affidavit of Sarpanch Gram Panchyat Parayach, Tehsil-Lahar, District-Bhind
" mentioning thal no legal action/ credible action has been inilialed against the mine till date and
cormmitment to comply all the standard and specific conditions stipulated in the prior EC issued

Copy of Prior EC sssued by SEIAA wide letler No. 1834/SEIAA/18 dtd.1.3.2018.

iv. Copy of Environmental
Exect

Management Plan of Power Mech Projects Limited,Krishna Pravin Kota
tive Director R/o Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-

v. Copy of Approved Mining Pilan with Replenishment Plan of Power Mech Projects

Limited,Krishna Pravin Kota Executive Director Rfe Flat No.
Nagar,Habibgang Bhopal MP-

248 Sector-2,Sakti

Case ng 420212015

A Copy of Envirenmental Clearancetit any) Uploaded in XGN on 10022020 10:17:47 Trom TP No: 15734 168.249,

B. 130506-Ms Power Mech - Projects Limited (Dhaur -2 Sand Mine - 1168 Heetare), Bhiod aceepts the LEGAT respunsibiliny

and undertakes that the furnished information is CORRECT & ACCURATE, ‘
Scanned by CamScanner
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i C.L:j}!{"” 07 200Ve it seems that PP has SUOIMeT adeguale documents B mthe e cliaoage i the nare of B as
per £18 Notilication 2006 (£:a-1 1) Henge poor EC assued SELA ont ¢
Panchyat pi?_f'-"-'}'i?t.‘h District-Bhind MP " s hewoby transfoned to Power Meeh Pr ofects Limited, Krishna Pravin
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ervronmental cledrance was intaty gronted Al concerned be informed accordingly.

I
1

i

'

PO the e of T Sarpancly Gram

Henc_e. it was decided to transfer the Prior EC in the name of Power Mech Projects Limited, Krishna
Pravin Kola Executive Director R/o Flat No. 248 Sector-2.Sakli Nagar Habibgang Bhopal MP with
the same terms & conditions under which the Prior Environmental Clearance was inttially granted,
and for the same production capacity and validity period.
’ ‘" ;\M't
L/L\JLL" e ‘
(Jitendra Singh Raje)
§ Mentber Secretary

Endt No. / SEIAA/2020 Dated .

Copy to:-

1. Principal Secretary, Department of Environment, Government of Madhya Pradesh, Mantralaya,
Bhopal. _

2. Member Secretary, SEAC, Research and Development Wing Madhya Pradesh Pollution Control
Board, Paryavaran Parisar, E-5, Arera Colony Bhopal-4620 16

3. Member Secretary, Madhya Pradesh Pollution Control Board, Paryavaran Parisar, E-5. Arera
Colony, Bhopal-462016
Colleclor, District Bhind, M. P.
Divisional Forest Officer, District Bhind, M. P,
|.A. Division, MOnftoring Cell, MoEF& CC, Gol, Indira Paryavaran Bhawan, Jor Bagh Road, New
Celhi- 110 003.

7. Director (S), Regional office of the MOEF, Western Region, Kendriya Paryavaran Bhawan, Link
Road No. 3 Ravi Shankar Nagar, Bhopal-462016

8. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills. Bhopal -

462002.
9. District Mining Officer, District Bhind, M. P,
10. Sarpanch Gram Panchyat Parayach, District-Bhind (M.P).

11.DEO, SEIAA for upload website, /
12. Guard file f
f
(Or. Sanjeev Sachdev)
Officer-in-Charge
Case no 420212015 % ) ot 3 i

A. Coupy of Envivonmental Clearance(ifany) Uploaded in XGN on 19/02/2020 10:17:47 from 1P No: 157.34.168.249.
B. 130506-Mis Power Mech - Projeets Limited (Dhaur -2 Sand Mine - 11.68 Heetare), Bhind nceepts the LEGAL responsibility

and undertakes that the furnished information is CORRECT & ACCURATE.
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To,
Sarpanch
Gram Panchayat, Parayach,

Tehsil - Mihona & District — Bhind (M.P.)

Case No. 4202/2015, Prior Environmental Clearance for _ﬁ‘:ﬁ&ﬁ?@uarry (Opencast
Manual Method) in an area of 11.680 ha. for production capacity of 35 040 cum/year

State Environment Impact Assessment Authority, M.p.
' (Government of India, Ministry of Environment & Forests)

~ Environmental Planning & Coordination Organization
’ Paryavaran Parisar, E-5. Arera Colony
Bhopal-4620 16

visit us-bttp: //wiw,

TEeJ;,O-?

198

at Khasra Nos. 245, 246 & 251 at Village-Dhour, Tehsil-Mihona, District-Bhind (MP)

Sarpanch, Gram Panchayat, Parayach, Tehsil Mihona, Dfstrict,_lBhind (MP).

The case was discussed in 469" SE|AA meeting dtd 16.02.2018 and it was recorded
that....... '

ﬁ—_____'_%_“““—*h-———-———_‘_‘—‘—-————ﬁ—___m_________ §
Case no.4202/2015 ) i 2

" T ued fo M/s E_éfe’em Infrabuitd Put. Ltd., Shri Kailash Chandra Gupta, Sub
Letter No. 56714 dtd. 10.03.2017 and corrigendum no. 180 did 10.04.2017 for an area of 11.680
ha. at Village - Dhour, Te_h;;ﬂ - Mihona, District — Bhind (MP),

As per New Sand Mine Policy 2017, Minera/ Resources Department, Govt of M.P. has
allotted/transferred non-operational sand mines to gram panchayat/ focal body vide letter No. F-18-
26/2017/12/1 dated 71.01.2018 and modification fetter No. F-19-26/2017/12/1 dated 9.2.18. pp
(Gram Panchayat, Parayach, Bhind) has requested Collector, Bhind to make amendment in the
Prior EC letter by changing the name of PP of the min?ng project in the name of Gram Pancha yat,
Parayach, Bhind. The above application has been forwarded by Mining Division of Collector
Office, Bhind to SEIAA for transfer of prior EC in the name of Gram Panchayat, Parayach, Bhind
vide letter no. 4427 dtd 22. 01.20718. :

PP (Gram Panchayat, Parayach, Bhind) has submitted the following documents in support of his
request: :

1. Application of Sarpanch, Gram Pancha yat F;ara yach, Bhind for transfer of Prior EC in favour
of the Gram Pancha yat Farayach, Bhind.

2. No objection letter of brevious Project Proponent (to whom prior EC was gran ted) for transfer
of prior EC in the name of Grani Pancha vat Parayach, Bhind

3. Notarised affidavit of Sarpanch/Secre!ary, Gram Panchayéﬁ‘ Parayach, Bhind menfioning
' that no legal action/ credible action has been iitiated against the mine i date and
commitment fo comply all the standard and specific conditions Stipulated in the prior EC

&
4. Lease transfer order issued by Office of Collector (Mining Division) to Gram Panchayat,

Parayach, Bhind vide letter No, 4427 did 22.01.2018,

5. Copy of Prior EC issued by MPSEIAA vide letterino. 551 4 dtd. 10.03.2017 and corrigendum
no. 180 did 10.04.2017.

6. NOC of ‘Srare Mining Corporation for transfer of EC in the name of Gram Panchayat, vide
letter no ¥ /2017—15 /1069 dated 13.2.2018.

follows:=

11, Transferabff:‘!y of Environmental Clearance (EC)

| of 2

he prior EC was jss
Lessee, M/s M.P. State Mining Corp. Ltd, P-4, L af Bahadur Nagar, Durgapura, Jaipur (Raj ) vide~




A

A prior environmerital clearance granted for a specific profect or activity to an applicant may be transferred during .its
validity to another legal person entitled fo undertake the project or activity on application by the transferor, or by the
transferee with a written ‘rio objection” by the transferor. to, and by the regulatory authority concerned, on the same
terms and conditions under which the prior environmeéntal clearance was initially granted, and for the same validity
period. No reference to the Expert Appraisal Committee or State Level Expert Appraisal Commitiee concermed is
necessary in such cases =S

- After detailed discussions on the MoEF&CC Notification regarding transferabifity and perusal of the
above information, it has been decided to transfer the Prior EC issued on 10.03.2017 and
corrigendum dtd 10.04.2017 in favour of Sarpanch Gram Panchayat, Parayach, Bhind in the
place M/s Esteem Infrabuild Pvt. Ltd., Sub Lessee, M/s M.P. State Mining Corp. Ltd., Shri Kailash
Chandra Gupta for Sand Quarry in (Opencast Manual) in an area of 11.680 ha. for production
capacity 35,040 m’/year at Khasra nos. 245, 246 & 251 at Village - Dhour, Tehsil - Mihona, District
~ Bhind (MP) on the same terms & conditions and validity period under which the prior
environmental clearance was initially granted. Copy to PP and afl concernied..

Hence, the Prior Environmental Clearance issued to M/s Esteem Infrabuild Pvt. Ltd.,
Shri Kailash Chandra Gupta, Sub Lessee, M/s M.P. State Mining Corp. Ltd., P-4, Lal
Bahadur Nagar, Durgapura, Jaipur (Raj.) vide letter no. 5514 ditd. 10.03.2017 for
Sand Quarry (Opencast Manual) in an area of 11.680 ha. for production capacity
35,040 m3/year at Khasra nos. 245 246 & 251 at Village - Dhour, Tehsil - Mihona,
District — Bhind (M.P) is hereby transferred to Sarpanch, Gram Panchayat,
Parayach, Tehsil-Mihona, District — Bhind (MP) on the same terms & conditions and

- validity period under which the prior environmental clearance was initially granted.

(P. Narahari)
» ale : _ Member Secretary
Endt No,;'z 5 seiaars Datedt I+ 3% -
Copy to:- : : :
1. Principal Secretary, Department of Environment, Government of Madhya
Pradesh, Mantralaya,*’Bhopal, ‘

2. Secretary, SEAC-Il, Research and Development Wing Madhya Pradesh
Pollution Control Board, Paryavaran Parisar, E-5. Arera Colony Bhopal-
462016

3. Member Secretary, Madhya Pradesh Pollution Control Board, Paryavaran
Parisar, E-5, Arera Colony, Bhopal-462016.

\ 4~ Collector, District - Bhind, M. P.
" 5. Divisional F_orest Officer, District - Bhind, M. P.

6. I.A. Division, Monitoring Cell, MoEF& CC, Gol. Indira Paryavaran Bhawan, Jor
Bagh Road, New Delhi- 110 003.

7. Director (S), Regional office of the MoEF, Western Region, Kendriya
Paryavaran Bhawan, Link Road No. 3 Ravi Shankar Nagar, Bhopal-462016.

8. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera

Hills, Bhopal — 462002,
9. District Mining Officer; District - Bhind, M. P.

10. M/s Esteem Infrabuild Pvt. Ltd., Shri Kailash Chandra GuptaTSub Lessee, M/s
M.P. State Mining Corp. Ltd., P-4, Lal Bahadur Nagar, Durgapura, ‘Jaipur
(Raj.).

11.Data Entry Operator, SEIAA for upload on website.

12.Guard file ; . E\' wo-‘m P

(Dr. Sanjéev Sachdev)
Officer-in-C harge

Case no.4202/2015 ' 2 of2
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Annextexe I

State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us htip://mwww.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 - 2466970, 2466859

Fax:0755-2462136

No: JA 1A isenw AU
Date : ﬂpjé Rﬂ" A)Z»

To,
Power Mech Prc; >cts Limited,
Krishna Pravin Kota Executive Director
Rio Flat No. 248 Sector-2,Sakti Nagar,
Habibgang Bhopal MP-462024.

Sub.: Case No.4202/2015: Prior Environment Clearance for Sand Quarry (Open cast manual
method) in an area of 11.680 ha. for production capacity of 35,040 cumlyear at Khasra
no.-245, 246, & 251 at Village-Dhour, Tehsil-Mihona, District-Bhind (MP) by Power
Mech Projects Limited,Krishna Pravin Kota Executive Director R/o Flat No. 248
Sector-2,Sakti Nagar,Habibgang Bhopal MP-452024.

Ref. : Your letter nil dated 15.06 20

The case was dicussed in 622 SEIAA meeting dated 19.06.20 and it was recorded that ... ... ...

The case was dicussed in 597 SEIAA meeling dated 17.02.20 and it was recorded that
In context of above it seems that PP has submittod adequate documents to make the change in the
name of PP as per EIA Natification 2006 (Para-11) Hence, prior EC issued SEIAA ont 03.2018 in
the name of * Sarpanch Gram Panchyat Farayach Distric t-Bhind MP * is hemby transfersd (o
Power Mech Projects Limited,Krishna Prsvin Kota Executive Director R/o Flat No. 248 Sector-
2,Sakt Nagar,Habibgang Bhopal MP.". for Sand Quarry in an arva of 11.680 ha. for production
capacily of 35040 cumiysar st Khasra no 245 245 & 251 &t  \Village-Dhowr, Tehsi-Mihona,
Districl-Bhind (MP) on the same terms & congtons and veldiy penod undar which the prior
environmental ciearance was inially granted. All concerned be informed accordingly.

As per above decision, the prior EC was transferred to Power Mech Projects

Limited Krishna Pravin Kota Executive Director Rlo Flat No. 248 Sector-2,Sakti

Nagar,Habibgang Bhopal vide lstter No <458/SEIAAZZ0 dated 18.02.20. PP has

requested vide letter dated 15.08.20 alongwith approved revised mining plan to consider
change in configuration for above sand mining zs per revised mining plan submitted by him.

After discussion, the request of PP has baen considered as per provision given in following
clause 7(ii) (b)- Prior Environmental Clearance (EC) process for Expansion or
Modernization or Change of product mix in existing projects of EIA notification 2006:-

“Any change in configuration from the envir rmental tlearance conditions duting execution of the
project after detailed engmeenng shail b= exempt from the requirement of environmental
clearance, if there is no change in production snd poilution load. The project proponent shall inform
the Ministry of Envimnment, Forest and Clirrate Change 7 State Level Environment Impact
Assessmien! Authonty and the concemed St.'c Pollution Contlrol Board*

In context of above, the mining shall be carried out strictly as per the approved
revised mine plan subject to no change in sanctioned production capacity and
pollution load in accordance with the Sustainable Sand Mining Management
Guidelines, 2016 and Enforcement & Monitoring Guidelines for Sand Mining, 2020
issued by the MoEF&CC, Gol ensuring that the annual replenishment of sand in the
mining lease area is sufficient to sustain the mining operations at le rescribed
in the mining plan.

(Tanwi tyat) ™
Member Secretary



Endt No. I SEIAA/20 Dated:
Copy to:-

1. Collector, District Bhind (M. P.)

2. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills,
Bhopal — 462002.

3. District Mining Officer, District Bhind (M. P.).

4. Guard file. /

(Dr. Sanjeev Sachdev)
Officer-in-Charge



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 195

Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Fresh CONSENT NO: *** PCB ID: 130506
Outwar d N0:99915,24/02/2020 Consent No:AW-51206
To,
The Occupier,

M/s. Power Mech - Projects Limited (Dhaur -2 Sand Mine - 11.68 Hectare), Bhind,
Kh. no. 245,246,251, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.),

City : Dhaur,

Tal : Mehona, Dist : Bhind, (M.P.)

Subject: Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Consent to Operate Application Receipt No. 999270 Dt. 22/02/2020 and last communication received on
Dt.23/02/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing
rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/01/2021, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS .-

a. Location: Kh. no. 245,246,251, Village — Dhaur, Tehsil — Minona, Distt. - Bhind (M.P.)
b. Mining Lease area: 11.680 ha
c¢. Product & Production Capacity:
Product Qty / year
Mining of Sand 35,040 Cubic Meter Per Year

Note:- 1) For any change in above mining lease area, production capacity PP shall obtain fresh consent from the Board.
2) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 17/2019 (CZ)on dated
26/11/2019 and in OA 360/2015 (PB) and in OA 360/2018 (PB) pertaining to sustainable sand mining.
3) The mine will operate with valid lease agreement and as per Environmental clearance transferred by MPSEIAA letter

no 4458 dated 18/02/2020

The Validity of the consent is up to 31/01/2021 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto:-

1. District Mining Officer, (Mining Section), Collector office, Bhind Dist. Bhind (M.P.) for information.

2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Gwalior (M.P.)

€ mvtn ron T @Pﬁ

[ JEJEE L

e-Signed On 24/02/2020 17:28:10 R.S. KORI

(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # AEL203TU3S

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:1/6



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 196

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
1. The daily quantity of sewage at out fall of the unit shall not exceed 0.20 KL/day

2. Sewage Treatment :- The applicant shall provide septic tank and soak pit around 100 meter away from the bank of the
river and maintain the same properly to achieve following standards-

pH Between 55-9.0
Suspended Solids Not exceed 100 mg/L.
BODs Days 27 °C Not exceed 30 mg/l.
COD Not exceed 250 mg/1.
Oil and grease Not exceed 10 mg/l.

3. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

4. Recording of Monitoring Activities & Results-
1. The applicant shall make and maintain online records of all information resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as
follows:

(i) The date, exact place and time of sampling

(ii) The dates on which analysis were performed

(iii))Who performed the analysis?

(iv)The analytical techniques or methods used and

(v)The result of all required analysis
iii. If the applicant monitors any Pollutant more frequently as is by this Consent he shell include the results of such
monitoring in the calculation and reporting of values required in the discharge monitoring reports which may be prescribed
by the Board. Such increased frequency shall be indicated on the Discharge Monitoring Report Form.
iv. The applicant shall retain for a minimum of 3 years all records of monitoring activities including all records of
Calibration and maintenance of instrumentation and original strip chart regarding continuous monitoring instrumentation.
The period of retention shall be extended during the course of any unresolved litigation regarding the discharge of pollutants
by the applicant or when requested by Central or State Board or the court.

5. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

6. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

7. Disposal of Collected Solid waste-

Solids, dirt, silt or other pollutant separated from or resulting from treatment shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water Any live fish, Shall fish or other animal collected or
trapped as a result of intake water screening or treatment may be returned to eaters body habitat.

8. Prohibition of By pass system of treatment facilities-

The diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms
and conditions of this Consent in prohibited except :

i. where unavoidable to prevent loss of life or severe property damage, or

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

Consent No:AW-51206

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:2/6




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 197

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

9. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

Additional Water condition:-
Mine management should provide toilets for labors.

Consent No:AW-51206

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:3/6



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 198

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis: The Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated:
16/11/09. Some of the parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 ng/m3 24 hrs. basis)

c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 ug/m3

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m?

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 ug/m3

2. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

3. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

4. Approach roads shall be made pucca to control the fugitive emissions of particulate matter generated due to transportation
and internal movements.

5. PP shall take effective steps for extensive tree plantation of the local tree species for general improvement of
environmental conditions.

Additional Air condition.:-

1) Mine management shall provide pucca road for material transportation

2) Mine management shall not use village road for transportation and define evacuation plan.

3) Mine management shall provide fugitive emission control arrangements.

4) The vehicle used for the transportation of sand shall be PU certified and shall be properly maintained to reduce the noise.

Consent No:AW-51206

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:4/6



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 199

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

1. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

2. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new
Owner/partner/Directors/proprietor should immediately apply for the same.

3. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

4. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act/ Rules.

5. Balance consent/authorisation fee, if any shall be recoverable by the Board even at a later date.

6. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

7. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

8. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

9. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Additional condition.:-

1. If the stream is dry, the excavation must not proceed beyond the lowest undisturbed elevation of the stream bottom,
which is a function of local hydraulics, hydrology, and geomorphology

2. The mine management shall ensure the conservation of river ecology & its Natural course. Established water
conveyance channels should not be relocated straightened or modified.

3. Tree plantation shall be carried out in open area available along the bank of River to conserve its Natural course.

4.  The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level. No in
stream mining shall be done.

5. The mining activity shall be done manually. Mining will be done with the help of spade, basket & shovel by lifting &
loading the sand in small trolleys .No dumper/trucks shall be used. Heavy vehicles shall not be allowed on the banks
for loading/transporting of sand.

6.  The sand shall be transported by small trolleys up to the Mineral stacking yard. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity.

7.  Transport vehicles will be covered with taurpoline to minimize dust/sand particle emissions. Vehicular emissions
should be kept under control and regularly monitored for compliance of emission norms. Vehicles used for
transporting the mineral should be covered with tarpaulins and optimally loaded.

8. After mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

9. Mine management shall submit the annual replenishment plan.

10. The mine Management shall submit environmental statement for the previous year ending 31st March on or before
30th September every year to the Board.

11. The mine Management shall comphpRgehall eaé levhad@ cts/Rules, directions, guide lines issued by

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:5/6




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 200

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

MoEF/CPCB/MPPCB from time to time as required and, if applicable.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 , The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
renewal purpose you shall have to make an application to this Board through XGN at least Six months before the date of
expiry of this consent/authorisation. The applicant without valid consent (for operation) of the Board shall not bring in to use
any outlet for the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

E:_. .;':r--'-'1-l.T-ﬂ:ll-'.:’%'!.'-f.!I E; 9

Lo lita baw m 0 Aadbuiae

e-Signed On 24/02/2020 17:28:10 R.S. KORI
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # AEL203TU3S

Consent No:AW-51206

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: 6/6




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 2()1

Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Renewal CONSENT NO: *** PCB ID: 130506
Outward No0:101951,02/02/2021 Consent No:AW-52912
To,
The Occupier,

M/s. M\s Power Mech - Projects Limited (Dhaur -2 Sand Mine - 11.68 Hectare), Bhind,

Kh. no. 245,246,251, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.),City : Dhohar,
Dist : Bhind, Tal : Mehona, SIDC : Not In SIDC, Latitude : 26.1443 Longitude : 78.4815

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1056544 Dt. 29/01/2021

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing rules
therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/01/2022, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-
a. Location: Kh. no. 245,246,251, Village — Dhaur, Tehsil — Minona, Distt. - Bhind (M.P.)

b. Mining Lease area: 11.68 ha
c¢. Product & Production Capacity:
Activity / Product Qty / year
Mining of Sand 35,040 Cubic Meter Per Year

Note:- 1) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 10/2020 (CZ) on dated 01/06/2020, OA
09/2018 on dated 12/06/2020, NGT OA 17/2019 (CZ)on dated 26/11/2019 and in OA 360/2015 (PB) pertaining to sustainable sand
Mining.
2) Mine Management shall ensure that the mine shall operate with valid mining lease and valid Environmental Clearance.
3) Mine management shall complied with the Enforcement & Monitoring Guidelines for Sand Mining issued by MoEF&CC on
January 2020

The Validity of the consent is up to 31/01/2022 and has to be renewed before expiry of consent validity. Online application through

XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto:-

1. District Mining Officer, (Mining Section), Collector office, Bhind Dist. Bhind (M.P.) for information.

2. Director, Geology & Mining Khanij Bhawan 29-A, Arera Hills, , Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Gwalior (M.P.)

B irding i ;-._- J,é:f*f -'ha;-"!a'::r?
e-Signed On 02/02/2021 19:13:04 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV #50HG3YAGEN

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:1/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 202

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
1. The daily quantity of sewage at out fall of the unit shall not exceed 0.60 KL/day

2. Sewage Treatment :- The applicant shall provide septic tank and soak pit around 100 meter away from the bank of the
river and maintain the same properly to achieve following standards-

pH Between 55-9.0
Suspended Solids Not exceed 100 mg/L.
BODs Days 27 °C Not exceed 30 mg/l.

COD Not exceed 250 mg/1.

3. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

4. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

5. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

6. Disposal of Collected Solid waste-

Solids, dirt, silt or other pollutant separated from or resulting from treatment shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water Any live fish, Shall fish or other animal collected or
trapped as a result of intake water screening or treatment may be returned to eaters body habitat.

7. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

Additional Water condition.:-

Mine management should provide toilets for labors.

Consent No:AW-52912

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:2/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 203

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. Ambient air quality at the boundary of the mining lease shall be monitored and reported to the Board regularly. The
Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated: 16/11/09. Some of the
parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 ng/m3 24 hrs. basis)

c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 ug/m3

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 ug/m3

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 ug/m3

2. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

3. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

4. Mine management shall submit evacuation plan for the transportation of sand.
5. PP shall take effective steps for extensive tree plantation of the local tree species along the evacuation route for general

improvement of environmental conditions.

Additional Air condition.:-

1) Mine management shall not use village road for transportation.
2) Mine management shall provide fugitive emission control arrangements.
3) The vehicle used for the transportation of sand shall be PU certified and shall be properly maintained to reduce the noise.

Consent No:AW-52912
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony 204

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

1. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

2. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new
Owner/partner/Directors/proprietor should immediately apply for the same.

3. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

4. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act/ Rules.

5. Balance consent/ authorisation fee, if any shall be recoverable by the Board even at a later date.

6. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

7. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

8. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

9. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Consent No:AW-52912
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony 205

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

Additional condition.:-

1. Tree plantation shall be carried out in open area available.

2. The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level.

3. The mining activity shall be done as per environmental clearance.

4.  The sand shall be transported by small trolleys up to the Mineral stacking yard. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity.

5. Transport vehicles will be covered with taurpoline to minimize dust/sand particle emissions. Vehicular emissions
should be kept under control and regularly monitored for compliance of emission norms. Vehicles used for
transporting the mineral should be covered with tarpaulins and optimally loaded.

6.  After mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

7. Mine management shall submit the annual replenishment plan.

8. The mine Management shall submit environmental statement for the previous year ending 31st March on or before
30th September every year to the Board.

9. The mine Management shall comply with all the relevant Acts/Rules, directions, guide lines issued by
MoEF/CPCB/MPPCB from time to time as required and, if applicable.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 , The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
renewal purpose you shall have to make an application to this Board through XGN at least Six months before the date of
expiry of this consent. The applicant without valid consent (for operation) of the Board shall not bring in to use any outlet for
the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

NTLET

E_. Seraing ."‘::-:[-.'Il.-'a' fj,é;/.(._,_,! .n:.-.,;,q,-;':r?
I':f'

[ ar: m FF Amidbuiae

e-Signed On 02/02/2021 19:13:04 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV #50HG3YAGEN

Consent No:AW-52912

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:5/5
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aKhanipFrnt Mining Plan
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MAME:

FATHER MAME;
ADDRESS:

DISTRICT:

QP NAME

ROQF ADDRESS

RGP REGISTRATION
VALID UP T
MORILE MO

MINING PLAN FOR DHAUR-3 RIVER SAND MINE (QUARRY LEASE)

M 10
MP SUBMISSION DATE
SUBMITTED AT
VILLAGE

DISTRICT

TEHSIL

HMINERAL

KHASRA MO

ARER

PROPOSED PRODUCTION:

STATE

LEASE PERIOD
SARCTION ORDER NO.
SANCTION ORDER DATE

P 30485

: 23/05/2020
: Directorate

: DDHOHAR
1 BHIND

: MIHOMNA

: Sand

L 247, 290
15.8500 HECTARE

Bl

~PROPOSED MINERAL PRODUCTION DETAILS..—

-

T e e

- —

T i

YEAR |FIN.YEAR _ |[PROD. OTY. |UNIT

YEAR-1/2020-2021 44550 | CUBIC METER
YEAR-2/2021-3032 (44550 CUBIC METER
YEAR-3|2022-2023 144550 lcuBIC METER
YEAR-4|2023-2024 D CUBIC METER
[VEAR-52024-2025 0O |cuBtc METER
[TOTAL PRODUCTION 1133650 CUBIC METER

m— T

I MP
1 3 Yaar

1 BAh

1 01/02/2020

T I R T e T T T T T e el T ok T

SUBMITTED UNDER RULES 42 OF MPMMRE, 1996 FOR APPROVAL OF QUARRY LEASE

LESSEE:

POWER MECH PROJECTS LIMITED

BHOPAL

i EEES

SHREE HRISHMA PRAVEEN KOTA
PLOT MO.-77F JUBLI INCLAVE BEHIND HITEX, MADHPUR, HYDERABAD, TELANGANSA

PREPARED BY:

! NILESH LAXMANRAD MASKE

: BHOOMI ENVIROTECH PVT. LTD,
i ROQP/DGMMP 206,/ 2019
t15/01 /2024

LOESRFI32TE

E~7/133, R.K. TOWER, ARERA COLOMY, BHOpPAL

== =

=

207



208

MINING I:’!L..ﬁl"~h:;nwF ot

SUBMITTED AS PER THE PROVISIONS OF RULE 12 (1) OF MADHYAPRADESH SAND
(MINING, TRANSFORTATION, STORAGE AND TRADING) RULE, 2019

DHAUR-3 RIVER SAND MINE
AREA - 15.850 Ha, KASHRA NO — 247, 290
VILLAGE - DHAUR, TAHSIL = MIHONA,
DISTRICT — BHIND (MADHYAPRADESH)

a

APPROVED
-.'
APPLICANT ]
POWER MECH PROJECTS LIMITED @avipgy & Wining

AUTHORIZED PERSON - SHRI KRISHNA PRAVEEN KOTA
FLOT NQ. 77 JUBL! INCLAVE BEHIND HITEX, MADHPUR
HYDERABAD, TELANGANA

TYPE AND CATEGORY OF MINE - OPEN CAST

PREPARED BY

NILESH LAXMANRAO MASKE
RECOGNIZED QUALIFIED PERSOMN
(REGD. NO. RQP/DGMMF/206/2019)

; BHOOMI ENVIROTECH PVT. LTD.
E7/133, RK.TOWER, LLR SOCIETY ARERA COLONY,
BHOPAL (MADHYA PRADESH) - 462039
E-mail - info.bhoomienvirotechi@gmail.com, Phone No, 6232872151
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CONSENT LETTER

The Mining Plan of Dhaur-3 Sand Mine, Villuge Dhaur has been prepared by
Shri Nilesh Laxmanroo Maske, the ROP of Bhoomi Envirotech Put. Lid., (ROP
No RQP/DGMMES 206/ 2019) under Madhye Pradesh Minor Mineral Rules,
1996 for approval The lease hold area is located in Village- Dhaur, Tehsil -
Mihona, District - Bhind, M.P. coverifg on area of 15 850 ha.

The Director Geology and Mining, Maodhya Pradesh /eompetént Authority (s
hereby requested to make further correspondence regarding this Mining Plan
wiath the person and address mentioned belows-

NILESH LAXMANRAO MASKE
Recognized Qualified Person
[RQP NO. ROF/DGMMP/206/2019) &
BHOOMI ENVIROTECH PVT. LTD.
E7/133, R.K. Tower, LLR Society Arera Colony —
Bhopal (M.P.)
c E-mall - info.bhoomienvirotechi@gmail.com
Phone No. 6232872151

An undertaking in this regard & being submilted that the Mining Plan so
prepared by the recoghized person isowith my knowiedge and consent and
shall be acceptable o me in all respects. | have cleardy understood. the
contents af the Mining Plaon and agree to implement,

w7

Applicant

Place: T Y iaf!«P

Dete: D114 DG 20 Krishne Praveen Kota

' fAuthorzed Parson)
Pawer Mech Ergfects Limied



CERTIFICATE FOR FULL CONSULTATION

This is to certify that the Mine Plan of Dhaur-3 Sand Mine village Dhaur of the
applicant Power Mech Projects Limited, Authorized Person - Krishna Pravesn
Kota, located in village- Dhaur, Tehsil - Mihono, District - Bhind of Madhya
Pradesh State eovering lecse hold areq 15850 hectare has been prepared by
Shri Miesh Locmanras Maske, the ROFP of Bhoomi Endrotech Put Lid, (ROP
Mo  RQP/DGMMP/ 206/ 20191, in full consultation awith me and I haie
understood s contents dand agree @ implement the saome in accordanss with

the loL

Dplicant

Date: 9 %3-05-20 Krishria Praveen Kota
{Authorized Person)
Power Mech Projects Limited

210
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CERTIFICATE OF COMPLIANCE AND CORRECTNESS

» Certified that the provisions of related Act and rdes have béen
considered in the Mining Plan of Dhair-3 Sand Mine village Dhatr area
of 15.850 hectare in village: Dhaur, Tehsii — Mihong, District- Bhind of
Madhya Pradesk State, which belongs to the applicant Fower Mech
FPrajects Limited, Authorized Person - Krishina Proveen Kofa.

o Certified further that the prowistons mentioned in Act Rules and
Regulations have beer considerad in the Mine Plan and wherever specific
permissions dre required, the applicent will approach to the conicermed
competent authorities mcluding D.G.M. 8. for the same.

= Thers iz no violation egainst provision of Rules, Regulations af MMRE,
1961 and thers is ne danger to human life.

Flace- Bhopal Nilesh arran Maske
Date 225 1o Bhoomi Envirotech Put. Ltd.
RQP No. - RQFP/DGMMP/ 206: 2019
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MENIMGE PLAN OF RIFER BEDF SAND MINE
Ared - 15050 ffa on Simdi Btver, Filloge-Ohgur,
Tehsit-Mifong, festrict ~Bhimd (P

INTRODUCTION

Madhys Pradesh State Mining Corporation Limited, Government of Madbya
Pradesh has issued LOI to Mjs. Power Mech Projects Limited, Executive
Dhrector Shri Krishna Fraveen Hota having Postal Address Plot No. 77 Jubii
Enclave, Behind Hitex, Madhpur District Hyderabad, as successfully Bidder
through auction Process for entire Bhind District.

Accordingly. as per the provisiens of rule 12 (1] of Madbya Pradesh Minor
Mineral Sand [Mining, Sterage, Trading and Transportation) Rules 2019, the
mining plan of Dhaur-3 River Bed Sand Mine, arca 15.850 ha, village
Dhanir, Tehsil Mihona, District Bhind has been prepared for a periucl of 03
years with the sand p:mduc’u-:m !ﬁh“ _F._.-_,
to the competent authority for its 5:,;'..;-;"'&"" L

T

peat-and iz being submitted

Lessee/Applicent aray) 1 Nilgsh rierzo Maske
M5 Power Mech Prajects Linited ROPSDGMMP/206,/20109
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MINIRNT FLAN OF RIVER BED SAND (MINE
Area = TEASD Ha, on Sadh fiver, Village- (s
Tehsil-Mifrona, District <Ehind {4dF)

CHAFTER-1
GENERAL
| A. | Name of Applicant Mf:q Power Mech Projects Limited
| Executive Director - 8hri Krishna
Praxeen Kota
Address | Plot No. 77 Jubli Enclave, Behind |
I?}-Iitex, Madhpur, Hyderabad, |
| Telangans
Village
Tehsil
District P . Hyderabad
State = | Telangans
PIN code Ly E
| Phone 918980237770
|_'“?'E. Status of the Applicant | Company

C. | Mineralls) which are occurring | Sand |ordinary]
in area and which the applicant
intends to Mine

D. | Period of which mining lease is | For 3 YearE [.F-\-; pet the provisions
Eranted of rule @ of Muadhya Pradesh Sand
[Miming, Transportation, Storage
and Trading] Rals, 2019

LOI issued in favour of applicant
as successfully bidder  on

0102 2020
| E. | Name of RQF preparing the | Nilesh Laxmanrso Maske
' mining plan M (% Bhoomi Envirotech Pet. 4,
E-T7133, R, K. Tower, Arera
: Calony, Bhopal, M.P, i)
F. | Registration No. of Recognized |RQPI%GMMPIE"DF:,-‘EG]9 i
| Dualified Person or |
authorization of the state
! Eovernment,
hdaod : it s i
i
Lessoa/Applicant S . e

M/s. Power Mech Prajects Limited ROP/DGMME206/301 5



MINING PLAN OF RIVER SED SAND MINE
Arem - PEE50 Ha, an Eindh River, VHlagehour,
Tefian-Mikoho, Districd -fialnd [MP§

CHAPTER-2
LOCATION

State Madbra Pradesh

Distriet Bhind S

Taluka Mikona T
i Village | Dilasay d [
T—Eﬁﬁ'ﬁa 1 247, 290
Forest Range _,_Nn
"Forest Division/Circle | Ha
E_1_.t=_a|.=‘-uar area [hectares) 15850 Ha

i

s o N e T B T e e

:rf'i"liﬂ:hi:r the area is
irﬂcnrdad to be in forest
| |please specifly  whether
| protected, reserve abe.)

Ma, The area i nol recorded o be in forest,

. Ownership/Occupancy

Govt. ]s::_:td [Bhu-Jalj 15.850 Ha
Privaie land -
Farest land -

Existence of public Road/
railway  line, if any,
| nearby and approximate
distance

The ares iz 50 km from diatrict HQ Bhind.
Tehsil Mihona is 22 km from the l=ase area,

Toposhect Ko with
Latituwde/ Longitade

The ares notified for sand removal iz fB&ils in |
Surveyol India Toposhest No. 54 J/15 & 16 |
ZE14'3%. TO'N t0 26715699 &

| TR"EITATE to THR36.04°K

Land Use Pattern

(Forest, agricaltural,
grading, barren, cte.}

==i |
| The Sanctioned area 8 1585 ha in which |

| the area of sand réemoval is 7.73 ha only, |
| The sand removal area iz adjoin from the
| river hank, hence required area have been |
demarcated as restricted/ blocked. As per |
Guidelines, it i proposed 16 rémove only |
44550 cubic meter sand. |
The area under study I8 nen forest, nom |
apricualtural land.

Small shiubs and bushes are on the bank of
the riwer.

M Power Mech Projects Limited

i3]
RPN B 2006/ 2079
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MINING PLAN OF SUVER BER SAND HINE
Are - 15050 . on Sieath River, Vilkage-Dhou;
Tkl Mithiome, Barric -Bhing (R E)

The Khasra-wise detail of the applied leage nrea is as under:

e e = d e

Khasra | Area = Type of land
Na. {Ha) [Acres) |
287, 200 15,850 29.15 | Govt. Land (Bhu-Jal)

The Latitudes and Longitudes of boundary Points based on village
revenue map taken by DGPS are as under:

BE, No. _ LATTTUDE Fiu@?uns
A 26°156.00°N | 7B 4B36.04E
B 26°14'39.70°N | TR4820.49°F
c 26" TFA0.50'N | TEAB17.47TE
D | 36°156.82°N | 784828 05'E

Infrastrueture Facilities:

| Sr. [Avallable Facilitics | Village | Distance from the Ares !
Neo. 37
1. | Mearest Hailway | Bhind 50.0 km NE
Station
| 2. | District head quarter | Bhing 50 Km =
3. | Naticnal HighwaySH | - EH-45at 19.0km
4. | Nearest Forest | - | Bat present within 250 m radius
| 5. |Nearest River / Nala | Sindh | The area of sand removal is in |
L | | the bed of Siadb River |
- ! |

i

“ Ltws:r-'a:{pj::!;a?t_ D _,l';?.‘j P
M5 Power Mech Projects Limized ROEDGMME2 052015




MINING PLAN OF BIVER BED 84N MINE
Arey = [5E50 Mo on Siadh Biver, Willage-Dhowe,
Tl Miior, stk —Bhind (M P

CHAPTER-3

TOPOGRAFPHY AND GEOLOGY OF THE AREA

Briefly describe the general topography explaining whether it is a
land or hilly area and local geology of the mineral depeosit.

Topography:

The demarcated mining lease area exists in the bed of Sindh River. Sindh
river is Perennial source of water. The elevation of the area has recorded
and confirméd through DGPS. The maximum elevation obeerred 130m from
MEL and minimum elevation of 120m from MSL. The general ground slope
i3 towatds North ﬁir&:iinﬂ. The area is almost flat, devoid of vegetation.

Geology: :

Bhind district situated in the northern parts of Madhya Pradesh covers an
arca of about 4458 sq km. It falls in the Sarvey of Indis degres sheet
numbers 344, K and N between latitudes 25754 10 26948 N and longitudes
TE12 to TOI0R'E; It is bounded by Agra district, U.P. o the north, Etawah
and Jslaun district of UP. on the exst, Gwalior and Datia districts on the
southwest and Morena district on the west. Bhind town is the district the
southwest and Morena district on the west, Bhind town is the district
headgquarters and Gohad, Mahgawan, Mibhons, Gormuamel, Machehand and
Daboh are other important places in the district. Bhind is well connected by
a network of all weather roads with adjacent district headguarters as well s
all other towns in the district. Bhind iz connected by the Gwalior-Bhind
0.61m gauge sectlon line of Central Raflway,

Physiographically, a large area of the district forms part of the vast older
fieodd plain including in filled river beds with structural plain, Structueal
hills: and valleys with denudational slope are restricted to the southwesterm
part. The area hasg a very gentle gradient tewards northeast with Righest
elevation of 190m above mel in the southwestern part and the lowest of
L49m i the northwestern par. The Chambal, Agad Kupwari, Vesull, Sindh

Lessee Applicant {57
M5 Power RMech Profects Limited

ONED
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MINING PLAN OF RIVER BED SAND MINE
Are — IS EG Ho on Siealie Ei veér, ¥itkage-Diour, L
Tohsil-Mifana, Districe - Fhind (MF) . ’;J#L'*

- T

the course of rivers pasticularly on the flocd plain Mcluding n -filled
riverbed wnit of flurial gecmnorphic landform. [t is- characterized by a very
fine network of rilles and gollics forming dendritic: drainage netwark, The
depth of dissection by gullies: iz more intense along the Chambal Rivers as
compared to other rivers. The area of disgected land/bad land developed
along Kunwarl River forms a major watershed ares.

The oldest rocks exposed in the district belong to Gwalior Group of Palagn-
Meso Proterogoic age (1800 m.y) Clageified into Singhpur, Sitla Sithauli
arid Biraoli Formations, The Singhpur farmation comprises sandstone with
shale and conglomerate at the bottom. The Sitie Sithonli and Biraoel
formations are essentially argillactous comprising ferraginous shale, green
shiale with interbeds of Jasper, Chenl,_-HemaLlLe_& and bands of :-.Hmmaicl].itic
limestone. Sill of doleritic compuosition ooours within the Riroli Formation in
the socuthwestern part, -aboul 2 km southwest of Guhkisars Al these
lormation are exposed in the southern part. The Kaimur Group of Vindhyan
Supergroup of Meo Proterozvic are compresses of sandstops with minor
shale bands, and is exposed in the south western part. Alhaviom of
Quaternary age (<1 M.Y.) occuples a major part of the district. It is classified
into older and younger alluvium. The older alluviaom is further classified into
bands and Varanasi alluvium. The Banda alluvium comprising of silt, clay
with guartzo-felspathic sand and ferraginous nodules at places is exposed
an the southern band of the Chambal River, western bank of Pahuj River,
eastern bank of the Asad river and aleng both the bank of Kunwarn Sindh
and Besuli Rivers, The increase in width of river, meandering deformed river
beds with changing roughness and rock bars ete. These conditlons leads ot
overloading condition of stream and sand get deposited ar comvenient

ipcatiens like river channel bends, cscarpments, meanders, junction of athier
river ete,

Lessee/Applicant faf
Mys Fower Meok Projecks Linited ROPADEMMPE 06,2019
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MG BLAN OF fTVES BED SAND MINE

Avea - L5 Mo on Sindfy Brver, Fillage- bauy,
Tefsil-Mhoma, Districe ~Shdnd (MP)

Table: General geological successions of Bhind district.

Age Formation Lithology
Alluvinm Psmd, Clay , Kankar & Silt
RECENT = I o= i =
Bazic Intruasine :E[Jcn]erite Dykes & Silt
Pre-Cambrian Kaimur Sandstone  [Sandstone, Shale
Gwalior Series Banded Hematite, 1
I
Pre-Cambrian Cugrtzite, Jasper, Shale 5
Sandstne
Local Geology:

The lpcal geology of the area consists of Sand, Clay Kanker & Silt of
Afhavium Formation of Recent Age. The alluvial formation covers the major
part of the district. Thickness varies from 70 to 250m and resting over the
Vindhyan & Archaeans rocks. Alluvium consists of clay, sand & gravels. The
thickness of the clay overburden generally decreases towards north. The
thickiness of the everburden meore than &) m is gocurring in south of

Mehgaon,
River & Drainage:

The area forms the river hed of Sindh River which flow from soisth te north

direction.

Transportation of Sand:

The sand is nol a in situ materials but being carried out by Nowing water
during the monsoon every vear from various catchment areas of Sindh river
basin and getting accumulated =t convenlent lncations like hends,
escarpments ete. and as such the sand of the lease area i8 a carvded material
brought from vacious locations and getting accumulated al convenicnt

places in the ficw direction of the tiver, The gize of the ;

l. Lessea/Applicant P Nifesh fs :
M Poleer Mech Projects Limiced ROPSINGMMP /206,200 %
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MINTNTG PLAN OF RIVER BED SAND MINE
Argg - L5850 Fa. on Sindh fiver, Village-hayr,
Tobsit-Mikone, Divtrict ~Shimd [M.P.]

vartes due to the time factor taken by river as well as the quantity of fow
water. The depositichs normally take place on  winding course
(bends) /meandera/lonps [eircuitous journey (of & river) in flew directon:

The area for sand mining is in Sindh River bed, This flows from south to
Tiorth.

bl

! Lessee/Applicant a7 e fran Maste
M5 Pewer Mech Projects Linied ROP/DGMME/208/2(1 9




MIMING PLAN OF RIVER BED SAND MINE
Areg = 15850 Hoon Sindh Rlver Vilkage-Diaur,
Tefsit-Mifioue, District -Fhind (MR

CHAPTER-4

*

Dhaur-2 sand area iz situated 0.7 km from vluag%‘gﬁaur in Sindh River,
sindh River i a main source of water. It flows from south to north direction

near village Dhaur.

DGPE survey has been carried out to define the topography, contours and
offsetz of the lease ares, The Bhunaksha map is taken as a base map for
demarcation of mine lease boundary. The shape and size of sand mine area
had been fixed as per the sanctioned demarcated khasrs magr of the lease
area by DGPS surveying Professionals.

Sanctioned Demarcated Map Demarcated area on Google Map

The area is being fully demarcated with respect to Geographical co-ordinates
and surface reduced level taken at every points of elusters having distance
of 0.5 m from each other. To describe the clevation in detail, 0.5m contour
tlevation had been picked for preparation of surface plan with cross section
which includes collection of surface reduced level in an interval of 0.5m for
the reserve estimation. The maximum elevation observed 130m from MSL
and minimum elevation of 120m from MSL. The gentle slope of the area is
the main reason for having sufficient quantity of sand available for removal.

Lessee Applicant fa] Hﬁeﬂ;}aﬁ% Moske

M /s, Pawer Mech Projects Limited ROPDGMME 206/ 2019
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MINING PLAN OF RIVER BED SAND MINE
Aren = TS0 Mo onSindh Bhver, Vllage-Dhaor,
Tehsil-Mihone, Dinrdcr -Bdnd (M0

The thicknesas of zand has been observed more than 2.0 meters above the
river bed by making pits downward from surface (Fig.-1). The sand available

m- the area iz fine to medium-grained, pood for use in construction
k] gt 1ol B

= i

..j/

L7

1 S

POST WOhEECON CROEE AECTION TF THE LA SE ARS
*_ Wk A iih
--l'*.r:u-._[ FET e s =24 P - e

11.“ _'__'__. PIT o e OO O 'l ma Caraad
— ",

.u% mﬁ

O

Fi b RN O RCRE SECTADN OF THE LEALE AREA

o e

¥ Lessee/Applicant oy NiteshLakmanrao Maske
M5 Power Mech Projects Limited ROP/DEMMP206/2019
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MMM PLAN OF RIVTR FES SAND MINE
Aren - 15650 Fhr, on Sindl River, Vitage-Dhaur,
Tehsik-Mibona, District -Siving (BLEJ

As per as per the Paint {r] page 24 of Guidelines of Eoforcement atd
Monitoring Guidelines for Sand Mining, Ministry of Environment, Forsst and
Climate Change January 2020 "River bed sand mining shall be restricted
within the central 3/4th width of the riverf/rivulet or 7.5 meters
[inward} from river banks but up to 10% of the width of the river”

Reserve of sand : mm.ﬂahls extraction:

Total lease area : Tl | 15.850ha
 The m!ﬂth of river in minil?g_ rea 1A30m
Minimum distance of mining area from east river bank | 0 m
Minimum distance of mining area from west river banlk | 60 m
Arca for sand mine which has to be left as no mindng | 29700 Sqm (297 ha)
zone &0 as to comply the provisions of m.nmtmni

minimum distance of mine from river banlo. (10% of |
river width) ; LR =
Total Mineahle aren 15.85-2.97= 12.88 ha
60% of the total area for sand extraction [As per the | 12.88x609:-7.73 ha

Foint |r] page 24 of CGuidelines of Enforcement and

Bavisonment, Forest and Climate Change Jannary 20201 /  apPROVED
puh
Az the extractable area of T.73 ha iz almost flat, hence the volumetric
method s acdopted for reserve estimation. mﬁlﬂmma
Machya Prades

The thickniess of zand ig more than 2.0 meter. The water leve]l Muactuation in
the Tiver bed is from 1.0 to 2.0m during (Fost Monsoon to Pre Monsgoon
({Dctober o June), Henes, onlby 1.0-meter cobumn of the sand is considersd
s mineable reserve above the water level, Henece taking the mastiomum 2.0 m
thickness of sand the messured rezerve comez to about 154600 cubie

maters, The calculation detatls are as under:-

Tetal sand available - TT300 m?x 2.0m (Max. Thickness) = 154600 m?
Total mineable sand - 77300 m? x 1.0m (Avg. depth] = 77300 m*

But only 44550 Cubic meter sand will be excavated as per the EC
condition of MPSEIAA, Bhopal]

Thus from measured sand reserve of abput 154600 cuble meter, only

44550 eubic meter sand oer vear wall e extracted

_Eewqp_prg'ﬁjat ,F'.i'.l ;
M5, Pawer Mech Profects Limited RQE/DEMME/205,2019



LUNING PLAN OF BIVER BED SAND MINE
Ared - 15850 Ho. on Sirdk River, Village Doy,
Tohsdl- Mo, Districe =B (M5}

CHAPTER- 5
DEVELOPMENT AND PRODUCTION PROGRAMME

MINING METHOD:

Maximum depth of removal of ur':rh-:-.r:.r sand (Depth restricted to
maximum 1.0 m from surface)

There are basically 3 methods of mining for extraction of mineralfore/minor
material.. These ars sechanized Mining, Sepni-miechanizged Mining and
Munual Mining Method, Mechanized mining defines by a Surface Miner
where no Manpower required for blasting, extraction and transportation. of
material, While Semi-Mechanized mining is combination of both
machineries as well as manpower. While in case of Manual mining, the work
shall be cartied out with the helpof labours.

At present mining is carried put in the allatted aren by manual means. and
no machinery has been deployed for mining aperatlons. To achieve the
desired production, we are planning o adopt both manual as well as Send
Mechanized methods as per demand-supply during the throe year mining
plan period, the following machinery is proposed to be deployed for e
mining ares subjected to enwviromment conditions. In absence of
environmental approval for semi mechanization only manual methad
shall be used,

The following methods of eand and gravel mining operations have been
suggested by Sustainable Sand Mining guidelines 2016 [BSMG 16] are as
belowr:

a} Bar scalping or skimming is extraction of sand and gravel from the
surfac= of bars, This method generally - requires that suriace
irregularities be smoothed oot and that the extracted materinl be
limited to what could be taken above an imaginary line sioping
upwards and away from the water from a specified level above the

o B L s B

river's weater surface at the time of extraction [typically i1-

7 Ir'.ssr:-rr,f.%pp.'rcgn._r "."T:-?.f Milest Lo
M5 Power Mech Projects Lin iead ROPSDGMME 206/ 20TY
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MINING PLAN GF BWVER FED EAND WINE
At ~ 15030 Hea, deSivedh River, Vilage-Dthaur,
Tedril-Mibon, District -Bhing (AP

[ FE —

2 ft). Bar scalping is commenly repested year after vear. To malntain
the hydraulic contral provided to upstream by the Riffie head, the
preferred method of bar scalping iz now generally to leave the top one
third [approgimately] of the bar undisturbed, mining only from the
dowrnistream two-thirds, i

b) Dry-Pit Channel Mining
Ery-plt channel mines are pits cxcavated within the active channel CFls)
dry intermittent or ephemeral stream beds, Dry pits are often left witk
abrupt upstream margins, from which head cuats are likely to
propagate upstreanm.

¢} Wet-Pit Channel Mining
Wet-pit mining invelves excavation of a pit in the active channe! below
the surface waler in a perennial stream or below the alluvial
groundwater table,

d] Bar Excavation
A pit is excavated at the downstream end of the bar &= o source of
agpregste and as 4 site to trap sand and pravel, Upon completion, the
pit may be connected to the channe! at its downstream end fo provide
gide channrel habitat.

€] Channel-wide River bed Mining
I rivers with s highly variable fow regime, sand and gravel are
comImonly extracied across the entire active channel during the dry
seazon. The bed is evened out and uniformly |or nearly so| lowered.

A3 per the Sustainable Band Mining Management Guidelines 2016, thers
are. 5 extraction method as mentionied abave in total out of which “Channel-
wide River bed Mining’ method shall be adopted with respect to type of river
hed cl:pimitlu_n-lﬁ.-]ining shail be done in lavers of 1-tneter deg
Lassea/Appiicant s Niiesh Ll
M5 Povesr Mech Prjects Limited ROE/ TG MY

i
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MINING PLAN (FF RIVER BET: SAND MINE
Areg - ] 5850 Ha, on Sl River, Villoge-Diawr,
Tefsif-Mifrorma, Diclrict -Bind [M.F.]

ponding effect and after first layer is excavated, the process will be repeated
for the next layers.

YEAR-WISE PRODUCTION PROGRAMME
Previous year water level regitme monitoring season of river Bed is observed.
The water level fiuctaation in the dver bed ia from 0.0 o 2.00m. It means
the water lewel 0.0 to 1,0m describes a monsoon season pfuly-September)
where water covers the whole riverbed and flows almost uniformly
throughout the river course, In case of river sand bed of about 1.5m water
level define the post monsoon season {October to December] in which water
level drops and part of river bed exposed/dried in certain part of river
channel or sand mine spot due to difference in contour elevation as well as
replenizhed sand, In case of river having about 2.0 m water level describes
pre-mensoen season (from March-to mibd of June).

During post monscon [October to February) mining will be carried out in
layers of 1 meter depth for maintandog the tiver bed water level regime.
(Plate No.b)

During pre-imonsoon [March to June) mimng will be carried out in lavers of
1 meter depth for maintaining the river bed water level regime. [Flate Mo G
Mo bench camn be maintained in rver sand hence bench wise mining cannot

be proposed .

: i
- Lessee/Applicant Nilezh !‘*{:., dali
M¢s. Power Mexch Projects Limited ROP/DGMMP/206,/2019

228



|

AL PLAN OF RIVER BERFSAND MINE

Areo - LELEED Ha o Sind Biver, Village-Thaaur,

Toesii- i, |J1'5E:|'|:[—E"|!’-:u1' fME)

Drae to continues accumudation of sand in the area during rainy scazon,

there will’ not be much depletion in the reserve of sand, hence reserve fs

likely 10 be remain same every vear and in future also. The Leaze period of 3
years has talken a3 per the provisions of rule 9 of Madhyva Pradesh Sind
{Mining, Transpertation, Storage and Tradingl Rule, 2019, Accordingly,

three years production plan can be envied as below:

L -

Year wise production
= '-G-u.'ﬂ“h_ﬂ-gjicll
Area in | Depthin | Reserve im : l{.i T
Year m= imetear] cubic meter Depth in ﬁ&éE g |
- ) meter] meter ()
19 year TT300 2.0 154600 1.0 -m 44550
Zrd year | 77300 Z.0m 154800 1.0m 44550
34 Year | 77300 - Z0m 154600 1.0m 44550

Thus from measured sand reserve of about 154600 cubse meter only 44550

cubic meter sand per venr will be viably extracted without disturbing and

effecting the flow course of water level. To achiers the desired production, it

is propesed to adopt both manual as well as Semi Mechanized fmmethods as

per demand-supply during the three year mining plan pedod, the Fallovwritag

machinery is proposed to be deploved for sand mining ares subjected to

environment conditions. In absence of environmental approval for semi

miechanization only manual methad shall be

removal of sand is described beiow: -

I. Manual Method of Mining -
I manual method of mining the Exhﬂﬂ!?ﬂ?ﬁﬁ&ﬂﬂiﬁd] be ‘Garried out

mianually with the help of lakars thm%

no?

v& anth

o

‘ﬁsﬁii& propased method of

@pace adopting & aystem of

shallow pit in sand. No beneh can be malntained in cver sand hence

bench wise mining cannot be proposed, The excavated sand will be

loaded inte trucks/tractors manually and transport to the stacking

place. The approach read up to the working site asnd ramp will be magde

for the smosth shipment of sand fram the site,

Lessee/Applicont

"5 Power Mech Projects Limited

5]

Milesh Loxe

i

o firske

RPN MM 2062010
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HINING FLAN GFRIVESR BES SAND MINE
Aren - LSS0 M o Siediv River, Vitkape-Dhae,
Tehzil-Mifranc Distne e —Hkind (ME

I, Semi-Mechanized Method of Mining
In Semi-Mechanized method of mining the extracHon of sand will he
carried out with the combination of both machineries as well s
manpower, The grea allotted iz for g period of 3 vearas. Allotted. area
cotizists of 15.850 ha, M:i.uing will be done with ]eau,lhﬁ salety distance

e e o

sand to be wan Im'n ﬂmr hank w:ll 'L-u: mplmtcd .Hnd it will Be
simuitanesusaly reclaimed by replenished river sand brought out during

monsaon pericd. The river sand will be ewcavated by light weight

excavators & it will be directly loaded into tippers and also the river sand

wiil be loaded into conveyvor ard it will be loaded directly into trucks at

oatside of the river bed for dispatch to consumers. There {s no need for
drilling & blasting a3 sand is soft. Therefore, Environment and Ecology
of the ares remaing undisturbed. The mining will be for a thickness of
I.vm only. The workings will be restricted within the allotted as per the
description réport givers by Mining Department. Mining activities will be
carried out in a ma::incr =0 that there is no obstruction to the flow af

o ST AT

—
water. Roads in the : allotted area for the movement of loaded trippers/

tracks wall not reguire slopes more than 1 in 20, However, movermnent of
trippers/ tucks after river. sand loading will be through approach roads
connecting to main roads, No processing of river sand will be done.

= Mining will be confined within centrai 3/4th width of the el .
will prevent callapse of bank and erosion. '

= Itwill he done leaving a safety zone of total of 1/9th of the width of the
river from the banks for bank protection,

»  Excevated area will be replenished naturally dus to sedirment inflow

from the catchment area,

The maximam depth of sand guarrving in the river bed shall nol exceed

E 0 meters mﬂawn:de from: the wa-mined bed level at sany point of Etne or

-

the Wates 1,":!|}|¢: Whmh-r:'-.n:: 12 leas.

L I:sse:‘,.-’ﬁp.uhm:—n! [16]
M Power Mech Profects Limited Hﬂanerszﬂﬁ,r?ﬂr g




MINING PLAN OF &IVER BED SAND MINT
Areg - E5850 Ba on Siedh Siver,. Vitege-Dinaur,
Tehsi-Mikana, Slsorick - Biving (8]

Details of mining machinery to be deployed and the detail
specifications

Followntig egquipment is proposed to be degloved lor the desired produaction.

'8, No. Machine No's Capacity
i i Light weighted Min- | Mo | Etand
Excavator L= S 2 m*
1 el 1
z Dumper f Trucks | 2 £ 1 18 tons
2 Tractor Tralley Az per 4 tons
| reguirement
4 Bekt Conoveyor ] Az per 100Ton hr
| | Feguirement
o | Tdght Vehicles { As per -
! I requirement

Stard by machinery to be ueed in casé of any breakdown.

Details of Excavator to be deployed for excavating and loading sand-

8. Ne| Deseription Value
| 3 Bucket capacity of the Excavator 2 f:ufn__
i 2 Proposed _p-r:_.":iu:liﬂn perday 186 Cum/ Dav
, ( 44550 Cum/ 240 Days
& Mo of ahift per day O
4 | Effective working hour per shift 6 Hours
[ T5% of-8 Hours }
Bucket fll factor %1]-?5
Average loading by Excavator per pass | 1.5 Cum
5 [ 2 Cumx 0.75) ;
B Time required per pass iﬂ Minute
9 [ Average sand handbing by Excavator | 180 Cum Ty
per shift | 1.5 Cum x | 60 Minute/ 3 |
Ao Minute ] &% Hour | .
10 | Mo of Excavator requived i one shift = | 1 No
(186 Cumy 180 Cum) |

The proposed annual production is 44550 cum but as per the demand-

SUpply, per day production may he vary from 186 cum'to 600 cum and the

1
nuniber-of excavatar may vars fram 1 te 4,

Lesses/Applicant [i7} Nilesh rao Maske
M/ Power Mech Profects Limited ROPADEMMP/ 208201 ¢
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MINENG BLAN OF BIVER BED SAND MINE
Arewr — L5ESOH pa Sadh River, Village Dhanr,
Tefrzit-Mrborg; Dieriat -Biind TP}

Hauling of exeavated sand from mines

The no of dumpers required for tansportation of sand haz been
caloulated below: -

Maximum sand excavated ina shift-44550/240= 186 m? X {-‘3:' .

) Q;Ity

Mo of effective workdng hours in 6 shift - &

Mo of trips by 1 dumper in one hours =2

Mo of tripa by one dumper in a shift =6 % 2=12
Total sand transported by sne dumper inaghift 12 % 10=120 m?
Mo of dumpers required 186/ 120=1.55 or say 2

i fa] uf.s;:larc Dumper -1

Total Moz, of Dumpers required 1+2=3

Henee, it has besr proposed todeploy minimum 2 0e% + 1 oao

{standby) dumpers each of 10 Cum eapacity for hauling excavated

sand of 136 Cum in-one shift, The proposed anpaal production is

44550 cum but as per the demand-supphy, per day produdthion may

be vary from 186 cum to 600 cum and the number of excavator may

vary fram 2 to 6no's,

Code of practice for use of heavy earth moving machinery: -
Shovel! excavator

18

Shovel/ excavator will be provided with efficient warrning devices, frant
& rear lights and efficient. brajkes,

Showvel; excavator will be under the charge af a competent persomn.

No person other than the aperator or his helper if ary will ride on the

CXCAVATOT OF eVen cnier the sxcaratar's cabin.

4. No person will be permitied to ride i the bucket of a Showel)
EXCAVALOT,
Lassse /Appiicant _ fis} Miles manre Maske

M5, Power Mech Profects Limited

ROPADGMME 206,20 19
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MINING FLAN OF RIVER §ED SAND MINE
Arga - JEEEY Wa ar Siedi-River, Vllagge-Dhawr,
Tehisi-Mifrong, Diserice -Bng JALE

2. Mo inflammable meaterial whill be stored in the excavatar b
cab:

6. Shovel/ excavator dippers will be lowered to the ground during
Ereasing aperation.

7. When a Bhovel/ excavater is to be movesd from one point to another s
boom shall be kept in strict alignment with direction of travel while
thie bucket/ dipper shall be held above the ground.

8. No Shovel/ excavater will be aperated in the position where any part
of the muchines, suspended loads or Hoes are brought closer than 3 m
te the exposed high voltage line.

9. Every movement of a Shovel/ excavator shall be preceded by warning
signals.

1 When not Inuse, the Shovel/! excavator will be moved to and stood on
stable pround, the backet shall be kept resting on stable ground and
will riever be left hanging.

L1. The Shovel/ excavator will be so spaced that there will be nao danger of
aceicent frmn.t']!,-lﬁg & falling ohjects.

12, Safcty appliances, booms will be examined thoroughly ones in VEAT.

13, Emerpency switches, safety limit switches will be examined and tested
circe in four months:

14, All bralkes will be tested for their operation worthiness onee in a week,

15. The following signboards will be carried in and around the machine: -

lil "Warning— Do Mot Enter the Working Eange-of the Machine®,
(i} "Lubricating Prohibited While the Machine in Funning Cendition™

CONVEYOR BELT

Before starting of conveyor hooter will alarm= to alert nearby warkers.
Ensure proper wHrning/ Alarm. system before starting of sny coneer with
minimum 30 seoond delay.

L. Donotwear loose clothing: near the conveyor belt
: !

2. Do not put yeur bandson & rioving conveydar bheft,
¢ Lesseeddnslicant =" T 3 Milesk ——

e Power Mech Projects Linited ROP DGR 205 /207 9



MITANG PLAN OF RIVER BEDRSAND HNE
Areg - REEF Ha o Siedk Srver, Fillage-lhaur,
TehsrtMifona, istrict -Bfdnd (AF )

3. Stop the conveyor belt, when if is empty. Never stop  the belt in load,
4. Do the positive isolation of all the electrical power sources of conveyor

system,
5. A conveyor shall be used to transport only material it is capable of
handling safely.
Insure the 'OK' condition of pull cord: and emergency stop switch of the

conweror belt:

Duties of Shovel/ exeavator operator: -

At the commencement of every ehiflt the operator will personadiy inspect

apnd test the machine, paying special attention to the following details: -

i,

il

w1,

The brakes and every warning device are in warking order.

Lights are in working arder,

The aperator will neither take out the machine for worl nor will
he work the machine uniess he iz satisfied that it is mechanicadly
shown and o efficiens working erder;

The operator will maintain & record of every inspection made ina
bonid paged book, kept for the purpose and shall sign every entry
made their in,

The opetator will keep the cab window clean $0 a8 1o ensurs
clear vision at all times.

The operator will not operate the machine when persons are 0
such proximity as o be endangerad,

Before leaving the machine, the operator will lower the bucket to
the greund,

The opperator will ol ledse his machine during the shift,
Whenever, ke Anishes his worle, he will hand over the mackine to

his relief or lock the excavaiors cab.

Lessee/dpplicant 120}

My Power Mech Projects Limited ROP/DGCMMP/206/2019
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MINING PLAN GF RIVER BED SAND MINE
Arece - 15,850 Hir, o Sindh River, Village-Dhsur,
“Tehsil-Mikor, Districe ~Hhind [1.0.]

Dumper: -

1.

x.  The operator will not alleow any unauthorized person to rlede

the frgchine.

Every dumper will be provided with efficient bradeoes,

i. Efficient audible warning devices will he provided with the dumpeérs,

iii. The dumper, if requirted to work after daylight howrs, efficient
headlights and tanllights will be used.

we PBvery dumper will ke under the charge-of a compelent pecsomn,

“authorized inowriting by the manager.

¥. No person, other than the dover or his helper, if amv, will ride on s
dumpser,

v Mo person will be permitted to ride in the running board of & dumper.

vii, The loaded dumpers will not be reversed on gradients.
vill:  Bufficient stop blocks will be provided at every tipping point and these
will e used on every cccasion when material is dumped,

.  Standard teaffic rules shall be adopted and fellowed during movement
of all dumpérs. They shail be’ promimently dispiayed at relevant places
in the openchst workings and haulm mads,

¥ When not in use, every dumper will be moved to and stood on proper
parking places.

¥, HNo person will be permitted o work on a chessiz of 2 dumper, with
the body in rest position, until after the dumper body has been
secturely blocked in position,

di.  The mechanical wised mechanism will not be depended waon o whole
the body of a dumper in a rest position.

Lé%m,.-".—’lppf!gm:-t 1 f21]

ME Pawer Mach Profects Linited
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Mo unautharized person- will be permitted (o enter ar remnain in any

turning points,
While inflating tyres, suitable protective cages shall be used.

Tyres will never be inflated by sitting either in the front or on the top

af the Same.

While the vehicle is being loadsd [/ unlbaded on gradient, the same
will he secured statiotary by the parking breke, and other means
sulitably designed stopper Block, which could be placed below the

Bres;

At least once in every two weelks the brakes of every dumper will be
tested as below: -

Service Brake test: - The brake will be tested an A -specified gradient
and speed when the wehicle is fully loaded. Theé vehicle should stap
within the specificd distance when the bralee is applied.

Parking brake teat: - The parking brake shall be capahle to hold the
wehicle whern it is fully leaded and placed st the maximum gradient.
Maximum gradient of the roadway which is permitted only for a period
of at least 10 minutes.

A record of such test will be maintained in & bound paged book and
will be signed by the competent person carrying out the test. Thése
recards will be countered signed by the enginesr and manager.

All wehicles shall be tested and examined once at least in every &
manths,

notice shall be displayed outside every vehicle that “No Unauthorized
Traveling Allowed”,

Duties of dumper operators: -

At the commencement, of every shift, the operator shall personally inspect

and tesl the machioe; paving special attention to the followi

b Lessee Applicant (22} Nilish: Lkt
Mrs Power Mech Biojects Linvited ROP/DGMMEP/Z06,/201 9
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MIMING PLAN OF RIVER BED SAND MINE
Ared = J5FER) He o .5-I'rh:l_.l'r Biver, Filtoge- Ofsar,
Tehsi- Mk, Dissrct —Beirsd (M.0F

i

Tyre pressure, brakes, harn and the Lights are in working order.

The driver will netther take out the machine for work nor will he wark
the maching unless e s salizfisd that it is mechanically shown and in
efficient working order;

iii. The driver will maintain a record of every inspection made in & bound
paged book, kept for the purpose and shall sign every entry made there
. '
W, The driver will keep the cab windew clean 20 o ensure clear vision at
all times.
. Driver will ensure that the gear is in neutral pesition before stopping
the engine, He will park the vehicle; -
{a) In reverse pear, on level roads and downs gradients.
b} I dow gear, on up gradients:
vi. The. driver will negotiate downhill pradients in low gear, %o that
mhinimum of braking is reguired.
vii, The driver will not drive too fast, aveid distractions and drive
defensively.
¥ifi. Before crossing-a rosd [/ railway line he will reduce his speed loclking
both directions along the road or milway line and will proceed across
the road or line anly if it is safe to do =0,
. The driver will not operate the dumper in reverse unless he has a clear
vigw of the area behind the vehicle,
%. The driver will aee that: -
af The vehicle is not overloaded.
of The material is mot Joaded in & dumper so as to project
horizottally beyoned the sides of fts body
: i L,
LesseeApplicant f&a] fiiiesl rirao Maske

M5 Power Mech Profects Limitad RGO MP/ 2062019
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b MIKING PLAN GF RIVER BED SAND MIiNE
; Area - T5850 Ao gn Siedh fiver, Milege-Ohadr,
Telksil-Miiena, Tspeic - Bhilng (.}

S

xi. The driver will net allow any vnauthorized person to ride of the vehicle.

®il, When there is a poor visibility, the speed of a vehicle will be restricted
in a manner that the braking distance is maintained shorter the

distance of visibility.

The driver will not leave his machine during the shift. When he finishes hig
worl, he will hand over the machine to his reliever or lock the excavalors
cab.

Duties of conveyor belt

I Conveyors are able to transport materials from one level to- another, which
done by hurman lobors.

2 They can be installed almost any where and are much safer than ALY
other to move materials.

3 They can moves loads of all shapes sizes and weights, also many have
advanced safety features that help prevent accidents.

Haulage and Transporting:
Mostly trucks/ tippers and tractors will be used for transportation of

Ioadable sand from the ares to consumers, Here trucks are considered for
caleulation:

1 | Production during a year {taking 240 -rIIag.-s of
wotking leaving rainy season) 44550 m?
2 Remowval of sand per day 185 53 md - |
3 I Capacity per truck i i0m: |
4 | One truck can carry [as a-a.fetgﬁt?-easut‘es_] | G d
s :_NE:E. of trips required per day (185 9 =20} 54) Aboul 21 trips

| 1

" Lessee/dpplicane E"Er LF Tao Matke
M5 Pawer Mech Projects Limited FQBDGMMPEMG 2019
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MENING PLAN GF RIVER BEL SAND MINVE
Areg - 355850 Mo @n Siodlt Biver, itage-Mos,
Tl Mfifon Dvetrict —Ghind M '?.I

-

Lessere s Appii it ,I'i;.-:,l Milesh
Ms Bovwer Macly Profects Limiten ROP/DGMMP/20E 2010

CHAPTER- 6
MANPOWER DEPLOYMENT

1. Manual Method of Mining

Froposed production per day = 186 cum/fday .
GESR0 Cum,/ 240 Days |
No of shift per day ol : : |

Totals numbers of Labours required in one shift =186/8 = 23

[OMS is considers a5 & Scum appros]

Unekilled 23 labors (Tentative) will he required for loading tractors)
trucks and zkilbed 2 person reguired [or supervision purposs,

(Mote: - OME s considered 8 Cumy

2. Semi-Mechanized Method of Mining

Man povwer will be about 8 persons as per the details glven belowr:

8. No. | Categary Numbers
1 m;:ej_vl,sn-r:.r Stafl S a1
2 | Semi-Skilled Personnel 03
3 Ungkilled O

Mk Maske
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RENING FLAN OF BIVER BED SAND MINE
A - 15 85 e on Sindh Erecr, Villege-Diiour,
Teedonit-Midkoima, Birtnict -Bhind (H.F)

CHAPTER: 7

USE OF MINERAL

Describe the utilization of mineral and type of industry.

Sand so extracted will be sold locally sa building material. It is wsually
mixed with cement and other ingredients to create mortar for building, It is
atso used in bricks industny.

CHAPTER-8
WASTE DISPOSAL ARRANGEMENTS

i Lo

Mo waste material will be generated hence waste cisposal arrangements are
nel required,

P =t

\ 1
Lessee /Applicant f2ed ) Nilest: hasiienran Maske
M8 Power Mech Projects Limited ROPDGMMP/Z06,/2010
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MINING PLAN OF RIFER FED SAND MINE
Arere - IS5 850 Ho. on Siedf River, Vitoge-Mhowr,
Tohsil-Bibara, (Hstrict -Bhind (8P}

CHAPTER-9
RECLAMATION PLAN

Mine reclamation is the process of restoring land that La {
matural or economically wusable state. Although the process of mine
reclamation occurs once mining is completed, the planning of mine
reclamation activitics occurs prior to a mine being permitted or started.
Mining reclamation is & regular part of mining practices which mitigates the
emAronmental effect of mining.

The following points for reclamation plan has been prepared as per the
Sustainable Sand Mining Management Guidelines 2016.

The baseline profile of existing condition has been taken both along and
across the sand mine bad,

RIS
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BARELRE FAENEY ED CROSE SECTRON OF TrE LEASE AREA
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The vertical section of sand mine iz being shown to differentiate the existing
profile and proposed excavation plan of mining. In addition, the mining
activity have been proposed above sand water level,

“ L_ama E',.-"prfr'-;fﬂ mnt ﬁ?; filash I.q:rt rao Maske
M5 Power Mech Projects Limited ROP/DGMMP/206/2019
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MINING PLAN OF RIVESR SED SaND MINE
Aren - 15650 Ha. o Sindfe Biver, Villoge-Draur,
Tiehsr Wihome, Distrce ~fhind (W)
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The crogg-gection of the replenished bar expected to be same as the bagellne
data taken prior to execubion of Sand mining, This 15 solely depend on the
annual rainfall throughout the upstream side of the sand mine area,

Plantation will be carried preferably on the river bank and along the road

used for ransportation or the ares proposed by the Gram Panchavat afier
permission of land owner in‘case of private land.

FLANTING FLAN

The removal of sand from the river bed only, without disturbing the water

flow or the water level in the river under study, Sindh River is a perennial
source of water,

The sand removed from the area will be antomatically aceumulated [/ flled

up during rainy season.
| "w*—;‘
i
Lessee/Applicant 28] Nilesh Laximiniao Maske

M5, Power Mech Projects Limited ROP/DGMMP/208 /2010



MINING FLAN OF RIVER BED SAND MiNE
Are - L5A5] He on Sindh fiver, Yitknpe-Dhoor,
Tehafi-Mihona, Disteict -l (M.}

This s an automatic natural activity hence special plan for reclamation of
the area 1% ot reqguired.

The monitoring of plantation shell be done are quarterly basiz and dead
saplings shall be replaced by new saplings. Water sprinkling shall be done
every day in the cvening time, Tree guard shall be provided as much as
possible.

' Lesses/dpplicant T Nifesh Lostnriire Moke
M Power Mach Projocts Livtited FOP DG MME 20520149
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MINING PLAN OF RIVER DL SANTEMINE
Areg = T3 58500 M, on Sindh Boder, Village-Dieir,
Tehsit-Mihong, District ~Beind [M.2)

CHAPTER-10
Mine Clozure Plan

The Progressive Mine Closure Flan is being submitted under MPMME 19906
aumended ke 4200,

Method of Mining:

The removal of sand will be done by manuatly through local
transportation will be through trucks) tppers ftractors. The approach ]:‘DE.-I:].
up te the working site and ramp '-1r|l1 ke mode for the smeath shipment of
sand from. the aite, During a wear about 44850 cubie meter of sand will
only be removed.

Reasons for closure:

Mot applicable sa the sand removed from the area will be automatically
acoumulated [ Blled up during ratny season.
Hence detailed mine closure plan is not required.

Statutery Obligation:

Any legal statutory obligations from ‘State Government, Minsral Resoures
Department, Ministey of Environment & Forest, State and Central Pollution
Control Board or by any other Govt. Organization will be implemented.

Closure Plan Preparation:

Applicamt

Mya, Pawer Mech Projects Limited

Authorized Person - Shri Krishna Praveen Kota
ROP:

Nilesh Laxmanrao Maske,

RQF-No. BROPy DEMMEP; 2062019

i

-. o — — - — o l L
* LessessApplicint 20 Nidosh Lirerianras Maske
M5 Peveer Mech Profects Limited RGP DGMMP 206,2014



245

SINING PLAN OF BIVEE BED SAND MINE
At - L5850 B, o Siaih Biver, Willage-Disur,
Tehwl-Mirang, DEtrict—Bhind (4.0

—r — =

Mine Description
Geology: Fleaze refer chapter 300 of the mining nlan,
Reserves: Please refer chapter 4.0 of the rmining plan

Infrastrmcture:

Statutory Budldings will be builf of temporary strictares, which can be
digmantled eazily and sald & sorap at the final stage of clozure.

Mine Machinery:
Please refer chapter 5.0 of the mining plan,
Disaster Management & Risk Assessment:

No high risk accidents are anticipated, as the project is an open cast
manually mining operation in & faifly stable area and- free from Jand
subsidence, earthguakes &ic. no taling dam iz proposed and  disks

assnciaied with it will mot come into picture.

However, in case anything happens then the designated Mines Manager will
take care and manage the situation. A communication and transport facility
will be provided by the lease owner at their disposal which will help in
evacuating persons invalved in any accidents.

Care and maintenanes during temporary discontinuance:

During stich time, the areq will be fenged and temporary staff will be
arranged for taking care and maintenance

“LesseeAppiicant Bil E Nites m&nm Mok
M5 Povear Mech Profects Liviited RO DEMMP/ 2082019
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ALENTANG PLAN OF RIVER BED SAMD MiNE

Areg = TR Ha:an Siegk Biver, ¥illoge-Shopr

T Mo, Dot < Bhilad (REF)

CHAPTER-11

ANY OTHERS RELEVANT INFORMATION

Mo other relevant informetion is required.

)

ature of authorized person
M/s. Power Mech Projects Limited

‘ P e
ML Paveer Moch Profeces Limited

Rapnren Maske
ROP/DGMME 20673005
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MING PLAN OF RIVER BED SAND MINE
Argr — LEHID e on Siadh River, Villoge-Dinowe,
Tehsil-Mihong, Ditrice -Hirlnd (L0}

ENVIRONMENT MANAGEMENT PLAN

OF

DHAUR-3 SAND QUARRY

Area — 15850 Ha, Khasra No 247, 290
Village Dhaur, Tehsil Mihona,

District Bhind, Madhva Pradesh

APPLICANT
POWER MECH PROJECT LIMITED

AUTHORISED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NGO - 77 JUBLI ENCLAVE, BEHIND HITEX, MADHPUR
HYDERABAD - 500081

PREPARED BY

NILESH LAXMANRAO MASKE
RECOGNIZED QUALTFIED PERSON
(REGD. NO. ROP/DGMMP/206/2019)

BEHOOMI ENYIROTECH PYVT LTD
ET132 K TOWER., LLE SOCIETY ARERA COLONY,
BHOPAL { MATHY A PRADESH}-4402039

Email — infe. sheomivnvirotech i pmsibeom, Phone Mo, G1528T115] i
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mﬁﬂﬁ'ﬁ' Dlan F BIVER BED SAND MiNE
Arpn - P5850 He. an Sk River, Village Dhawr,
Tekei-Milpan, istrict =Fhing (2.8 )

ENVIRONMENT MANAGEMENT PLAN

The enviromment management plan 15 a complete package of impac
mitigations, waste minimization, management and institutional measures to
be teken during implementation and operation of mining’ to- elminate the
adverse environmental impacts or to reduce them o the acceptable level.

The environmentsl features which are likely to be affected by mining activities
are land use, topography, draindge pattern, soil, air cuiality, water resources
and water guality, ecology and humen health.

All the above mentioried fratures are addressed in this plan to ensure the
sustainable development and jm:'i.i_::.iuu:a utilisation of non-renswable resgurces
with keeping the pollution level within permigsible assimilative limit. The
details are summarising below:

1. Salent Features of Mining area:

| Name of Sand Mine Dhaur-3 Sand Mine
".fillag: Dhanr
CGramm Panchayat Gram Panchayat Dhaur
Khasra No. 247290
Area 15850 ha
Name of River/Nalla | Sindh River :
Tehsil Mihona ]
District Bhind
_H'_Hcaigc,.-'mlwgt Not Present
Andcut fStop Dam/ Dam Mot Present
Other permanent &Lm.::tl.l_r&x Mot Pregent

Latitude and Longrtude of Sand A | 26°15'6.99'N | 78748'36.94"E
Mine B | 26°14°39.70°'N | 7874820 49°L
¢ | 26°14°'30.50'N | 78°48'17 47°E |

' | 26°15682°N | 7873828 05'F
Width of the river of sand mine | 430 m i
| SIeE e i
Minimnum distance of mine area | About O meter
_from the river bank

Width of t!}_:_;and Mite area | 180 meter I,
L Length of the Sand Mine area | 300 meter .
'Th‘u:l:{ncﬂs af the 2and in 'i'-'E:|:|'|.1:' 2.0 o ; -
| area
I o s o
laueel,-‘.-jppnmn: [34] Nilesh Lerdlm raa Miascke

M5 Power Mech Projects Limited ROF/DGMM P 2006,/2019
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MINTNE PLAN OF RIVEN BED SAKD MiNE
Area - IEESE Fir, g Sindi Biver, Yiltage-Dhour,
Tieheit-Mihone, Divtrict —Bhisd (4.0,

T,

Water level of Sand Mine area 1.0mto2.0m Eacalas e
Proposed depth of mining Aversge 1 Om o ] ]
FProposed production 44550 m? of zand per vear i
State average daily emplovment | 25 (Manusally i
aid stafutory peracnala 08 {Semi Mechanized b

i

2. Human Settlement:
Neasreat village Dhaur s présent about 0.70 km from the lease area. MNo
villages or human dwelling are within the mining lease area. So there will not
be any need for Te-gettlement.

3. Land environment;

The preposed mining operations will orily be confined to the mining area of
7.3 ha and it is not going to affect the surrounding aress. Mining will be
earried gut both semi mechanized and manually through local labors adapting
a gvetem of shallow pit in sand. The depth of working will be restricted ra 1.0
mduring post mensoon & pre-monsocn. The method of mining will ke open
cast. Mo bench can be maintained in river sand hence bench wise mining
cannot be proposed. Due to continues sccumulation of sand in the area during
rainy season, there will not be much deplefion in the reserve of zand, hence
reserve i3 likely to be remain same every year and o future also.

4, Air Environment;

Miniing of ‘sand does not have any achvity which becemes the scuree of air
pollution. Onoly vehicles used for transporfation purpose may cause moderate
emissions, within the permissible norm of limit, Haulage road also generate
dusgt due to mevement of transport vehicles.

1. Development of green beit along the river bank and approach road.

4. Grading of haul roads, service roads time to lime, to remove the
accumilated dusty materials,

3. The approach road to site of mining area from the oearestpublic road for
the transportation of raw material /final products must be paved or hard
surbaced,

with

4. Active hawl road - inside the works should be adequately wet
4 -

Water
Lesses/Apriicont e . ,|r3_‘5,|- o Nilesh an'm.ﬁ:-ﬂ!'mfr_rr .
M5 Power Mech Projects Limited ROP/DGMMP/ 206 /2619
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MENING PLAN OF WIVER BEDSAND MINE
Arey — TRAR0 Ha. an Sivdf Biver, Villame:Madr.
TehaiMihono, Sietricr =Hidng (MP)

2. Wheel cleaning facilities should be provided, for delivery trucks /tractors
leaving he works for the removal of mud.

5. Water Environment:
Likely impact of mine on water table

The depth of working will be restricted to 1.0 m during post monsoon and pre-
minsoen from the surface ' without disharh the water level, Water will not be
used for any processing applications in the present mining area. Hence, there
5 na questbonaf effluent generation. The water will be uaed anly for sprinkling
on haul roads, dust suppression purposes at loading, afforestation purpose
and domestic use like washing/ drinking etc.

Details of modification/diversion of natursl drainage system
{Obstruction of water channels and meagures taken

No modification [ diversion are reguired.
Measures taken for minimizing silting and contamination of water

Mot regiired,

Top Soil Management:
Mot reguired.

Tailing Dam Manngement:
Mot required,

Requirement of water for Mining eperations
Water 1= not required in aand mining, Although smiall guantity of water iz

required for drinking and dust suppression purpose which will be meet ont

frosn the bore well friver neachy,

source of water

Mot reguired in s-.lrmd e

n'.-essn?r.-,.-’.ﬂppz.;nnr 15 . I fr:'l.;'ﬂ.l'l::l'{? Mosie
W5 Power Meoh Proficsbimized RQE.IDSIJMR,-‘E[iﬂf?-?IE'
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MINING PLAN DF RIVER BED BAND MINE
Area - 1585 Ha ar SIndh River, Vilage-Dikauy,
Tehsif-Mrhona, DiaTict - Elird [MLF)

6. Noise A Vibration:
Mo generation of noise and wibration as it is a sand mining project. Transport
vehicle may generate noise which will be within the permissible norm of limit.

Storage of explosive (like capacity and type of explosive magazine)
Not applicable.

7. Human Enviranment:

The contributing factors that affect the health of peopic are dust, gaseous
pollutants, neise in the mine. These are categorized as pcoupational hazards.
The varivus mining operations like loading funloading and vehicle movement
involve risks and will have to be performed with safety norms.First -Aid kit
and emergency medicines will be kept at mining site,

Social Infrastrocture

It is expected that the project will lead te much needed emplovment
oppartanities in the villapes which will contrbute to the soclo-economic
development of this area.

Rehabilitation and Resettlement (R & R) Plan
Kot reguired as the area is away from village and free from rehabilitation.

j.eswkfﬁﬁflmm f-?f:"rf .
M5 Power Mech Profects Limited ROP/DEMME206/2019
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MINIAGE PLANDF RIVER BED SAND MINE
Arpi = 1585F Ha. on Sindi Brver, Vilfnge-Disaer,
Tehsi-Miane, Diekice —Bhind (.8 ]

Aforestation Program

| Total o, oi trees to-be Planted:- 100K

Phage Hame of Trees No. of Location
Flants
to be -
Planted _Anas-
1=t Bargad, Sissoe, Pipal, 300 Approach road 2004 TN
Year MNesrn, Kadam, Mango, 200 m both sides 6171

Amila, Mahua road from mine area. Along the
river bank-200 nos

Dhanr Village area- [OD nos in
village area  Jike ° schosl
PreEnuses, ARriganwadi,
Fanchayvat bhawan and village
road whers suitable space is
anvailable for plantation.

2nd Bargad, Sissoo, Pipal, 00 Approach road -200 nos upto
Yeéar Neem, Kadam, Manag, 205 m both sides of appraach
Aazla, Mahua road frotn mine area: Along the

river bank-200 nos

Village aren- 100 nos in village
arss  liké =achool premizes,
Anngariwadi, Panchayat
bhawan and ¥iliage road where
suitable. space s mvailable for
plantation.

Sewerage system

Iinew ef the personals engaged in the project the sewerage system will be
developed with required numbers of wash room/toilet neatby the quarry area.
This may aveid polluting the land [ water [ air of the area.

Environmental monitoring:
To asseas the prevalling gualite of the air, water, noise ectc. & regular
monitaring of these parsmeters will bé made to -arrive at improvement,

profectior measures.

A Lmee:"ﬂpp-’fmm{ .,g'.jg'} Nilesh Lsmaaree Moshe
M5 Power Mech Prafects Limied RGP/ DEMMPENE/29T9
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MINING PLAN OF RIVER BED TAND &lNE
Area - 15850 Hoon Siadh River, Vitlege-{Hagur,
Tohsi-Aikong, Districe -Shing (M)

ANNUAL CSR COST

Sr. | Particulars ‘Cost to be incurred
He. | [in Rs/year]

I | Distribution of Stidy maternl (Book, Copy ‘

I | ete_} and school uniform for poor students

2 | Medical assistance on reguler g
basziz (periodical chieck up of health of
workers engaged in the mine and also to
the villagers of neacby village

3 | Provide bore well for drinking wate:‘;'_-"ﬁ-_iiﬁ_""l
aver head tank facility and toilets to nearby |
villapes |

f

Project Proponent

ature

Recognized Qualified Person

\ Lesseeefdpplicant ) T .;I:j'_é‘rj E r;l;'eE.-.m-mF;_E;EEa:ke .
M5 Pawer Mech Projects Limited RPN B G208
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MINING PLAN OF BIVER BED SAND MINE
Arey — L5850 He, on Seiadh Bfver, Villoge-Dhawrr;
Tehml-Mihora, Distract -Bivind (M2}

THE REPLENISHMENT STUDY OF RIVER SAND

DHAUR-3 SAND QUARRY

Area— 15850 Ha, Khasra No 247, 290
Village Dhaur, Tehsil Mihona,

District Bhind, Madhya Pradesh

APPLICANT

POWER MECH PROJECT LIMITED

AUTHORISED PERSON - SHRI KRISHNA PRAVEEN KOTA
PLOT NO - 77JUBLI ENCLAVE, BEHIND HITEX, MADHPUR
HYDERARBATD - 500081

PREPARED BY
NILESH LAXMANRAO MASKE

RECOGNIZED QUALIFIED PERSON
({RECGD, NOL ROPIDGVIAM P2 062019

BHOOME ENYIROTECH PYT LTD
EVLR K, TOWER, LLR SOCIETY ARERA COLONY,
B AL { MADHY A PRADESH-46203%
Email - info.bhoomiznviratech@email.com. Phane Me. 523H7215]
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MINIRG PLANQF BIVER BED SAND MINE
Arest — TR HA, an Sisith fiver, Fillmpe-Ghawr
Teki-ffifanc, Disericg -Sfund [ALR)

REPL N i

The River Replenishment are studied on following parameters:

i Place of origin, Catchment area, Tributaries, General prnﬁle 1:r!’ .5“'“
stream: o

Rindh River

The Sindh River is the biggest river Fowing in the: Malws region of Mad]u:.-% Prichesh atate, It
originaies on the Malwa Plateau in Vidisha district and flows nosth-nerthesst through - the
districts of Guna, Ashoknagar, Shivpuri, Datia, Gwalior and Bhind in Madhva Pradesh to join
Yanruna river in Erawah districr in Uitar Pradesh, just after the confluence of the Chambal river
with the Yamuna river. It plavs a major role in the irTipEtion system of the state

The totul Tength of the siver s 470 km, out of which 461 ki are in Madbiys Pradesh and about 8
km ave i Lhttar Pradesh: The major wributsnes of Sindh River are Kanoa, Patiaj, Parbati and
Mahoar

Total catchement area of the tver i Madhya Pradesh is 28699 km', Sindh River comes in
Kumwari sindh sub-sub; hasin.

The major part af catchmens area-of Sindh River covers Deccan trap dn Vidhisha and Guna district.
Bundetkhand Gheiss Complex In Datiya District and Alluvium of Quaternary age in Bhind district
Bundelxhand Gnelss Complex consists of Pink granites, grey granites, Quarts recks and malie dlylops
with. xerolithic older grieisses and metasedimentary enclaves. The athovial formation covers the
major part of the bhind district. Thickness varies from 70 to 250m and résting over the Vindhyan &
Archaeans rocks. Alluvium conststs of clay, sand & gravels, The thickness: of the day overburden
generally decreases towards north. Thickness of sand and gravel aguifers vary from 3 o 17 m The
thickniess of the overburden mere than 60 m is occuring in south of Mehgaon,, These facinations of
the-catthimentaria are muach Favarable for the farmarken of samt.

i) Geology / Lithostratigraphy:

Bhind district situated i the northern pans of Madhya Pradesh covers an area of about 4430 gy
b, Tt fails i the Survey of dndis depres sheet aurnbers 547, K and N bétween latiosdes 25954 ¢
28 N and longitudes 78112 1o 79908 E. I is bounded bv Agra distict, TP on the north,
Etawah and Jaloun district of 1P on the east, Gwalior and Datia diztiets on the southwost and
Marena distrier an the west, Bhind toiwn is the district the seuthwest and Mo

—_—s ~TRall pil — 1 = - . - ] !
Lessee/Applicent 417 Milesh i ;
M5 Pawer Mech Prajacts Limited ROR DT ,:2&-5;3.::19
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MINING PLAN OF RIVER BED EAND ML
Anpd - | 5850 Ra.or Simdh River, Village-Dhawr,
Tehsil-Mikana, District -Shivd THE)

wesh, Bhind towen is the  district headguariers oncd Gobad, Mahgawan, Mikonz, Gomman,
Machehand and Dabob are other important places in the disteict. Bhind i5 well connected by a
network of all weather souds with adjacent distric headquaniers as well as all other towns in the
district, Bhind is connscted by the Gwalior-Bhind (.61m jauge section line of Centzal Railway.

The oldest rocks exposed it the district belong o Gwalior Groep of Paldeo-Meso Proteraznio
age {1800 m.y.) Classified into Sioghpur, Sithe, Sithauli and Biraoti Formations. The Singhpur
formaton comprises sandstone with shale and conglomerate a1 the bomom. The Sitiz Sithouls
and Biraoli formations are essentially argillaceous comprising ferruginous shale, green shale:
with interbeds of Jasper, Chiert, Hematites and bands of stromatolitic Hmestone. il of doleritic
compagitinn accurs within the Biroli Formation in the southwestern part, about 2 ki southwest
of Cruhisar: Al Hewese Bmation are exposed inthe southern part, The Kaimur Grovp of
Virdhyan Supergroup of Neo Profervenic are compresses of sandstont with mindr shale hands,
and iz exposed n the south western: part. Albavivm of Quatemarny age (<1 M. Y.} occupies a
major part of the distaet, [ s classified into older and younger allovium. The obder alluvium is
further classified into bands and Vamnasi allyviem. The Bands afluvium comprising of silt, chity
with quartzo-felspathic sand and fernumous nodules a1 piaces is exposed on the seuthern band
of the Chambal River, western bank of Pabigj River, castern bank of the Asad river and along
both the bank of Kunwari Sindh and Besuli Rivers. The increase in width of river, meandaring
deformed river beds with changing roughness and mck bars ete. Thess conditions leads ot
overloading condition of stream and dand get deposited at convenient locations |ike river channel
bends: escarprvents. meanders, junction of ether river eie,

ili) Climatic Data & Annual Precipitation:

The Climate of Bhind is characterized by gencral dryriess, sxcept during the  Seuthewesi
moRsoon seasorl The yaar may be divided into 4 seasons. The wdnter season iz fom December
e February sy followed by tse sumrmer season from March 1w abost middie of Toqe., TI-u.-,_ period
from Middle of Tune to- about the end of Sepiembes s the ‘south-west monsoon seaton. October

and November constituie the post-monsnon or retrcaring mensoen season,

In Bhind, there is little cainfall throughout the year, According o Képpen and Cigngrer, . this
chimale is classified as BSh. The temperature here averages 258583, The rinfall here 35 sround
790 per year.

\ % Eé.:ﬁﬁefﬂppﬁéﬂhin f=2]
M5 Power Mech Prajacts [imited
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MINING PLAN OF RIVER BED SAND MINE
dAren - TERS0 Mo an Siodth Rives, Filloge Db,
Tohsd-Mihone, Diverice -Biind JLF)

L e

Annual I‘recfpluﬂnn:

The average anmual rainfall of Blund is 668.3 mm. The spatial variation of the district is aot foe
much, About 32% of the anneal minfall 15 received in the south-west monsdon months, On an
average there are 33 cainy days i6 2 pear The heaviest mainfall in the 24 hoams reconded 3¢ any
station an thie district was 295 Smm at Thind on &b September, 1910,

iv) Erosion & Weathering :

Since the temperature variation during various scasons in & year i3 quite considerable high
degree of weatherimg s likely 1o resule. The minfall being medderate, the potential of
transportatton of weathering material fnio the civer 15 alse moderate. Catchsnent aven bsing amn
alluvivm depoat & stends 3 pood chance of getting weathered and eroded sand,

v} Sedimentation & Transportation: In the context of stream sediment
15 imerganic and organic material that is transperted by, suspended in, or deposited b streams.
Sediment load, wlich is. the quantity of sediment transported by a stream, is & function of stream
disclurge, soil and lamd-cover features, weather conditions, lnd-use activities, and many other
factors. Sediment load carried by streams and rivers can be composed either of fine materials,
mosthy silts and elays, or larger matenals sichoas sand.

When a river erodes the eroded muterial becomes the river's load and the siver will then
iranapoet this lond throwgh (& courss. omtil i deposits the |aad. There area Tew different ways
that a siver will transport lead depending on how much energy the river as and how big the load

15

Physiographically, a large area of the distiict forms part of the vast nider flood plain meloding in
filled river beds with stsemural plain. Stmctoral hills and vallevs with denudasional slope are
restricied to the southwestern pare. The asren has 1 wery genthe gradient towards northess with
highest elevation of 190m above msl in the southwestern part and the lowest of 149w in the
rorthwestern par. The Chambal, Asad, Kuenwvart, Vesull, Sindh and Patin rivers drain the ane;
Bavin and gully arca have developed slong the ‘course of Tivers particularly on the food plaim
mctuding in -filled riverbed unit of fluvial geomorphic Tmdform. Tt i characterized by & very
fine network of rilles and gullies forming dendritic drainage network. The depth of dissection by
gulhies is rmore intense along the Chambal Rivers as compared to other rivers. The area of

: :
disseied land/had land deveboped along Kuswar River forms a major waters

Lns.wfﬂppﬁanz 43 - il Jrr'up'-l.-?-;-::-'w
M A Power Mech FProfacis Limited 2R MPA2 03014
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MINING PLAN OF BIVER BED SAND MINE
Arey = 15850 Ho. an Sindh Biver, ¥illgge-Dinaurr,
Tehsil-Mihong, Oistrict <Bivind {48}

On the basis of the physiography and gradient of the basin aren, the Sindh River transporis large
quamtity of sediment load which replenish the sediment in the river in suitable places,

vi} Engineering Structures STOP DAM/ CHECK DAM/ BARRAGE/
HYDAL DAMS :

dian — made structures like stop dam / check dam / barrage / and bydle dams also affects the
samd flow and act as check over the sand deposition in downstream area. As per Google map from
origin to L ares such strychare not constracted.

vii) Activity near river bank:

Any man made activity such as rock mining / renching/channeling/canal ete. produce large
quantity of fines of existing rocks with transports in river bed may deposited nearbry the arcs in
TiveT Course,

viii} Tributaries and its confluences: A
stream may be 17 erder to 3™ grder, that 6 a streamlet to a major one, have & great impact on
deposition of sand where some physiographic features are also have imperstive role:

. Tributary / confluence

b. Meanders

€. Negative reliefs
. Slope / pradients

L3
FIGURE - TRIBUTARIES OF YAMUNA RIVER
I
5 ]

=T et 0 5 S Tl il ]
. Lessee/Applicant [44] Nilesh Laynifiron Moske
M/ Power Mech Projects Litited ROP/DGMMP/206/2019
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MINTRG PLAN OF SIVER BED SANDMINE
Arig - FEEFF Ha. or Sindh River, Villoge-Dfaor,
Tefimil-Mihone, Divtrict =Shimd [P

Annual Rainfall
The averaps annual ramfall of Bhind is 6683 mm. The spatiml vartation of the district is not too
much, About 0% of the anneal minfall i received e the sooih-west monsoon months. On an
average there are 33 raimy days in & year,

Month-wize Halnfall Data of Bhind District of kst five vears

e T T TR S T W W

e e T L D

N e Bt el R e e R et e marrmm iz

e e

':EH:F::I..EIIH :i.'lF“ﬂ-,- |-: i e B [ -..:5' E-'II:L &1 |43 |.|1II_" '\.‘]-:- 5 |.3
TN T——

- L o i | e

Seibh PECEHER 1l R mli LHEEHR S "‘-é-. 5 'E-‘i 15... =2l . 5Tl | P o b S el

HORTE (= e A 8 |8 |-1 LE'-" 8 e }. o b

Reclamation Plan
Whole mining Lease area of Dhaur-3 Sand Quarry is 15850 ha and mining will be doag in the
entire area excloding Ramp arca and its periphery,

Maximum depth of mining is 1.0 m.

At final stage lense area is reclaimed by the river water in the rainy senson and the quarry is fally
covered by the mineral again. So that desired quantity of 44550 cum will be easily replenishad
over the granted area due o the above factoss,

The proper concern is taken that ne aguatic body or indirecily is affected by the mining activity

Replenishment of sand

The Mining Plan is prepared in such a way that the mint pit will be opened from downstream
#ide in such fashion that they provides aveaue for wtmost deposition of sand, These pits would
fe reducing velocity of the water flow carrying sediments from upstream during mionsoon o
replenish. the pits with sand _ It is expected that this plan would lesd for annual replenishment of
extracted quantity of sand during the normal rains /monscon. Average monscon i about
668 3mmuyear in Bhind District,

Consequence of replenishment
Based en the above grounds it s envisaged that the quantity extracted during premonsoon shall
be replenished during monsoon. 1, e, July to Seprember every year provided st i

Lessee/Applicant (45} Nilest
M5 Power Mech Projects Limited ROP/DGMETP/Z06,/2019
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RIURTNG PLAN OF RIVER BED SAND MINE
Aring = T5A580 Ha on-Smath Bhaar, Fitkre- T,
Tiehsit-Mihowa, (Watrky <hing (B2

the miles and periodic rektase of water Troem the Teservoirs Jocated upstream are likely fo- ey
the foad and deposit it of the trap-sites and er sand extraction pils, which may allow the
additiemal exiraction of about 10% sand.

In nuzshell, @t mentonsd that the wolume of sand removed during excavation shall be
replenished during inonsoon, The protuction capacityis quated in the Mining Plan, It wauil be
reasanable to bring up that the capacity (2% per Mming Plan) may be allowed for every seasom,
12 from OQotoberto pre-moensaon period.

‘Coneclusion

The Sindh Biver in the guarry lease area in matace stige therefore there iz overy possibilisg that
whatever quantily of sand semoved from the river bied woudd be repbenished during the rainy
season depending upon the guantum of raimfall. Appreximately 108 percent of this was replaced
by natural processss The trend was observed Sindh River gained more eand that it lost, At
plaves where the smalles viver join the larger iver the rate of deposition become much mare, In
such casé algo the amount of sand exracted mabually would be replenisbed by the erasion cycle
of the river during the siny seasom, In the matire stage the river normally becarses graded due
1 which what even quantity of sand w'transported in that part of the river bed whese the velacity
is Ruddenly reduced. Sand removed from the Sindh Biver is replenished st a constant race,
because rrver at the quarry lease ares in mature stage whick is favorable stage for replenishment.
The district receives high rainfall mosily during Jaly 10 September which will be leads to the
depassteon of the sufficient. quantity of the sand every year within the old working area, Sindh
River is I Order River so it is an otean of sand. MHence it is concluded that the munual

production capacity which will be excavated at the QL area will be replenished easily,

Year wise production & repienishment

! I
| Crevlogical | mmwl l Froposed el
Areain | Depthin | Reservein | I’ ggl;g s
ey e’ (meber) | cubic mem'. St E:% c i eubdie meter
| | Depth in
L] | T | meo | )
1styear | 77300 | 2.0m | 24550 44550
[ G year | FYA00 | 2.0m | 44550 34550
I -
34 Year | 77300 | 2.0m |L 44550 44550

T the Dlaur-3 samd deposit only L0 i thickness of sand 44550 ny* rake far gealorleal
reserve, soft iz wasily replenisled at the fime of monsonn,

v Lesses/Applican: [#5]
Mes Power Mecl Prajects Limired
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State Environment Impact Assessment Authority, M.P,
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http://www.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755-2466970, 2466859

Fax:0755- 2462136

. No.. U 64 IsEImaLA
0' . =
Power Mech Projects Limited, . M /g‘ g{ Xo’&

Krishna Pravin Kota Executive Director
R/o Flat No. 248 Sector-2,Sakti Nagar,
Habibgang Bhopal MP-462024

Sub:- Case No0.4204/201 5., Prior Environmental Clearance for Sand Quarry (opencast manual
method) in an area of 15.850 ha. for production capacity of 47,550 cum/year (as per SEAC
recommendation) at Khasra no.-247, 290, Village-Dhour, Tehsil-Mihona, District-Bhind
(MP). by Sarpanch, Gram Panchayat, Parrayach Distict-Bhind MP.Regarding transfer of
EC in the name of Power Mech Projects Limited,Krishna Pravin Kota Executive
Director R/o Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-462024.

The case was discussed in 597" SEIAA meeting dtd 17.02.2020 and it has been recorded
thaEt e

(1) "It was noted thal the PP had applied in Form-| for Prior Environmental Clearance of 15.850 ha. for
production capacity of 47,550 cum/year {as per SEAC recommendation) at Khasra no.-247, 280, Village-
Dhour, Tehsil-=Mihona, District-Bhind (MP). by Sarpanch Gram Panchyat Parrayach, District-Bhind ME.

{2) The Prior Environmental Clearance letter was issued SEIAA vide L.No. 2073//SEIAA/18 dtd.31.3.2018 in
the name of "Sarpanch Gram Panchyat Parrayach, District-Bhind MP .

{3} Il is noted thal PP has requested vide no PMPL/MD/BHOPAL/BND/19-20/051 did.10.2. 2020 to make
amendment in the Prior EC leiter by changing the name of PP of the mining project namely " Power Mech
Projects Limited,Krishna Pravin Kota Executive Director R/o Flat No. 248 Sector-2,Sakti
Nagar,Habibgang Bhopal MP-462024.." in place of Sarpanch Gram Panchyat Parrayach District-
Bhind MP, *,

(4) Itis noted thal in support of his request the PP has submitted the following documents

i No objection lelter of previous Project Froponent (to whom prior EC was granted) for transfer of
prior EC in the name of Power Mech Projects Limited,Krishna Pravin Kota Executive Director
R/o Filat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-462024,

if, Notarised affidavit of Sarpanch Gram Panchyat Parrayach, District-Bhind “.mentioning that no
legal action/ credible action has been initiated against the mine till dale and commitment to
comply all the standard and specific conditions Slipulaled in the prior EC issued.

ifi.  Copy of Prior EC issued by SEIAA vide letter No. 2073/SEIAA/18 dtd,31.3.2018,

v.  Copy of Environmental Management Plan of Power Mech Projects Limited,Krishna Pravin Kota
Executive Director R/o Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-

v. Copy of Approved Mining Plan with Replenishment Plan of Power Mech Projects
Limited,Krishna Pravin Kota Executive Dircctor R/o Flat No. 248 Sector-2,Sakti
Nagar,Habibgang Bhopal MP-

Case no. 420472015 \ 10f2

AL Copy of Environmental Clearance(il any) Uploaded in XGN on 19/02/72020 18:16:59 Trom [P No: 157.34. 168,249,

B. 130505-M's Power Mech - Projects Limited (Dhaur -3 Sand Mine - 15.85 Heetare), Bhind aceepts the LEGAL responsibility b
ind undertakes that the furnishied information is CORRECT & ACCURATE, ! .

Scanned by CamScanner
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vi. Lease transfer order |
Limited, vide le er issued by Minoral Resourco Dopartmont ordor to of Power Moch Projects

tter No, 557/132/2020/12/1 dated 6.2,2020,

(5) Itis noted that in EIA Notification 2006

there is a as per Para-11 Transferability of Environmental Clearance (EC)

provision of transferring the EC.

Para-11 ~ A prior envir
prior enviranmental clearence granted for @ specilic projec! or activity fo an applicant may be transfarred during ils validity

:30 ligﬁg:ff;';gg;p e:.so’l entitled to underlake the project or activily on application by the transfaror, or by the lransferee with

it bl B jection” by the transferor, lo, end by the regulatory authority concomed, on tha same lerms and conditions

£ AL aror envirenmenlal clearance was Initially granted, and for the seme validity pericd. No reference to the
xpert Apprarsal Commiltes or State Level Expert Appraisal Commiltoe concerned is necessary in such cases.

In context oa’lgbeye it seems that PP has submilted edequate documenis to make the change in the name of PP as
per EIA Nolification 2006 (Para-11), Hence, prior EC issued by SEIAA on31.03.2018 in the name of " Sarpanch
Gram Panchyat Parrayach, District-Bhind" is hereby fransferred fo Power Mech Projects Limited,Krishna
Pravin r‘FOfa Executive Director R/o Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-". for Sand
Quarry in an area of 15.850 for production capacity of 47,550 cum/year (as per SEAC recommendation) at
Khasra no,.-247, 290, Village-Dhour, Tehsil-Mihona, District-Bhind (MP).." on the same terms & conditions and
validity period under which the prior environmenlal clearance was initially granted. All concerned be informed
accordingly, "

Hence, it was decided to transfer the Prior EC in the name of Power Mech Projects Limited, Krishna
Pravin Kota Executive Director R/o Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP with
the same terms & conditions under which the Prior Environmental Clearance was initially granted,
and for the same production capacity and validity period.

gkt

(Jiténdrg Singh Raje)

Member Secretary
Endt No. ! SEIAAI2020 Dated: h’
Copy to:-
1. Principal Secretary, Department of Environment, Government of Madhya Pradesh, Mantraiaya,
Bhopal.

2 Member Secretary, SEAC, Research and Development Wing Madhya Pradesh Pollution Control
Board, Paryavaran Parisar, E-5, Arera Colony Bhopal-4620 16

3. Member Secretary, Madhya Pradesh Pollution Control Board, Paryavaran Parisar, E-5, Arera
Colony, Bhopal-462016

4. Collector, District Bhind, M. P.
Divisional Forest Officer, District Bhind, M. P.
| A. Division, Monitoring Cell, MoEF& CC, Gol, Indira Paryavaran Bhawan, Jor Bagh Road, New
Delhi- 110 003.

7. Director (S). Regional office of the MOEF, Western Region, Kendriya Paryavaran Bhawan, Link
Road No. 3 Ravi Shankar Nagar, Bhopal-462016

8. Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills, Bhopal -
462002.

9. District Mining Officer, District Bhind, M, P.

10. Sarpanch Gram Panchyat Parrayach, District-Bhind (M.P).

11.DEQ, SEIAA for upload website.
12. Guard file /
(Dr. Sanjeev Sachdev)
Officer-in-Charge
Case no. 4204/2015 20f2
A Cupy of Enviepnmentul Clearance(if uny) Uploaded in XGN on 19/02/2020 10-16:39 {rom 11 No: 157.34.168.249
. 15 157,34, 168249,

B. 130505-Ms Paswer Mech = Projects Limite o s }
L ¢eh - Projects {;E]‘ll!\l:,ll_fn.!"laill' -3 Sand Mine - 15,85 Heetare), Bhingd dccepts the LEGAL responsibility } i £
T A ] i

and undertakes that the furnished information is CORRECT & ACCURATE

Scanned by CamScanner



State Enviro nment Impact iﬁs-__s___"es’s}menit,A-u‘thonty, M.P.
(Government of India, MEﬁiﬁtﬁ?-t?:f"."Env‘irpn ment & Forests) _

' Environmental Planning & Coordination Organization

Paryavaran Parisar, E- 3. Arera Colony

AL - Bhepal-4620 16

Visit us http: //wvew -mpsejaa,nic.in

Tel:0755-246 6970, 2466859

Fax : 075 5-2462136

/ SEIAA /18 ;

. NO

To,
Sarpanch " G e ’.
G;'am.P'anchayat; Parrayach, @ S e T : ¥

Tehsil-Mihona

District - Bhind {(M.P)
Sub:Case No. - 4204/15: ﬁﬁ_ﬁr"'Enmra‘er =l

s Manual method) in an area of 15,35 | city of 47 550 Cumiyear (as ?

G illage- four, Tehsil-Mihona

for Sand Quarry (opencast

per SEAC recomm.'e'nda'ticn_’} at K viremd, 290 g
District-Bhing (MP), by Sarpanch, Grom Panchayat, Parra ach, Bhind.(Mp;

The case was discussed in 472" sgiaa meeting dtd 1403
that.. ‘ : :

“The prior £0 was issued-to Shri Kailash 1 e Gugta, Mfs Esteem -!nfrafbb;_?d- P, L, Sub Lesses, M p
State Mining Com. Lid., P-4, Lal Bahadur Nagar Durgapurs, Jaipur _f{fﬁa‘)",}'-v-'?_i' 7001 vide ( ottor No. 5844 atel
10.03.2017 ang vide L .Ne. 247 dtd 13.04. > 7 for an area of 15.:850. ha at Viflage. Dhoyr Tehsit-Mitiona,
District-Bhineg (M), : ' .

As per Naw sand..-mineﬁoi_icy_ 2017, Mine: Tesources Dépariment, Govt, of ME.has a{!arfew;{a{;sfermd
non-operational sar mines to gram pa, wal iocal b 1y wig No. F-19-25/90+ AT dated
23.11.2017 and m_ofﬁ’ﬁcam'on.!eﬁer' No. Fo1g “F (Gram Parichayat, Parrayach,

- Bhind) has requestey Collector, Blifnd to ... fmendnment in the Changing the name of Pr
of the: mining DPioject in the name. of Gram | anchayat, Parrayach, Bhint The above application bas pees:
fomar_ded'by MP. State Mining Corsoration it Gwalor to -S_'E}AA-foH:ansfer of prior EC the name of Gram

Parichayat, Parrayach, Bhindg vide letter nic. ..,y 201 ?»18)’8!?0;:&;@' atd 79.02 2618

PP {Gram Panchayat Farrayach, Bhind) »ag submitted the f@ﬂowmg'drjcumsms in Stipport of his
request: ;

.1 Application of Sarpanch, Gram pa, hayat Parrayach, Bhind for transter of Frior EC in faveyr

e of the Gram Panchayé-t-Parrayach “hind, -
2 No objection letter of brevious Proj. Froponent fto whom prior g0 Was grasnted for iransier
of prior £C in the naine of Gram “hayat Parrayach, Bhin d.
3 Notarised affidavit of Sarmpanch/s: ‘etary, G';_..azr;_r'.Paq-obayaf Eér&ayaéh_ Bhind. mentioning

that no legal actiony credible ac
commitment o comply ali the stz
1Ssued.

has gasrentﬁr;;ﬁa'red-.agréfhsz the mine 4 gate apy
Jard and specific ;'candi:i@'ng Stipulated in the Prior £C

4. lease transfer orger issued by ©
Parrayach, Bhind vide letter No. 47-

: of_. _Co_ﬁecf}dr rM;}_?:}?g Division) to Gram Panchayat
'Aid 1501 2018 -

5. Copy of Bripr EC issued » y "'MP.S‘.{-'_ 8 vide fstter No, 5544 g 10.03.2017 and vide [ po
247 did 13.04 2017 ;
8 NOC of MP. State Mining Comparar td. Gwalior for fransfer?iaﬁ-_;sc in the name of Gram

Panchayat, Parrg yach, Bhind vide 5.y 2017-18/Bhopal/g did. 19.02 2048

AS per the notification 1Ssugd by MoEr &0 0n 14:09, 2008, the Policy on [J"&!’?Sﬁ.?!'.»‘}ilf!’!?}z of EC is a5
follows:- 2 ' e

11 Trcmsfwzmr}?l‘y Of Envirgrmental Cf;’aamn_ce e
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State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

-

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http:/Mww.mpseiaa.riic.in

Email : mpseiaa@gmail.com

Tel.: 0755 -2466970, 2466859

Fax:0755- 2462136

No: [Yola!  ssEinm Ao
Date : o{(y 6':9\& ¥

To,
Power-Mech Projects Limited
Krishna Pravin Kota Executive Director
R/o Flat No. 248 Sector-2,Shakti Nagar,
Habibgang Bhopal MP-462024

Sub.: Case N0.4204/2015 Prior Environmental Clearance for Sand Quarry (opencast manual
method) in an area of 15.850 ha. for production capacity of 47,650 cum/year (as per
S SEAC recommendation) at Khasra no.-247, 290, Village-Dhour, Tehsil-Mihona, District-
Bhind (MP). by Power Mech Projects Limited,Krishna Pravin Kota Executive Director R/o
Flat No. 248 Sector-2,Sakti Nagar,Habibgang Bhopal MP-462024.
Ref.: Your Letter dated 19.06.20

The case was dicussed in 597 SEIAA meeting dated 17.02.20 and it was recorded that ...........
In context of above it seems that PP has submitted adequate documents to make the change in
the name of PP as per EIA Notification 2006 (Para-11). Hence, prior EC issued by SEIAA
on31.03.2018 in the name of " Sarpanch Gram Panchyat Parrayach, District-Bhind" is hereby
transferred to Power Mech Projects Limited,Krishna Pravin Kota Executive Director R/o Flat No.
248 Sector-2, Sakti Nagar,Habibgang Bhopal MP-". for Sand Quarry in an area of 15.850 for
production capacity of 47,550 cum/year (as per SEAC recommendation) at Khasra no.-24 7, 290,
Village-Dhour, Tehsil-Mihona, District-Bhind (MP).." on the same terms & conditions and validity
period under which the prior environmental clearance was initially granted. All concerned be
informed accordingly

As per above decision, the prior EC was transferred to Power Mech Projects Limited,Krishna

Pravin Kota Executive Director R/o Flat No, 248 Sector-2,Sakti Nagar,Habibgang Bhopal

vide letter No. 4462-63/SEIAA/20 dated 18.02.20. PP has requested vide letter dated 19.06.20

alongwith approved revised mining plan to consider change in configuration for above sand

mining as per revised mining plan submitted by him.

After discussion, the request of PP has been considered as per provision given in following

clause 7(ii) (b)- Prior Environmental Clearance (EC) process for Expansion or Modernization or

Change of product mix in existing projects of EIA notification 2006:-

"Any change in configuration from the environmental clearance conditions during execution of
the project after detailed engineering shall be exempt from the requirement of environmental
clearance, if there is no change in production and pollution load. The project proponent shall
inform the Ministry of Environment, Forest and Climate Change 7 State Level Environment
Impact Assessment Authority and the concerned State Pollution Control Board”

In context of above, the mining shall be carried out strictly as per the approved revised

mine plan subject to no change in sanctioned production capacity and pollutior load in

accordance with the Sustainable Sand Mining Management Guidelines, 2016 and

Enforcement & Monitoring Guidelines for Sand'Mining, 2020 issued by the MoEF&CC,

Gol ensuring that the annual replenishment of sand in the mining lease area is sufficient

to sustain the mining operations at levels prescribed in the mining plan. |

e
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Evdt No. | SEIAA/20 Dated:
Copy to:-

1,
2.

Collector, District Bhind (M. P.)
Director, Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills,
Bhopal — 462002.

District Mining Officer, District Bhind (M. P.).

Guard file. /

(Dr. Sanjeev Sachdev)
Officer-in-Charge




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 275

Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Fresh CONSENT NO: *** PCB ID: 130505
Outwar d N0:99914,24/02/2020 Consent No:AW-51205
To,
The Occupier,

M/s. Power Mech - Projects Limited (Dhaur -3 Sand Mine - 15.85 Hectare), Bhind,
Kh. No. 247,290, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.),

City : Dhaur,

Tal : Mehona, Dist : Bhind, (M.P.)

Subject: Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Consent to Operate Application Receipt No. 999266 Dt. 22/02/2020 and last communication received on
Dt.23/02/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing
rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/01/2021, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS .-

a. Location: Kh. No. 247,290, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.)
b. Minin g Lease area: 15.850 ha
c¢. Product & Production Capacity:
Product Qty / year
Mining of Sand 47,550 Cubic Meter Per Year.

Note:- 1) For any change in above mining lease area, production capacity PP shall obtain fresh consent from the Board.
2) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 17/2019 (CZ)on dated
26/11/2019 and in OA 360/2015 (PB) and in OA 360/2018 (PB) pertaining to sustainable sand mining.
3) The mine will operate with valid lease agreement and as per Environmental clearance transferred by MPSEIAA letter

no 4462 dated 18/02/2020

The Validity of the consent is up to 31/01/2021 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto :-

1. District Mining Officer, (Mining Section), Collector office, Bhind Dist. Bhind (M.P.) for information.

2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Gwalior (M.P.)

E il .‘::ci.‘_:f : [\L&

D
e-Signed On 24/02/2020 17:27:27 R.S. KORI
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary

TPAV # 2E3XG419GL

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:1/6



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 276

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
1. The daily quantity of sewage at out fall of the unit shall not exceed 0.20 KL/day

2. Sewage Treatment :- The applicant shall provide septic tank and soak pit around 100 meter away from the bank of the
river and maintain the same properly to achieve following standards-

pH Between 55-9.0
Suspended Solids Not exceed 100 mg/L.
BODs Days 27 °C Not exceed 30 mg/l.
COD Not exceed 250 mg/1.
Oil and grease Not exceed 10 mg/l.

3. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

4. Recording of Monitoring Activities & Results-
i. The applicant shall make and maintain online records of all information resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as
follows:

(i) The date, exact place and time of sampling

(ii) The dates on which analysis were performed

(iii))Who performed the analysis?

(iv)The analytical techniques or methods used and

(v)The result of all required analysis
iii. If the applicant monitors any Pollutant more frequently as is by this Consent he shell include the results of such
monitoring in the calculation and reporting of values required in the discharge monitoring reports which may be prescribed
by the Board. Such increased frequency shall be indicated on the Discharge Monitoring Report Form.
iv. The applicant shall retain for a minimum of 3 years all records of monitoring activities including all records of
Calibration and maintenance of instrumentation and original strip chart regarding continuous monitoring instrumentation.
The period of retention shall be extended during the course of any unresolved litigation regarding the discharge of pollutants
by the applicant or when requested by Central or State Board or the court.

5. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

6. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

7. Disposal of Collected Solid waste-

Solids, dirt, silt or other pollutant separated from or resulting from treatment shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water Any live fish, Shall fish or other animal collected or
trapped as a result of intake water screening or treatment may be returned to eaters body habitat.

8. Prohibition of By pass system of treatment facilities-

The diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms
and conditions of this Consent in prohibited except :

i. where unavoidable to prevent loss of life or severe property damage, or

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

Consent No:AW-51205

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:2/6




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 277

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

9. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

Additional Water condition:-
Mine management should provide toilets for labors.

Consent No:AW-51205

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:3/6



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 278

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis: The Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated:
16/11/09. Some of the parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 ng/m3 24 hrs. basis)

c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 ug/m3

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m?

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m3

2. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

3. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

4. Approach roads shall be made pucca to control the fugitive emissions of particulate matter generated due to transportation
and internal movements.

5. PP shall take effective steps for extensive tree plantation of the local tree species for general improvement of
environmental conditions.

Additional Air condition.:-

1) Mine management shall provide pucca road for material transportation

2) Mine management shall not use village road for transportation and define evacuation plan.

3) Mine management shall provide fugitive emission control arrangements.

4) The vehicle used for the transportation of sand shall be PU certified and shall be properly maintained to reduce the noise.

Consent No:AW-51205

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:4/6



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 279

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

1. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

2. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new
Owner/partner/Directors/proprietor should immediately apply for the same.

3. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

4. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act/ Rules.

5. Balance consent/authorisation fee, if any shall be recoverable by the Board even at a later date.

6. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

7. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

8. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

9. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Additional condition.:-

1. If the stream is dry, the excavation must not proceed beyond the lowest undisturbed elevation of the stream bottom,
which is a function of local hydraulics, hydrology, and geomorphology

2. The mine management shall ensure the conservation of river ecology & its Natural course. Established water
conveyance channels should not be relocated straightened or modified.

3. Tree plantation shall be carried out in open area available along the bank of River to conserve its Natural course.

4.  The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level. No in
stream mining shall be done.

5. The mining activity shall be done manually. Mining will be done with the help of spade, basket & shovel by lifting &
loading the sand in small trolleys .No dumper/trucks shall be used. Heavy vehicles shall not be allowed on the banks
for loading/transporting of sand.

6.  The sand shall be transported by small trolleys up to the Mineral stacking yard. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity.

7.  Transport vehicles will be covered with taurpoline to minimize dust/sand particle emissions. Vehicular emissions
should be kept under control and regularly monitored for compliance of emission norms. Vehicles used for
transporting the mineral should be covered with tarpaulins and optimally loaded.

8. After mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

9. Mine management shall submit the annual replenishment plan.

10. The mine Management shall submit environmental statement for the previous year ending 31st March on or before
30th September every year to the Board.

11. The mine Management shall comphpRgehall e blevhadActs/Rules, directions, guide lines issued by

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:5/6




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 280

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

MoEF/CPCB/MPPCB from time to time as required and, if applicable.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 , The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
renewal purpose you shall have to make an application to this Board through XGN at least Six months before the date of
expiry of this consent/authorisation. The applicant without valid consent (for operation) of the Board shall not bring in to use
any outlet for the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

E:_. .;':r--'-'1-l.T-ﬂ:ll-'.:’%'!.'-f.!I E; 9

Lo lita baw m 0 Aadbuiae

e-Signed On 24/02/2020 17:27:27 R.S. KORI
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # 2E3XG4I9GL

Consent No:AW-51205

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: 6/6




Consent Order M.P. Pollution Control Board
E-5, Arera Colony 281

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Renewal CONSENT NO: *** PCB ID: 130505
Outward No0:101952,02/02/2021 Consent No:AW-52913
To,
The Occupier,

M/s. M\s Power Mech - Projects Limited (Dhaur -3 Sand Mine - 15.85 Hectare), Bhind,

Kh. No. 247,290, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.),City : Dhohar,
Dist : Bhind, Tal : Mehona, SIDC : Not In SIDC, Latitude : 26.1451 Longitude : 78.4820

Subject: Grant of renewal of consent under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1056546 Dt. 29/01/2021

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing rules
therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/12/2021, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS .-
a. Location: Kh. No. 247,290, Village - Dhaur Tehsil Minona Distt. Bhind (M.P.)

b. Mining Lease area: 15.85 ha
c¢. Product & Production Capacity:
Activity / Product Qty / year
Mining of Sand 47,550 Cubic Meter Per Year.

Note:- 1) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 10/2020 (CZ) on dated 01/06/2020, OA
09/2018 on dated 12/06/2020, NGT OA 17/2019 (CZ)on dated 26/11/2019 and in OA 360/2015 (PB) pertaining to sustainable sand
Mining.
2) Mine Management shall ensure that the mine shall operate with valid mining lease and valid Environmental Clearance.
3) Mine management shall complied with the Enforcement & Monitoring Guidelines for Sand Mining issued by MoEF&CC on
January 2020
The Validity of the consent is up to 31/12/2021 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto :-

1. District Mining Officer, (Mining Section), Collector office, Bhind Dist. Bhind (M.P.) for information.

2. Director, Geology & Mining Khanij Bhawan 29-A, Arera Hills, , Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Gwalior (M.P.)

TLET

B irding .‘::riﬂ' il zf,éf/r_,_,! -'hé-m';’;r?
I';f'

Pealily Ear

e-Signed On 02/02/2021 19:13:26 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary

TPAV #JNICT2DO6D

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page:1/5



Consent Order M.P. Pollution Control Board
E-5, Arera Colony 282

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
1. The daily quantity of sewage at out fall of the unit shall not exceed 0.60 KL/day

2. Sewage Treatment :- The applicant shall provide septic tank and soak pit around 100 meter away from the bank of the
river and maintain the same properly to achieve following standards-

pH Between 55-9.0
Suspended Solids Not exceed 100 mg/L.
BODs Days 27 °C Not exceed 30 mg/l.

COD Not exceed 250 mg/1.

3. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

4. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

5. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

6. Disposal of Collected Solid waste-

Solids, dirt, silt or other pollutant separated from or resulting from treatment shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water Any live fish, Shall fish or other animal collected or
trapped as a result of intake water screening or treatment may be returned to eaters body habitat.

7. Industry/Institute/mine management shall submit the information online through XGN in reference to compliance of
consent conditions.

Additional Water condition.:-

Mine management should provide toilets for labors.
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony 283

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. Ambient air quality at the boundary of the mining lease shall be monitored and reported to the Board regularly. The
Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated: 16/11/09. Some of the
parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 pg/m3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 ng/m3 24 hrs. basis)

c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 ug/m3

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 ug/m3

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 ug/m3

2. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

3. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

4. Mine management shall submit evacuation plan for the transportation of sand.
5. PP shall take effective steps for extensive tree plantation of the local tree species along the evacuation route for general

improvement of environmental conditions.

Additional Air condition.:-

1) Mine management shall not use village road for transportation.
2) Mine management shall provide fugitive emission control arrangements.
3) The vehicle used for the transportation of sand shall be PU certified and shall be properly maintained to reduce the noise.
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony 284

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

1. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

e. To sample at reasonable times any discharge or pollutants.

2. This consent/authorisation is transferable, in case of change of ownership/management and addresses of new
Owner/partner/Directors/proprietor should immediately apply for the same.

3. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

4. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act/ Rules.

5. Balance consent/ authorisation fee, if any shall be recoverable by the Board even at a later date.

6. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

7. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

8. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

9. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony 285

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

Additional condition.:-

1. Tree plantation shall be carried out in open area available.

2. The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level.

3. The mining activity shall be done as per environmental clearance.

4.  The sand shall be transported by small trolleys up to the Mineral stacking yard. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity.

5. Transport vehicles will be covered with taurpoline to minimize dust/sand particle emissions. Vehicular emissions
should be kept under control and regularly monitored for compliance of emission norms. Vehicles used for
transporting the mineral should be covered with tarpaulins and optimally loaded.

6.  After mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

7. Mine management shall submit the annual replenishment plan.

8. The mine Management shall submit environmental statement for the previous year ending 31st March on or before
30th September every year to the Board.

9. The mine Management shall comply with all the relevant Acts/Rules, directions, guide lines issued by
MoEF/CPCB/MPPCB from time to time as required and, if applicable.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 , The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
renewal purpose you shall have to make an application to this Board through XGN at least Six months before the date of
expiry of this consent. The applicant without valid consent (for operation) of the Board shall not bring in to use any outlet for
the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

NTLET

E_. Seraing ."‘::-:[-.'Il.-'a' fj,é;/.(._,_,! .n:.-.,;,q,-;':r?
I':f'

[ ar: m FF Amidbuiae

e-Signed On 02/02/2021 19:13:26 ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV #JINICT2DO6D
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Village Paryach Sand Stock Yard

Tehsil Mihona, District Bhind

ﬁ GPS Map Camera

Gurira, Madhya Pradesh, India
Unnamed Road, Gurira, Madhya Pradesh 477445,
India

Lat 26.254062°

Long 78.82804°

15/09/21 04:06 PM

K3 cPs Map Camera

Gurira, Madhya Pradesh, India
Unnamed Road, Gurira, Madhya Pradesh 477445,
India

Lat 26.253728°

Long 78.827832°

15/09/21 04:07 PM

a GPS Map Camera

Gurira, Madhya Pradesh, India
Unnamed Road, Gurira, Madhya Pradesh 477445,
India

Lat 26.26428°

Long 78.827988°

15/09/21 04:09 PM

ﬁ GPS Map Camera

Gurira, Madhya Pradesh, India
Unnamed Road, Gurira, Madhya Pradesh 477445,
India

Lat 26.254294°

Long 78.828033°

15/09/21 04:09 PM
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ﬁ GPS Map Camera

Gurira, Madhya Pradesh, India
Unnamed Road, Gurira, Madhya Pradesh 477445,
India

Lat 26.254093°

Long 78.828068°

16/09/21 04:05 PM
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